List of cases which were e-filed during the month of July 2022

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

1! H. SANJEEVICENTRAL [1617/22 ICICI BANK VS ROHITIPRASHANT 0818030800  [induslegalia@gmail.com 01.07.2022 30.06.2022
UMAR AGGARWAL,| KUMAR KUMAR
ISTRICT JUDGE
(COMMERCIAL
COURT)-01
1618/2022 ICICI BANK VS DEEPUPRASHANT 0818030800 [induslegalia@gmail.com 01.07.2022 30.06.2022
TRADING CO. KUMAR
1619/222 ICICI BANK VS GAJVIALOK KUMAR [9911000126 Alok.adv2001@gmail.com 01.07.2022 30.06.2022
MEEA
1620/2022 ICICI BANK VS NAVEENMANISH 0811898399  |manish@klfindia.com 01.07.2022 30.06.2022
JAIN KUMAR DIWAN
1621/2022 ZIVAH INTERNATIONALNIPUN JAIN 0953077972 NUPUNJAINCLC@GMAIL.CO|01.07.2022 30.06.2022
VS CREATIVE M
IMARKETING




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

1622/2022 SERVOTECH POWERINEERAJ GUPTA|j9811267045 INFO@JUSLAWOFFICES.CO [01.07.2022 30.06.2022
SYSTEMS VS MOBATREE M
IMANUFACTURES
1623/2022 [PNB VS KANTI DEVI SUDHIR 0868927179 SKSINGHDVDELHI@GMAIL. |01.07.2022 30.06.2022
KUMAR SINGH COM
1624/22 ZTECH VENTURES VSASHIM 0971547353 ASHIM_SHRIDHAR@HOTM [01.07.2022 30.06.2022
INIKON FINLEASE SHRIDHAR AIL.COM
1625/22 ICICI BANK VS AJEETMANISH 0811898399  [manish@klfindia.com 01.07.2022 30.06.2022
KUMAR KUMAR
DEWAN
1626/22 ICICI BANK VS IMRANMANISH 0811898399  |manish@klfindia.com 01.07.2022 30.06.2022
QUAZI KUMAR
[DEWAN




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

1627/22 T1CICI BANK VSMANISH 0811898399  [manish@klfindia.com 01.07.2022 30.06.2022
GAJENDRA SINGH KUMAR DIWAN

1628/22 ICICI BANK VS VIVEKIC PRAKASH 0810654872  PJURISCONSULTUSLAW@GM|01.07.2022 30.06.2022
KUMAR BAJAJ AIL.COM

1629/2022 ICICI BANK VS HADMANMANISH 0811898399  |manish@klfindia.com 01.07.2022 30.06.2022
SINGH KUMAR

DEWAN

1635/2022 ICICI BANK VS PREMIDEEPAK 0818030800 [induslegalia@gmail.com 02.07.2022  [01.07.2022
SINGH IKAUSHIK

1636/2022 IDBI BANK VS SATISHISANJAY 0810508115 SANJAYSINGH@GMAIL.CO ]02.07.2022 01.07.2022
KUMAR KUMAR SINGH M




District
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Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

1647/2022 PRASHANT KUMARISHOUMENDRU (9910733947 SHOMENDU@SMLEGALCO. [04.07.2022 04.07.2022
SINHA VS INDIANIMUKHERJEE COM
STATICAL INSTITUTE
1685/2022 ICICI VS PAPPU SHAILENDRA [90810076766  [BABBARSANDAASSOCIATES [08.07.2022 07.07.2022
BABBAR ICICI@GMAIL.COM
1686/2022 ICICI VS ACR GROUP SHAILENDRA [981076766 BABBARSANDAASSOCIATES [08.07.2022  [07.07.2022
BABBAR ICICI@GMAIL.COM
1687/2022 ICICI VS DHARMENDRASHAILENDRA [981076766 BABBARSANDAASSOCIATES [08.07.2022 07.07.2022
SHARMA BABBAR ICICI@GMAIL.COM
1688/2022 1CICI VS TAXHSEVISHALRAO (9212036118 vikaschopraadvocate@gmail.c [08.07.2022  [07.07.2022
SERVICES om




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

1689/2022 ICICI VS ROSHAN LAL 0810080772  |punitbhalla@gmail.com 08.07.2022  |07.07.2022
BHALLA
1690/2022 ICICI VS JAVED AKHTAR [Vikas chopra 0212036118 vikaschopraadvocate@gmail.c [08.07.2022  [07.07.2022
om
1691/2022 ICICI VS SURYA KANTIDHRUV JOSHI [8600910500 [OFFICE@TRIUMPHLEGAL.C |08.07.2022 07.07.2022
BANSAL O.IN
1705/2022 T1CICI VS KUBERICHETNA 0810080772  [punitbhalla@gmail.com 11.07.2022 08.07.2022
[ENTERPRISES BHALLA
1706/2022 TCICI VS PRIYANKIVISHAL RAO 9212036118 vikaschopraadvocate@gmail.c |11.07.2022 08.07.2022
GUPTA om




District

1707/2022
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

T1CICI VS SANDEEP[VISHAL RAO  [9212036118 vikaschopraadvocate@gmail.c [11.07.2022 08.07.2022
DHINJAL om

1708/2022 ICICI VS JITENDRAVISHALRAO [9212036118 vikaschopraadvocate@gmail.c |11.07.2022 08.07.2022
KUMAR om

1709/2022 TCICI VS ANKURVISHAL RAO 9212036118 vikaschopraadvocate@gmail.c [11.07.2022 08.07.2022
SHARMA om

1718/2022 ICICI VS HONEY|NAZIA 0810021846  [SAGARANDSAGAR@LIVE.COj12.07.2022 11.07.2022
BURMAN IPRAVEEN M

1719/2022 ICICI VS SURESH AHUJA|CHETNA 0810080772  |punitbhalla@gmail.com 12.07.2022 11.07.2022

BHALLA
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Advocate

Advocate
Nobile
Number

Advocate email id
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ofDate of

Registration filing

1725/2022 MIR ENTERPRISES VSSUNIL 0811060737 sunilsatyarthi@yahoo.co.in 12.07.2022 11.07.2022
ALTAF ALHAD DAJOO [SATYARATHI

1741/2022 ICICI VS RAVINDERVIHSALRAO [9212036118 vikaschopraadvocate@gmail.c [13.07.2022 12.07.2022
GOSWAMI om

1765/2022 ICICI VS MANISH GARG [VISHALRAO [9212036118 vikaschopraadvocate@gmail.c [14.07.2022 13.07.2022

om

1766/2022 1CICI VS PRAMODHEMANT 0899009971  [juris@hemantgupta.in 14.07.2022 13.07.2022
KUMAR KUMAR

1767/2022 GANPATJEE SPECIES VSV. K. PURI 011-47019395 [purisml@yahoo.co.in 14.07.2022 13.07.2022
TG LEISURE AND|
RESORTS
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Petitioner Name VS
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Advocate

Advocate
Nobile
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Advocate email id

Date

ofDate of

Registration filing

1768/2022 T1CICI VS NIBRADIVISHAL RAO  [9212036118 vikaschopraadvocate@gmail.c [14.07.2022 13.07.2022
AHMED om

1769/2022 ANIL. KUMAR BANSALIDHEERAJ 0971448999  [DHEERAJ_JAGWAMI@GMA [14.07.2022 13.07.2022
VS MAYANKYJAGWANI IL.COM
[ENTERPRISES

1780/2022 CANARA BANK VSHEMANT 0899009971  [juris@hemantgupta.in 15.07.2022 14.07.2022
NEERAJ MOHAN KUMAR

32/2022 ESSKAY GUEST HOUSEJINENDER 0811073458 :jinenderjain@gmail.com 16.07.2022 15.07.2022
VS MARS ENTERPRISES [KUMAR JAIN

1792/2022 1CICI VS MOHDINAZIA 0810021846  [SAGARANDSAGAR@LIVE.CO[16.07.2022 15.07.2022
TASLEEM PRAVEEN M




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

1803/2022 TICICI VS DEEP RATAN H+91- ranjan.and.company@grnail.c [18.07.2022 16.07.2022
KUMAR 0311022101 om
RANJAN
1832/22 TCICI VS. VARUN|C. PARKASH 0810654872  Purisconsultuslawfirm@gmail. [18.07.2022 16.07.2022
BANSAL com/advocatecp@gmail.com
1833/22 ICICI VS. RAVINDER|C. PARKASH 0810654872  Purisconsultuslawfirm@gmail. [18.07.2022 16.07.2022
SINGH com/advocatecp@gmail.com
1834/22 [UNION BANK OF INDIAISAMARENDRA (9999114922 samarendrakradv@yahoo.com [19.07.2022 18.07.2022
VS. ASHOK GUPTA KR YADAV
1845/22 PUNJAB NATIONALSUDHIR 0810415531 SKSINGHADVDELHI(a),GMA [21.07.2022 20.07.2022
BANK VS. HYDROFABKUMAR SINGH 1L..COM
TECHNOMECH




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

1850/22 STATE BANK OF INDIARAJIV KUMARQ810019614 BALL.ASSOCIATES1995@GM [22.07.2022 £21.07.2022
VS. MOHD. ISLAM SINGH AIL.COM

1853/22 ICICI BANK VSJSHAILENDRA [0810076766 |BABBARSANDAASSOCIATES [23.07.2022 22.07.2022
RAISUDDIN SAIFI BABBAR ICICI@GMAIL.COM

1854/22 ICICI BANK VS. RAMJEERAJEEV 0311022104 ranjan.and.company@gmail.cof23.07.2022 22.07.2022
YADAV KUMAR SINGH rn

1855/22 ICICI BANK VS/SHAILENDRA [9810076766 [BABBARSANDAASSOCIATES [23.07.2022 22.07.2022
IPASHUPATI TOWN[BABBAR ICICI@GMAIL.COM
PLANNER

1856/22 ICICI BANK VS. VIVEKRAJEEV H91- ranjan.and.company@grnail.c [23.07.2022  [22.07.2022
YADAV KUMAR 0311022101 om

RANJAN




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

1857/22 ICICI BANK VS/SHAILENDRA [9810076766 [BABBARSANDAASSOCIATES [23.07.2022 £2.07.2022
INARENDRA BABBAR ICICI@GMAIL.COM

1884/22 ICICI BANK VS. MUKESH| 0810080772  [punitbhalla@gmail.com b5.07.2022  [23.07.2022
KUMAR NIGAM

1885/22 TCICI BANK VS|CHETNA 0810080772  |punitbhalla@gmail.com 25.07.2022 23.07.2022
SAMPATH BHALLA

1886/22 GAURAV  RATHI  VSJSATYA 0810631754 stbhushan72@gmail.com £5.07.2022 23.07.2022
LAKSHAY GUPTA BHUSHAN

1903/22 HUGO BOSS TRADE VSJSHRAVAN 0911087263 UNITEDMARK@UNITEDIPR.|28.07.2022 27.07.2022
VICKEY RAJPUT KUMAR COM

BANSAL




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

1905/22 POWERTECH HITESH 8178800668 [CONTACTTO@GMAIL.COM [29.07.2022 28.07.2022
[ENGINEERS VS. RANJITICHOPRA
ELECTRICALS

1917/2022 ICICI BANK VS WSSSHAILENDRA [0810076766 |[BABBARSANDAASSOCIATES |01.08.2022 30.07.2022
SECURITY SOLTIONS BABBAR ICICI@GMAIL.COM

1918/2022 PAUL PURE MEDICINEAVTAR SINGH (9899604908 [KARANAFRON502GMAIL.CO}01.08.2022 30.07.2022
VS NARAIN DAS DRUG M
STORE

1929/2022 INAMITA AGARWAL VSPRAMOD 0811594109 P.KSINHA@GMAIL.COM 02.08.2022  [01.08.2022
SIDHI VINAYAK WALIKUMAR SINHA
INFRA

1930/2022 KRISHAN SUDEN VSDHEERAJ 0811412191 DHEERAJGUPTA1982@GMA |02.08.2022  |01.08.2022
MCD GUPTA 1L..COM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

1034/2022 PNB VS AGARWAIJARUN KUMARQ312400295 [CONNECT@SNSLEGAL.IN [02.08.2022 [01.08.2022
DEPARTMENTAL STORE [SHUKLA
2 SH. RAJNEESH|CENTRAL [CS ICICI BANK Vs PANKAJALOK 0911000126 ALOK.ADV2001@GMAIL.CO [01-07-2022  [30-06-2022
[IKUMAR GUPTA DJ| COMM)/1574/2022 |SHARMA KUMAR(P), M
COMMERCIAL
COURT, THC
CS 1CICI BANK VSALOK 0911000126 ALOK.ADV2001@GMAIL.CO [01-07-2022  [30-06-2022
COMM)/1573/2022 |MANPREET KAUR KUMAR(P), M
CS MEENAKSHI POLYMERSAMIT JOSHI (P) 90811299468  [a.joshi@bmjlawpartners.com [01-07-2022  [30-06-2022
COMM)/1578/2022 [PVT LTD Vs DEVKI
INANDAN AGARWAL
CS ICICI BANK LTD VSC.Parkash(P), [90810654872 [ADVOCATECP@GMAIL.COM [01-07-2022  [30-06-2022
COMM)/1580/2022 [MUNISH




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS ICICI BANK LTD VsC. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM |01-07-2022  [30-06-2022
COMM)/1588/2022 [VISHAL MUKHIA
[Execution [CICI BANK Vs RANJEETICHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [01-07-2022  [30-06-2022
Comm)/58/2022 JHA BHALLA(P), M
CS ICICI BANK Vs HARISH |MANISH 0811898399  |mainsh@klfindia.com 01-07-2022  [30-06-2022
COMM)/1581/2022 KUMAR

[DEWAN(P),
CS ICICI BANK Vs AYUBMANISH 0811898399  mainsh@klfindia.com 01-07-2022  [30-06-2022
COMM)/1582/2022 [KHAN KUMAR

DEWAN(P),
CS ICICI BANK Vs ANUJMANISH 0811898399  |mainsh@klfindia.com 01-07-2022  [30-06-2022
COMM)/1585/2022 [TYAGI KUMAR

DEWAN(P),




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS ICICI BANK Vs KAMABIRIMANISH 0811898399  [mainsh@klfindia.com 01-07-2022  [30-06-2022
COMM)/1583/2022 [SINGH KUMAR

DEWAN(P),
CS ICICI BANK Vs ADANIMANISH 0811898399  |mainsh@klfindia.com 01-07-2022  [30-06-2022
COMM)/1586/2022 [RIKEN DHUDABHAI KUMAR

DEWAN(P),
CS ICICI BANK Vs DHEERAJIMANISH 0811898399  |mainsh@klfindia.com 01-07-2022  [30-06-2022
COMM)/1575/2022 [SONI KUMAR

[DEWAN(P),
CS ICICI BANK Vs BABLIMANISH 0811898399  mainsh@klfindia.com 01-07-2022  [30-06-2022
COMM)/1576/2022 |[KUMAR KUMAR

DEWAN(P),
CS M/S MODERN MART PVI|[PARDEEP 01-07-2022 30-06-2022
COMM)/1592/2022 [LTD Vs PANKAJ GUPTABANSAL(P),

IPROPRIETOR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

CS ICICI BANK Vs MAYANKIPRASHANT 0818030800 [induslegalia@gmail.com 01-07-2022  [30-06-2022
COMM)/1572/2022 [JAIN KUMAR(P),
CS ICICI BANK Vs SUMIT[PRASHANT 0818030800 [induslegalia@gmail.com 01-07-2022  [30-06-2022
COMM)/1571/2022 [BHADANA KUMAR(P),
Execution M/S KOTAK MAHINDRAABHIRATH 7838530419  |bnnlitigation6 @gmail.com 01-07-2022  [30-06-2022
Comm)/57/2022 IPRIME LIMITED VYPARASHAR

LAXMAN KUMARBAMBHA (P)

INDORIA
CS TICICI BANK LIMITED VYSHAILENDRA [9810076766 [babbarsandassociatesicici@gm|o1-07-2022  [30-06-2022
COMM)/1589/2022 [NEHA RICHARD BABBAR(P), ail.com
OMP (IYAXIS BANK LIMITED VYRAJESH 0958726491  [jangraadvocate@gmail.com [02-07-2022  [01-07-2022
COMM)/326/2022 [BALJEET SINGH JANGRA(P),

ofDate of e-




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Execution

M/S KOTAK MAHINDRARAVI SHANKARj9811252038 ADVOCATERSGARG@GMAIL|02-07-2022  [01-07-2022
Comm)/61/2022 BANK LTD Vs SH RAJAIGARG(P), .COM

RAM SWAMI AND ANR
CS ICICI BANK LTD VsDhruvJoshi(P), [8600910500 [office@triumphlegal.co.in 04-07-2022  [02-07-2022

COMM)/1645/2022 [MANOJ SINGH

CS ICICI BANK Vs OMMANISH 0811898399  |mainsh@klfindia.com 04-07-2022  [02-07-2022
COMM)/1646/2022 [PRAKASH KUMAR
[DEWAN(P),

CS M/S RAJAN INDUSTRIESGUNJAN 0053440724 |advocategunjanbansal@gmail. [05-07-2022  [04-07-2022
COMM)/1649/2022 [Vs M/S DELHI WATCH[BANSAL(P), com

IMARKETING PVT LTD

AND ORS
Misc DJ/403/2022  |CENTRAL GOVT]S C PANDEY (P),[0811460291 INA 05-07-2022  [04-07-2022

[EMPLOYEES

COOPERATIVE SOCIETY]
LTD Vs SGT SANJEEV
KUMAR




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS ICICI BANK LTD Vs S DIDhruv Joshi(P),
COMM)/1673/2022 [STEEL

8600910500 [office@triumphlegal.co.in 08-07-2022  [07-07-2022

CS ICICI BANK LTD VsDhruvJoshi(P), [8600910500 [office@triumphlegal.co.in 08-07-2022  [07-07-2022
COMM)/1670/2022 [SWETA SINGH

OMP PARDEEP SATBIR ANDYOGESH 0811564668  [NA 08-07-2022  [07-07-2022
COMM)/91/2022 ANR Vs M/S DCB BANKIDADAG(P)

[LTD AND ANR
CS BHARAT BHUSH HARAT 0711925013 BBGUPTAVAKIL@GMAIL.CO [08-07-2022  [07-07-2022
COMM)/1674/2022 [MAHAJAN Vs M/SBHUSHAN M

ANNAPURNA AGRONICSGUPTA (P)
IMACHINERY  PRIVATE
LIMITED

CS M/S GUPTA EMPORIUMIISHWAR 0212727374 ishwarsingh.delhi@gmail.com [08-07-2022  |07-07-2022
COMM)/1672/2022 [Vs M/S NEW GANGAISINGH(P),
HANDLOOM




District
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Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

Execution [HDFC BANK LTD VSYSANJEEV 8285002845 [litigation@srcslegal.com 08-07-2022  [07-07-2022
Comm)/65/2022 INAND KISHORE ARYA |[PATHAK(P),

CS [CICI BANK LIMITED VSSHAILENDRA [9810076766 |babbarsandassociatesicici@gm|o8-07-2022  [07-07-2022
COMM)/1668/2022 [NISHANT CHOPRA BABBAR(P), ail.com

CS [CICI BANK Vs KRISHANJVISHAL RAO(P),0212036118 INA 08-07-2022  [07-07-2022
COMM)/1671/2022 [KUMAR

CS TICICI BANK VYVISHAL RAO(P),[9212036118 INA 08-07-2022  [07-07-2022
COMM)/1669/2022 [DHANESH

CS [CICI BANK Vs ANMOLEVISHAL RAO(P),0212036118 INA 11-07-2022 08-07-2022
COMM)/1700/2022 [SINGH

ofDate of e-
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Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS ICICI BANK Vs SHIVICHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [12-07-2022 11-07-2022
COMM)/1716/2022 [PRIYA CABLES BHALLA(P), M
CS ICICI BANK Vs RAMICHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [12-07-2022 11-07-2022
COMM)/1713/2022 [SUMAN TOMAR BHALLA(P), M
Execution M/S SHRIRAMMANOJ 0811133644 MANOJK.ADV@GMAIL.COM [12-07-2022 11-07-2022
Comm)/68/2022 TRANSPORT FINANCHEHKUMAR(P),

COMPANY LTD V§

[HARISH CHANDER
[Execution M/S SHRIRAMMANOJ 0811133644 MANOJK.ADV@GMAIL.COM [12-07-2022  [11-07-2022
Comm)/67/2022 TRANSPORT FINANCHEHKUMAR(P),

COMPANY LTD Vs UDAY|

TOUR AND TRAVEL
[Execution AU SMALL FINANCEDILIP PANDITAQ811057626 ADV.DILIPPANDITA@GMAILj12-07-2022  [11-07-2022
Comm)/69/2022 BANK LTD Vs AMITP), .COM

BATRA
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Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS ICICI BANK LIMITED VYSHAILENDRA [9810076766 [babbarsandassociatesicici@gmfi2-07-2022  [11-07-2022
COMM)/1715/2022 |K BILAL AHMED [BABBAR(P), ail.com
CS [CICI BANK LIMITED VSSHAILENDRA [9810076766  |babbarsandassociatesicici@gm|i2-07-2022  [11-07-2022
COMM)/1717/2022 [BRIJ BHUSHAN|BABBAR(P), ail.com

SHARMA
CS CANARA BANK[Vandana 0810092257  |phatiaandcompanyi@gmail.co [12-07-2022  [11-07-2022
COMM)/1714/2022 [ERSTWHILE SYNDICATE[Bhatia(P), m

BANK Vs KAILASH|

CHAND
CS ICICI BANK Vs BHOORAIMANISH 0811898399  mainsh@klfindia.com 13-07-2022  [12-07-2022
COMM)/1731/2022 [SAIFI KUMAR

DEWAN(P),

CS [CICI BANK Vs MUSKANVISHAL RAO(P),0212036118 INA 13-07-2022 12-07-2022
COMM)/1734/2022 [BHATIA




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS ICICI BANK Vs SURAJIVISHAL RAO(P),0212036118 13-07-2022
COMM)/1732/2022 |DHAWAN

12-07-2022

CS ICICI BANK Vs KRISHAN|VISHAL RAO(P),[0212036118 INA 13-07-2022  [12-07-2022
COMM)/1733/2022 [KUMAR

CS ICICI BANK LTD VsDhruvJoshi(P), 8600910500 [office@triumphlegal.co.in 14-07-2022  [13-07-2022
COMM)/1743/2022 |[KULDEEP KUMAR

GAUTAM
CS MUKESH CHAND JAIN|SUNIL 011-28724201 [mail@wrbindia.com 14-07-2022  [13-07-2022
COMM)/1745/2022 [Vs M/S MURALIDHARKUMAR(P),

JATPRAKASH
CS ICICI BANK Vs KAMLESH|VISHAL RAO(P),[0212036118 INA 14-07-2022 13-07-2022

COMM)/1744/2022 [SONI




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (MR MUKESH GOEL VSAVINASH 0810104312 avinashtrivedi.legal@gmail.co [15-07-2022  |14-07-2022
COMM)/334/2022 |DELHI URBAN SHELTERKUMAR m

TMPROVEMENT BOARD |[TRIVEDI(P),
CS ICICI BANK Vs AJITICHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [16-07-2022 15-07-2022
COMM)/1790/2022 [KUMAR BHALLA(P), M
CS M/S HPL ELECTRIC ANDIMOHIT 0312833620  [mohitadv@yahoo.com 16-07-2022  [15-07-2022
COMM)/1791/2022 [POWER LTD Vs IDBIGUPTA(P),

BANK
CS ICICI BANK Vs GOVINDICHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [18-07-2022 16-07-2022
COMM)/1799/2022 [KUMAR BHALLA(P), M
CS ANIL GOEL VSSATYENDRA  [9811161525 sksingh116 @gmail.com 18-07-2022  [16-07-2022
COMM)/1800/2022 [MUNICIPAL KUMAR

ICORPORATION OFSINGH(P),

DELHI




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS BUBNA ADVERTISING V4SACHIN 0811445512 ayequity@gmail.com 19-07-2022  [18-07-2022
COMM)/1816/2022 [ACE MAISON PVTLTD [KUMAR
SINGHAL (P)

CS [CICI BANK LTD VSC.Parkash(P), [9810654872 |ADVOCATECP@GMAIL.COM [19-07-2022  [18-07-2022
COMM)/1817/2022 [SHAHZAIB HUSSAIN
CS ICICI BANK LTD VSC.Parkash(P), [9810654872 [ADVOCATECP@GMAIL.COM [19-07-2022  [18-07-2022
COMM)/1813/2022 [PAVAN KUMAR

IBOCHKAR
CS TCICI BANK LTDIUSHA  SINGH|jg711179205 ushasinghandassociates@gmai|19-07-2022  [18-07-2022
COMM)/1814/2022 [THROUGH AR Vs(P) l.com

SUDESH RATH]|

[ENTERPRISES

THROUGH PROPRIETOR
CS ICICI BANK THROUGHJUSHA  SINGH9711179205 ushasinghandassociates@gmaifi9-07-2022  [18-07-2022
COMM)/1815/2022 [AR Vs N K AND(P) l.com

COMPANY THROUGH]

IPROPRIETOR MR|

HITESH CHAUHAN




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS IDBI BANK LIMITED VYSANJAY 0810508115 FNA- 21-07-2022 19-07-2022
COMM)/1844/2022 |[DEEPAK KUMAR
SINGH(P),

CS BANK OF INDIA Vs MRSShivam Tyagi(P),[9868112411 sty1954@gmail.com 21-07-2022  [19-07-2022
COMM)/1843/2022 [NEETU BHATIA
[Execution [KOTAK MAHINDRAJAbhishek 0868521167  |adv.abhishekkaushik@gmail.c [22-07-2022  |21-07-2022
Comm)/94/2022 BANK LTD Vs SUDHA[Kaushik(P), om

DANG
[Execution HDFC BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 02-07-2022  [21-07-2022
Comm)/93/2022 GURBAKSH SINGH IPATHAK(P),
CS RAJIV.  MANOCHA VSJAGDISH SETHI9810250220 [NA 23-07-2022  [22-07-2022
COMM)/1869/2022 [ATUL KUMAR|(P),

AGGARWAL




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS ICICI BANK Vs VINODRAJEEV 0311022100 ranjan.and.company@gmail.cof23-07-2022  [22-07-2022
COMM)/1867/2022 |[KUMAR AWANA KUMAR m
RANJAN(P),

CS STATE BANK OF INDIARAJIV KUMAR]9990781015 [thakur.rajivig85@gmail.com [23-07-2022 [22-07-2022
COMM)/1866/2022 [Vs ARTT AHIRWAR THAKUR(P),
CS BANK OF INDIA VsShivam Tyagi(P),[9868112411 sty1954@gmail.com 23-07-2022  [22-07-2022
COMM)/1868/2022 [BALJINDER SINGH
CS [CICI BANK Vs BHARATICHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [25-07-2022  [23-07-2022
COMM)/1881/2022 [KUMAR BHALLA(P), M
[Execution M/S KOTAK MAHINDRAABHIRATH 7838530419  |bnnlitigation6 @gmail.com ©5-07-2022  [23-07-2022
Comm)/101/2022 PRIME LIMITED VY4PARASHAR

IMANOJ KUMAR SONKAR|IBAMBHA (P)




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-

Registration filing

CS ICICI BANK Vs MAN|CHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [26-07-2022 [25-07-2022
COMM)/1892/2022 [SINGH BHALLA(P), M
CS ICICI BANK Vs MR CHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [26-07-2022 [25-07-2022
COMM)/1893/2022 [RAJESH SHARMA BHALLA(P), M
OMP PERVINDER KAUR VYSHIVENDU 8368340917  [shivendu_singh2001@yahoo.c [28-07-2022  |26-07-2022
COMM)/105/2022 [M/S KOTAK MAHINDRAISINGH (P), om
PRIME LIMITED
[Execution AU SMALL FINANCEHEM 0968488318 [HEMCHANDRAADVOCATE@[28-07-2022  [26-07-2022
Comm)/117/2022  [BANK LTD Vs PUNEETCHANDER(P), GMAIL.COM
GUPTA
SH. PAWAN KRJ/CENTRAL |[CS(COMM) SANJAY AGGARWAL V/SSH. MANISH|9968466963 [contectintelialawoffices@gmaillo1.07.2022 10.06.2022
JAIN, DISTRICT] 1595/2022 VENKATESH KUMAR .com
JUDGE,
(COMMERCIAL
COURT)-03, TIS|
ﬁ—)lAZARI COURT,
ELHI
CS(COMM) iCICI BANK LTD. V/S |SH. RAJEEV|9810021846  [sagarandsagarlawoffice@live.c [01.07.2022 10.06.2022
1597/2022 ROLI CACHDEVA SAGAR om




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) iCICI BANK LTD. V/S |SH. RAJEEV|9810021846 [sagarandsagarlawoffice@live.c [01.07.2022 10.06.2022
1509/2022 YOGESHWER SHARMA [|SAGAR om
CS(COMM) ICICI BANK LTD. V/S |SH. CJ9810654872  Jadvocatecp@gmail.com 01.07.2022 10.06.2022
1601/2022 KUNDAN KUMAR PRAKASH
CS(COMM) ICICI BANK LTD. V/S |SH. CJ9810654872  jadvocatecp@gmail.com 01.07.2022 30.06.2022
1603/2022 YASHPAL SINGH [PRAKASH
CS(COMM) ICICI BANK LTD. V/S [SH. CJo810654872  jadvocatecp@gmail.com 01.07.2022 30.06.2022
1605/2022 KAPIL KUMAR [PRAKASH
CS(COMM) ICICI BANK LTD. V/S |SH. SATISH|9213905829  [manish@klfindia.com 01.07.2022 30.06.2022
1607/2022 GOMTIS HARAN KUMAR
CS(COMM) iCICI BANK LTD. V/S [SH. SATISH|9213905829  manish@klfindia.com 01.07.2022 30.06.2022
1609/2022 IMRAN KHAN KUMAR
CS(COMM) ICICI BANK LTD. V/S |SH. DEEPAK|9818030800 |[induslegalia@gmail.com 01.07.2022 30.06.2022
1610/2022 INAVEEN KUMARKAUSHIK

SEHRAWAT




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) iCICI BANK LTD. V/S [SH. DEEPAK|9818030800 [induslegalia@gmail.com 01.07.2022 30.06.2022
1612/2022 SHRI RAM LOGISTICS |KAUSHIK
CS(COMM) ICICI BANK LTD. V/S |SH. ALOK|9911000126  [alokadv.2001@gmail.com 01.07.2022 30.06.2022
1614/2022 RENAOGLAM PVT. LTDJKUMAR
& ORS.

CS(COMM) ICICI BANK LTD. V/S |SH. ALOK|9911000126  [alokadv.2001@gmail.com 01.07.2022 30.06.2022
1615/2022 RISHABH GOYAL KUMAR
CS(COMM) ICICI BANK LTD. V/S [SH. ALOK9911000126 lalokadv.2001@gmail.com 01.07.2022 30.06.2022
1616/2022 VIKAS KUMAR
CS(COMM) ICICI BANK LTD. V/S |SH. DEEPAK|9818030800 [induslegalia@gmail.com 02.07.2022  [01.07.2022
1639/2022 INADIM & ORS. KAUSHIK
CS(COMM) ICICI BANK LTD. V/S |SH. 0899585301  |pbabbarandbabbaracociatesicici04.07.2022  |02.07.2022
1641/2022 INITISH BARMAN SHAILENDRA @gmail.com

BABBAR
CS(COMM) ICICI BANK LTD. V/S |SH. 0899585301  |pbabbarandbabbaracociatesicici|04.07.2022  |03.07.2022
1642/2022 INITISH KUMAR SINGH [SHAILENDRA @gmail.com

BABBAR




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) ICICI BANK LTD. V/S |SH. 0899585301  |pabbarandbabbaracociatesicici [05.07.2022  [04.07.2022
1648/2022 RADHIKA TRADERS &SHAILENDRA @gmail.com
ANR. BABBAR

CS(COMM) ICICI BANK LTD. V/S |SH. DHRUV|8600910500 [office@triumphlegal.co.in 08.07.2022  |07.07.2022
1679/2022 SANDEEP RAM JOSHI
CS(COMM) ICICI BANK LTD. V/S |SH. DHRUV[8600910500 [office@triumphlegal.co.in 08.07.2022  [07.07.2022
1680/2022 MANOJ KUMAR JOSHI
CS(COMM) ICICI BANK LTD. V/S [SH. 0899585301  |pabbarandbabbaracociatesicici[08.07.2022  [07.07.2022
1681/2022 HARPAL SINGH SHAILENDRA @gmail.com

BABBAR
CS(COMM) ICICI BANK LTD. V/S |SH. DHRUV|8600910500 [office@triumphlegal.co.in 08.07.2022  [07.07.2022
1682/2022 INIKHIL CHANDRA JOSHI
CS(COMM) ICICI BANK LTD. V/S |SH. 0899585301  |pbabbarandbabbaracociatesicici [08.07.2022  [07.07.2022
1683/2022 RAJEEV SINGH SHAILENDRA @gmail.com

BABBAR
CS(COMM) ICICI BANK LTD. V/S |SH. 0899585301  |pbabbarandbabbaracociatesicici[08.07.2022  [07.07.2022
1684/2022 ABHILASHA SHAILENDRA @gmail.com

BABBAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP(COMM) [UNION OF INDIA V/ 0958899011  [rubygautamadv@gmail.com [08.07.2022 [07.07.2022
02/2022 M/S METTLE POLYMERS]

AND

ARTIFACTS LTD. & ANR.
CS(COMM) ICICI BANK LTD. V/S |SH. VIKAS|9212036118 vikaschopraadvocate@gmail.c |11.07.2022 08.07.2022
1701/2022 KUSUM CHOPRA om
CS(COMM) ICICI BANK LTD. V/S |SH. DHRUV[8600910500 [office@triumphlegal.co.in 11.07.2022 08.07.2022
1702/2022 SUMIT TOMAR JOSHI
CS(COMM) ICICI BANK LTD. V/S |[MS. CHETNA]9873815146 ip@ashokalaw.com 11.07.2022 08.07.2022
1703/2022 KUBER ENTERPRISES &BHLLA

ANR.
CS(COMM) ICICI BANK LTD. V/S |SH. 0899585301  |pbabbarandbabbaracociatesicici [11.07.2022 08.07.2022
1704/2022 WASEEM SHAILENDRA @gmail.com

BABBAR

CS(COMM) ICICI BANK LTD. V/S S/MS. CHETNA]9818280772 [punitbhalla@gmail.com 11.07.2022 08.07.2022
1710/2022 K. FROZEN FOODBHLLA

CARRIERS PVT.

LTD.
CS(COMM) 1711/2022[ICICI BANK LTD. V/S |SH. 0899585301  |pabbarandbabbaracociatesicici [11.07.2022 08.07.2022

[KRISHAN & ANR. SHAILENDRA @gmail.com

BABBAR




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP(COMM) OMKAR SINGH V/S PNBSH. 0871698896  |rajkumaradv818@gmail.com [11.07.2022 08.07.2022
03/2022 [HOUSING FINANCE LTD.KUMAR
OMP(COMM) M/S ORCA LOGISTICSMS. ADITI9899674082 |adv.aditisharma@gmail.com [11.07.2022 08.07.2022
04/2022 V/S KOTAK MAHINDRASSHARMA

BANK LTD.
OMP(COMM) SALMAN KHAN & ORSJSH. S.H[0810340436 [shansariadvocate@gmail.com [11.07.2022 08.07.2022
05/2022 V/S KOTAK MAHINDRAANSARI

IBANK
OMP(COMM) SATYA PRAKASH|SH. LAL SINGH|9212046428 [thakuradvocates@yahoo.co.in |11.07.2022 08.07.2022
06/2022 PANWAR & ORS. V/§THAKUR

IDFC FIRST

BANK LTD.
OMP(I)(COMM) HDFC BANK LTD. V/SMS. ANITAp313851166 curmeet@gbalawoffice.com  |11.07.2022 08.07.2022
328/2022 GAURAV SHARMA KUMARI
OMP(I)(COMM) [KOTAK MAHINDRASH. MAYANK9873347330 |mayank_mahajanos@yahoo.c [11.07.2022 08.07.2022
329/2022 BANK V/S KAMLESHMAHAJAN om

SHARMA
CS(COMM) ICICI BANK LTD. V/S |SH. VIKAS9212036118 vikaschopraadvocate@gmail.c [13.07.2022 12.07.2022
1726/2022 SORABH CHOPRA om




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM) ICICI BANK LTD. V/S |SH. VIKAS0212036118 vikaschopraadvocate@gmail.c [13.07.2022 12.07.2022
1727/2022 JATIN KUMAR SHARMA |[CHOPRA om
CS(COMM) ICICI BANK LTD. V/S |SH. VIKAS|9212036118 vikaschopraadvocate@gmail.c [13.07.2022 12.07.2022
1728/2022 PRIYANKA SOMWAL CHOPRA om
CS(COMM) ICICI BANK LTD. V/S |SH. VIKAS9212036118 vikaschopraadvocate@gmail.c [13.07.2022 12.07.2022
1729/2022 RAHUL CHOPRA om
CS(COMM) RAJESH KEJRIWAL V/SSH. SUNIL8860373311  [advsg@yahoo.com 13.07.2022 12.07.2022
1730/2022 M/S DOLLEX|GUPTA
AGROTECH (P) LTD.
CS(COMM) PRAMOD KUMAR V/SSH. RAJESH|9811331125 rbhatia_advocate@yahoo.co.infi4.07.2022 13.07.2022
1763/2022 POONAM SAINI BHATIA
EX. (COMM) 76/2022 [IIFL. FINANCE LTD. V/SSH. BHASKARQ512052601 IN/A 14.07.2022 13.07.2022
BHARTI TRADINGKUMAR
COMPANY SHUKLA
CS(COMM) [HARSH CLEAN DHAN (P)[SH. KAPILi9891072729 [anilkher@gmail.com 15.07.2022 14.07.2022
1772/2022 LTD. V/S RAJ COPIER &KHER
ANR.




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

CS(COMM) ICICI BANK LTD. V/S |SH. DHRUV|8600910500 [office@triumphlegal.co.in 15.07.2022 14.07.2022
1773/2022 ALOK KUMAR TIWAR JOSHI
CS(COMM) ICICI BANK LTD. V/S |SH. 0899585301  |pabbarandbabbaracociatesicici [16.07.2022 15.07.2022
1784/2022 MOHAMMAD FAIYAZ SHAILENDRA @gmail.com
BABBAR

CS(COMM) ICICI BANK LTD. V/S |SH. R.K{9311022101 ranjan.and.company@gmail.cof16.07.2022 15.07.2022
1785/2022 AMINA ENTERPRISES |[RANJAN m
CS(COMM) M/S NORTH EASTERN|SH. VIVEK9810182555 lexaliiance.vivek@gmail.com [16.07.2022 15.07.2022
1786/2022 CARRYING SINGH

CORPORATION LTD.

V/S RAM GOPAL

SHARMA
CS(COMM) 1797/222 [ICICI BANK LTD. V/S |SH. R.K|9311022101 ranjan.and.company@gmail.cof18.07.2022 16.07.2022

VERTEX LIFTS INDIARANJAN m

PVT. LTD.
CS(COMM) IDBI BANK LTD. V/SSH. PARTHIV J[0811044353 IN/A 18.07.2022 16.07.2022
1798/2022 RAJEEV YADAV MEHTA
CS(COMM) ICICI BANK LTD. V/S |SH. R.K{9311022101 ranjan.and.company@gmail.cof19.07.2022 18.07.2022
1807/2022 KHUSRU PERVEZ RANJAN m




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) ICICI BANK LTD. V/S |SH. J9311022101 ranjan.and.company@gmail.cof19.07.2022 18.07.2022
1808/2022 AMAN KUMAR JHA RANJAN m
CS(COMM) ICICI BANK LTD. V/S [SH. R.K[9311022101 ranjan.and.company@gmail.cof19.07.2022 18.07.2022
1809/2022 GLASS CREATION & ORS.[RANJAN m
CS(COMM) UMESH JAIN V/SSH. 0811161525 sksingh116 @gmail.com 19.07.2022 18.07.2022
1811/2022 IMUNICIPAL SATYENDRA

CORPORATION OHKUMAR SINGH

DELHI

& ANR.
OMP(COMM) KRISHAN KUMAR V/SSH. PANKAJ|8708416629 |chhillarpankaj@gmail.com 20.07.2022 19.07.2022
100/2022 SHRIRAM TRANSPORT|CHHILLAR

FINANCE

CO. LTD. & ORS.
CS(COMM) BANK OF INDIA V/SSH.S.V.TYAGI [9868112411 sty1954@gmail.com 21.07.2022 20.07.2022
1841/2022 HARPINDER SINGH]

SETHI
CS(COMM) BANK OF INDIA V/SSH.S.V.TYAGI [9868112411 sty1954@gmail.com 21.07.2022 20.07.2022
1842/2022 TEKVINDER SINGH
CS(COMM) ICICI BANK LTD. V/S [SH. 0899585301  |babbarandbabbaracociatesicici[22.02.2022  [21.07.2022
1849/2022 SEEMA PURI & ANR. SHAILENDRA @gmail.com

BABBAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX.(COMM) 95/2022 |[KOTAK MAHINDRA[SH. TANUJ|9599153502  [tagarwals@gmail.com 22.07.2022 21.07.2022
BANK V/S RUBY ARORAAGGARWAL
& ANR
CS(COMM) ICICI BANK LTD. V/S S ASH. 0899585301  |pabbarandbabbaracociatesicici [23.07.2022 22.07.2022
1858/2022 [F IMPEX & ANR. SHAILENDRA @gmail.com
BABBAR
CS(COMM) ICICI BANK LTD. V/S |SH. R.K{9311022101 ranjan.and.company@gmail.co23.07.2022 22.07.2022
1859/2022 VARSHA & ANR. RANJAN m
CS(COMM) JYOTI CHHABRA V/SSH. VIKAS|9899265218  [aduvikash@gmail.com 23.07.2022 £2.07.2022
1860/2022 IDFC FIRST BANK LTD. [MISHRA
M.EX./395/2022 ICICI BANK LTD. V/S [SH. AMRENDER|8920586266 [indolexlaw@gmail.com ©5.07.2022 23.07.2022
AJAY RAWAT KUMAR
CS(COMM) iCICI BANK LTD. V/S |[MS. CHETNA[9818280772  [punitbhalla@gmail.com 25.07.2022 23.07.2022
1883/2022 DIVYA SAIN & ANR. BHALLA
CS(COMM) iCICI BANK LTD. V/S [MS. CHETNA/9818280772 |punitbhalla@gmail.com 26.07.2022 25.07.2022
1890/2022 SHALINI JINDAL & ANR. |BHALLA




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) /S NATIONAL .Lj0650708978 |madanlsharma1945@gmail.co [26.07.2022 25.07.2022
1891/2022 [ELECTRIC &SHARMA m

ONSTRUCTION

OMPANY

/S CWS ELECTROTECH]

DVT I TD
EX. (COMM)KOTAK MAHINDRASH. BAMBHA [0369850733  |bnnlitigation@gmail.com 26.07.2022  [25.07.2022
106/2022 BANK V/S  BHARAT]

CHUGH
CS(COMM) ICICI BANK LTD. V/S |SH. SATISH|9811898399 manish@klfindia.com 27.07.2022 26.07.2022
1894/2022 PRASHANT KUMAR

CHOUDHARY
EX. (COMM) 119/2022HDFC BANK LTD. V/SMS. AMITA9311851166 curmeet@gbalawoffice.com  [28.07.2022 27.07.2022

RIZWAN AHMED KUMAR
EX. (COMM)HDFC BANK LTD. V/SMS. AMITA0311851166 gurmeet@gbalawoffice.com [28.07.2022  [27.07.2022
120/2022 RAHUL SINGH KUMAR
OMP(COMM) VINOD KUMAR V/S M/SSH. RAMA9810094557 [rama.associatsadv@gmail.com [28.07.2022 27.07.2022
106/2022 DHAN KUBER CHITSYADAV

[PVT. LTD/
CS(COMM) SURENDER KRISHAN|SH. 0811161525 sksingh116 @gmail.com 28.07.2022 27.07.2022
1004/2022 GUPTA V/S MUNICIPAL [SATYENDRA

CORPORATION OHKUMAR SINGH

IDELHI




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX. (COMM)[PYAYAG POLYTECH PVT, ‘9811092113 [N/A 29.07.2022 28.07.2022
123/2022 LTD. V/S M/S RAVIABHIMANYU
PLANT ARG
BIOTECHNOLOGIES
ILTD.
CS(COMM) M/S TUSS FACILITY|SH. SUNILi9717177491 IN/A 30.07.2022 20.07.2022
1906/2022 SERVICES V/S M/S NEWDWIVEDI
SHINE
STAR & ANR.
EX. (COMM)HDFC BANK LTD. V/S|SH. MANISH|9650810426 [msvermachambers@gmaiol.co [30.07.2022  [29.07.2022
124/2022 ABHISHEK KUMAR VERMA m
EX. (COMM)KOTAK MAHINDRA[SH. ANKUR]9811809439  [ankurkatyal@asklegal.co.in  [30.07.2022 2007.2022
125/2022 ANK V/S CHY|KATYAL
HANDAN KUMAR
(0)'%
MS NISHA SAXENA,CENTRAL |[CS (COMM)I CICI BANK VS. ALKAALOK KUMAR ALOK.ADV2001@GMAIL.CO [02.07.2022 [01.07.2022
IDISTRICT JUDGE, 1640/2022 I M
COMMERCIAL
COURT-04
OMP (I) (COMM){M/S GAUTAM|SH. SONALj9811101222 [SANAND@ASA- 04.07.2022 [02.07.2022
327/2022 EALTHCARE VSJANAND PARTNERS.COM
/S NEPHRO CARE
OMP (COMM)-VIPIN CHAUHAN gLANAK 0999001427 [BUDHIRAJAASSOCIATES@G [04.07.2022 [02.07.2022
327/2022 ANR VS, HDFC BANKBUDHIRAJA MAIL.COM
[LIMITED & ANR




District

Case No.

2

CS
(COMM)/1659/202

Petitioner Name VSAdvocate
Respondent Name

CICI BANK Vs SH
UMAR GROVER
EW.

ISH
UMAR
AN(P),

Advocate
Nobile
Number

0213905829

Advocate email id

MANISH@KLFINDIA.COM

Date

ofDate of e-

Registration filing

06-07-2022

02.07.2022

2

EWAN(P),

CS :CICI BANK Vi ISH 0213905829 [MANISH@KLFINDIA.COM [06-07-2022 [02.07.2022
(COMM)/1656/202 SINGH UMAR
2 EWAN(P),
CS ICICI BANK A% ISH 0213905829 [MANISH@KLFINDIA.COM [06-07-2022 (02.07.2022
(COMM)/1658/202 |[SACHIN LOTA UMAR
] EWAN(P),
CS CICI BANK LIMITE ISH 0213905829 [MANISH@KLFINDIA.COM [06-07-2022 (02.07.2022
(COMM)/1657/2022]Vs MANJEET S UMAR

EWAN(P),
CS CICI BANK Vs AMI ISH 0213905829 [MANISH@KLFINDIA.COM [06-07-2022 (02.07.2022
(COMM)/1655/202 [KUMAR UMAR
> EWAN(P),
CS ICICI BANK LIMITE ISH 0213905829 [MANISH@KLFINDIA.COM [06-07-2022 [02.07.2022
(COMM)/1654/202 [Vs AJEET KUMAR UMAR




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS CICI BANK LIMITE ISH 9213905829 [MANISH@KLFINDIA.COM [06-07-2022 [02.07.2022
(COMM)/1653/202 [Vs ASHIRWAD GOEL [KUMAR
2 WAN(P),
CS ICICI BANK LIMITE ISH 0213905829 [MANISH@KLFINDIA.COM [06-07-2022 [02.07.2022
(COMM)/1652/202 [Vs SONAM UMAR
2 EWAN(P),
CS ICICI BANK LIMITE ISH 0213905829 [MANISH@KLFINDIA.COM [06-07-2022 (02.07.2022
(COMM)/1651/2022|Vs ANIL KU UMAR

THAPAR EWAN(P),
CS ICICI BANK LIMITEDBABBAR &9899585301 [BABBARANDASSOCIATESICI|07.07.2022 [02.07.2022
(COMM)/1659/202 [VS. SAGAR GUPTA IASSOCIATES CI@GMAIL.COM
2
CS ICICI BANK LIMITEDBABBAR &9899585301 [BABBARANDASSOCIATESICI|07.07.2022 [02.07.2022
(COMM)/1660/202 [VS. ISTAK KHAN IASSOCIATES CI@GMAIL.COM
2
CS CICI BANK LIMITEDDHRUV 8600910500 [OFFICE@TRIUMPHLEGLA.C 11.07.2022 [06.07.2022
(COMM)/1698/202 [VS. SANTOKH SINGHJOSHI 0.IN
2 HATIA




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS IM/S TULLIO GIUSIT.P.S KANG[|9810199352 [KANGANDASSOCIATES@GM11.07.2022 [06.07.2022
(COMM)/1699/202 |SRL VS. M/S V. TRIMSAND AIL.COM

2 COMPANY IASSOCIATES

EX WELCOME VIKRANT 0990535912 [SIMRANVJS@GMAIL.COM [2.07.2022 [06.07.2022

(COMM)/171/2022 |ASSOCIATES VS. THE
COMMISSIONER OF
INDMC

CONTEMPT ARIVAHAN RO H.VIKAS 9999689033 [vikasgargadv20o11@gmail.com [13.07.2022 [12.07.2022
PETITION-7/2022 ARRIERS VS. KOT. ARG
INDRA BAN

TD.
CS CICI BANK LIMITED|VISHAL 0212036118 [VIKASCHOPRAADVOCATE®@ [14-07-2022 (06.07.2022
(COMM)/1756/2022lVs  BRAHAM P o(P), GMAIL.COM

SINGH
CS g{CICI BANK LTD VSCHETNA 0818280772 [PUNITBHALLA@GMAIL.CO [14-07-2022 (06.07.2022
(COMM)/1753/2022(KUBER ENTERPRISES[BHALLA(P), M
CS Jg{CICI BANK LTD VSCHETNA 0818280772 [PUNITBHALLA@GMAIL.CO [14-07-2022 [06.07.2022
(COMM)/1754/2022]KUBER ENTERPRISESBHALLA(P), M

AND ORS




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

CS ECICI BANK LTD Vs ﬁgHETNA
(COMM)/1758/202 FROZEN FOODBHALLA(P),

Advocate

Nobile
Number

0818280772

Advocate email id

PUNITBHALLA@GMAIL.CO

Date

ofDate of e-

Registration filing

14-07-2022

06.07.2022

2

NTERTAINMENT
RIVATE LIMITED

M

2 CARRIERS PVT LTD
CS ICICI BANK LIMITEDCHETNA 0818280772 [PUNITBHALLA@GMAIL.CO [14-07-2022 (06.07.2022
(COMM)/1755/2022[Vs SUGANDHIM FOODBHALLA(P), M

AND CATERING PVT

LTD
CS CICI BANK LIMITEDICHETNA 9818280772 [PUNITBHALLA@GMAIL.CO [14-07-2022 (06.07.2022
(COMM)/1750/202 |Vs KUBERBHALLA(P), M
2 NTERPRISES
CS ICICI BANK IIMITED|CHETNA 0818280772 [PUNITBHALLA@GMAIL.CO [14-07-2022 (06.07.2022
(COMM)/1751/2022|Vs SHIV PRIYABHALLA(P), M

CABLES PVT LTD
CS ICICI BANKL LTD VSCHETNA 0818280772 [PUNITBHALLA@GMAIL.CO [14-07-2022 (06.07.2022
(COMM)/1752/2022][VINOD KU HALLA(P), M

SHARMA
CS R SUMIT Vs GEM[TUSHAR 7676909742 |ABHISHEK.KUMAR2015C@G14-07-2022 [06.07.2022
(COMM)/1748/202 [RECORDS SHARMA(P), MAIL.COM




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IBANK LTD

CS ICICI BANK LIMITEHZESHAL 09212036118 [VIKASCHOPRAADVOCATE®@ j14-07-2022 [06.07.2022
(COMM)/1747/2022|Vs MANMO oP), GMAIL.COM

INARANG
CS ICICI BANK LIMITED|VIKAS 0212036118 [VIKASCHOPRAADVOCATE®@ [14-07-2022 (06.07.2022
(COMM)/1746/202 [VS. NIBRAS AHMED |CHOPRA GMAIL.COM
2
CS ICICI BANK LIMITED|VIKAS 0212036118 [VIKASCHOPRAADVOCATE®@ [14-07-2022 (06.07.2022
(COMM)/1764/202 [VS. NIBRAS AHMED |CHOPRA GMAIL.COM
]
CS ICICI BANK LIMITEDSATISH 0811898399 [MANISH@KLFINDIA.COM [15-07-2022 (06.07.2022
(COMM)/1771/2022|VS. MANOJ YADAV UMAR
EX DFC BANK LTD VS/MOHIT JALAL[8802757235 |[LEGAL@KATYALASSOCIATE [15-07-2022 (06.07.2022
(COMM)/77/2022 UPREME FIN HOLD| S.COM

VT LTD & ORS
OMP SHRADHHA [J TESH 8130136366 |ADV.RITESH@GMAIL.COM [5-07-2022 [06.07.2022
(COMM)/99/2022 |ADARKAR VS. RB




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

PIL KHER (9891072729 |ANILKHER@GMAIL.COM 15-07-2022 [06.07.2022

CS H CLEAN DHANKAPIL KHER [9891072729 JANILKHER@GMAIL.COM 15-07-2022 [06.07.2022
(COMM)/1782/202 [PVT LTD VS.
2 HAUDHARY

NTERPRISES
EX ICICI BANK LIMITEDAMRENDER [9811802239 [INDOLEXLAW@GMAIL.COMi6-07-2022 [06.07.2022
(COMM)/84/2022 |[VS. NAVEEN KUMAR [KUMAR
EX ICICI BANK LIMITEDAMRENDER [9811802239 [INDOLEXLAW@GMAIL.COMfi6-07-2022 [06.07.2022
(COMM)/83/2022 [VS. FIROZ ALAM [KUMAR
CS CICI BANK LTD VSPRASHANT [9818030800 [INDUSLEGALIA@GMAIL.CO [18-07-2022 [14.07.2022
(COMM)/1793/202 IT DESWAL UMAR(P), M
2
CS ICICI BANK LTD VSPRASHANT [9818030800 [INDUSLEGALIA@GMAIL.CO 18-07-2022 [14.07.2022
(COMM)/1794/202 [SUNIL AND ANR UMAR(P), M
2




District

Case No.

Petitioner Name VS
Respondent Name

CS ECICI BANK LTD Vﬂ
(COMM)/1795/2022lVARUN

Advocate

RASHANT

Advocate
Nobile
Number

9818030800

Advocate email id

INDUSLEGALIA@GMAIL.CO

Date

ofDate of e-

Registration filing

18-07-2022

14.07.2022

UMAR(P), M

CONSTRUCTION
CS ICICI BANK LTD VSIKIASHAIA 0212036118 [VIKASCHOPRAADVOCATE@ [18-07-2022 [14.07.2022
(COMM)/1796/202 |ANIL DABAS o(P), GMAIL.COM
2
CS /S KIRANM.K.KAUSHIK9811547394 [MKKAUSHIK1105@GMAIL.C 18-07-2022 [14.07.2022
(COMM)/1802/202 [ROADWAYS PVT LTD OM
2 S. M/S INDUSTRIAL

DLING

CS ICICI BANK LIMITEDSHAILENDRA (9810076766 [BABBARANDASSOCIATESICI[19-07-2022 [14.07.2022
(COMM)/1806/202 [Vs ANURAGBABBAR(P), CI@GMAIL.COM
2 CHATURVEDI
CS ICICI BANK LIMITE::I HAILENDRA 9810076766 [BABBARANDASSOCIATESICI[19-07-2022 [14.07.2022
(COMM)/1812/2022/Vs BIPUL KU ABBAR(P), CI@GMAIL.COM

GHOSH
CS ICICI BANK LIMITEDISHAILENDRA (9810076766 [BABBARANDASSOCIATESICIfi9-07-2022 [14.07.2022
(COMM)/1810/202 [Vs DHEERAJ KUMAR [BABBAR(P), CI@GMAIL.COM
2]




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

BABBARANDASSOCIATESICI

Date

ofDate of e-

Registration filing

CS CICI BANK LIMITEDSHAILENDRA (9810076766 10-07-2022 [14.07.2022
(COMM)/1805/202 [Vs SAURABH BHATI ABBAR(P), CI@GMAIL.COM
2
CS /S RAJASTHANAVADHESH [9810362626 [AKSHAKYA01@GMAIL.COM [19-07-2022 [14.07.2022
(COMM)/1804/202 |CANVASSING IKUMAR
2 OMPANY Vs M/SSHAKYA(P),

IRAJ ENTERPRISES
CS /S ASV!ﬂ RAMOD 9718209970 [AASTHA@THELEGIST.COM [19-07-2022 (14.07.2022
(COMM)/1828/202 JAUTOMOTIVE P UMAR
] TD VS. ASHOKSSINGH

UMAR
CS EVI STRAUSS ANDPRAMOD 9718209970 [AASTHA@THELEGIST.COM [19-07-2022 (14.07.2022
(COMM)/1827/202 &OMPANY VS. ASHOKIKUMAR
2 UMAR SINGH
CS VISHNU KUMARVINEET 0810139465 [SIMMY71ADVOCATE@GMAI [19-07-2022 (14.07.2022
(COMM)/1826/202 [AGGARWAL VS. M/SSHARMA L.COM
2 ADVANCE

VENTILATION PVT

ILTD
CS ANIL KUMAR BANSALIDHEERAJ 0971446999 [DHEERAJ.JAGWANI@GMAI [19-07-2022 (14.07.2022
(COMM)/1830/202 [VS. M/S SHRIJAGWANI L.COM
2 HAGYA LAKSHMI

ONSTRUCTION

OMPANY ANDy

THERS




Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

(COMM)/1880/202
2

BABU MANJHI

CS ANIL KUMAR BANSAIL/DHEERAJ 9971446999 [DHEERAJ.JAGWANI@GMAI 19-07-2022 [14.07.2022
(COMM)/1829/202 |VS. M/S SUHELJJAGWANI L.COM
2 HAIDER
CS (COMM)I MESH JAIN VS. MCDI ATYENDER [9811161525 [SKSINGH116@GMAIL.COM [19-07-2022 [14.07.2022
1839/2022 ANR. UMAR
SINGH

EX /S SHARMA SALESA.K.TRIVEDI [9810104312 [AVINASHTRIVEDI.LEGAL@ [19-07-2022 [14.07.2022
(COMM)/171/2022 |[CORPORATION VS GMAIL.COM

EEM AGRO FOODS

'VT LTD
CS (COMM)-YOGITA JUNEJA ANDISH. BHAVYAl9811389644 [sethibhavya@gmail.com 22.07.2022 (21.07.2022
1851/2022 ANRS. VS. HEMAISETHI

IMATLANI
CS CICI BANK LTD VsC. Parkash(P), 9810654872 |ADVOCATECP@GMAIL.COM |25-07-2022 [21.07.2022
(COMM)/1882/202 ENDER PRASAD
2
CS CICI BANK LTD VsC. Parkash(P), 9810654872 |ADVOCATECP@GMAIL.COM [25-07-2022 [21.07.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS CICI BANK LIMITEDISHAILENDRA (9899585301 [BABBARANDASSOCIATESICI|25-07-2022 ([21.07.2022
(COMM)/1878/202 [Vs SAMIR RANJ ABBAR(P), CI@GMAILCOM
2 'ATTANAYAK
CS STATE BANK (0) géAJIV 9810019614 [st.associates1995@gmail.com [25-07-2022 [21.07.2022
(COMM)/1876/202 [INDIA Vs RATHODKUMAR
2 NILESH THAKUR(P),
CS ICICI BANK LIMITEDSHAILENDRA (9899585301 |[BABBARANDASSOCIATESICI[25-07-2022 [21.07.2022
(COMM)/1875/202 |[Vs PRINCE MEHTA ABBAR(P), CI@GMAILCOM
2
Ex DFC BANK LTD VS.,SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [25-07-2022 [21.07.2022
(COMM)/102/2022 [MOHD NISAR PATHAK OM
CS 'YASHPAL KURANAMOHIT 0312833620 [MGLAWOFFICES2017@GMAI[27.07.2022 [21.07.2022
(COMM)/1895/202 |[VS. SUSHIL &IGUPTA L.COM
2 COMPANY
OMP JAMSED & ANR VS/NASIR 0810272564 [NAKHANADVOCATE@GMAI [27.07.2022 [21.07.2022
(ARBITRATION)/1 |[ORIX LEASING &AHMED L.COM
04/2022 INANCE SERVICES

VT LTD INDIA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Ex KOT. VI 08111252308 [ADVOCATESGARG@GMAIL. [27.07.2022 [21.07.2022
(COMM)/112/2022 INDRA ANKISHANKAR COM

TD VS. RAJA ARG

SWAMI
CS CICI BANK LTD VsNAZIA 0810021846 [SAGARANDSAGARLAWOFFI [28-07-2022 [21.07.2022
(COMM)/1896/202 [MR PRAVEEN KUMAR [PARVEEN(P), CE@LIVE.COM
2
CS ICICI BANK LTD VSI AZIA 0810021846 [SAGARANDSAGARLAWOFFI [28-07-2022 [21.07.2022
(COMM)/1898/202 |AMIT PASRICHA ARVEEN(P), CE@LIVE.COM
]
CS CICI BANK LTD Vsl AZIA 0810021846 [SAGARANDSAGARLAWOFFI [28-07-2022 [21.07.2022
(COMM)/1897/202 ORANJAN ARVEEN(P), CE@LIVE.COM
2 HI
CS CANARA BANK VSJANUJ 0999490798 [ADVOCATEANUJAGARWAL [28-07-2022 [21.07.2022
(COMM)/1899/202 [SAVITA GUPTA ANDAGARWAL @YAHOO.COM
2 ORS.
CS CICI BANK LIMITEDDEEPAK 0818030800 [[INDUSLEGALIA@GMAIL.CO [28-07-2022 [21.07.2022
(COMM)/1900/202 [VS. PAWAN KUMA USHIK M
2 GHAV




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Ex OTAK MAHIND 03110122100 [RANJAN.AND.COMPANY@G [28-07-2022 [21.07.2022
(COMM)/118/2022 [PRIME VS. PRASHANTICOMPANY MAIL.COM
UMAR

Ex IRENOVISION ASHISH 0650398837 [ASHISHADVOCATE07@GMA [30.07.2022 [21.07.2022

(COMM)/446/2022 AUTOMOTION SHARMA 1L.COM
SERVICES PVT LTD
VS. M/S OMK!
INTERIORS PVT LTD

5 SH. ASHWANIICENTRAL |CSCOMM - 1577/22 [ICICI BANK LTD V/SALOKKR 01.07.2022 01.07.2022
UMAR SARPAL, AYUSH AGGARWAL
ISTRICT JUDGE,|
COMMERCIAL
COURT-05

CS COMM - 1579/22 [ICICI BANK LTD V/SALOKKR 01.07.2022 01.07.2022
RAMESH KR

CS COMM - 1584/22 [ICICI BANK LTD V/SMANISH 01.07.2022 01.07.2022
AMAN LAL CHHABRA |DEWAN

CS COMM - 1587/22 [ICICI BANK LTD V/SMANISH 01.07.2022 01.07.2022
VICERAY CAR RENTALSDEWAN
P LTD

CS COMM - 1590/22 [ICICI BANK LTD V/SMANISH 01.07.2022 01.07.2022
INAND KISHORE PATNI |[DEWAN




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS COMM - 1591/22 [ICICI BANK LTD V/SDEEPAK 01.07.2022 01.07.2022
SURESH KR KAUSHIK

CS COMM - 1593/22 [ICICI BANK LTD V/SMANISH 01.07.2022 01.07.2022
BALVINDER PAL DEWAN

CS COMM - 1594/22 [ICICI BANK LTD V/S OMIMANISH 01.07.2022 01.07.2022
PRAKASH DEWAN

CS COMM - 1596/22 [ICICI BANK LTD V/S M/SJOGINDER KRj9560906629 01.07.2022 01.07.2022
BLUE SKY AVIATION SUKHIJA

CS COMM - 1598/22 [ICICI BANK LTD V/SCPRAKASH 01.07.2022 01.07.2022
IMONIKA PANDITA

CS COMM - 1600/22 [ICICI BANK LTD V/SMANISH 01.07.2022 01.07.2022
SEWA RAM [DEWAN

CS COMM - 1602/22 [ICICI BANK LTD V/SCPRAKASH 01.07.2022 01.07.2022
INAZIR ALI




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS COMM - 1604/22 [ICICI BANK LTD V/SSHALINDRA 01.07.2022 01.07.2022
[UMESH PRASAD BABBAR
CS COMM - 1606/22 [ICICI BANK LTD V/S MSNAZIA 01.07.2022 01.07.2022
ROLI SACHDEVA PRAVEEN
CS COMM - 1608/22 [MEENAKSHI POLYMERSAMIT KR 0811299468 01.07.2022 01.07.2022
P LTD V/S LAKSHMI
GOYAL
CS COMM - 1611/22 |SBIV/S AZAD JAWAHAR 0312965659 01.07.2022 01.07.2022
CHAND
CHAWLA
CS COMM - 1613/22 [M/S AAKRITI TRAD COANKUSH 0871935008 01.07.2022 01.07.2022
V/S M/S SAZENA CHEM [YADAV
EX COMM - 59/22  |[KOTAK MAHINDRAROHIT BOHRA 01.07.2022 01.07.2022
[PRIME V/S KAMAL KANT]
DUA
EX COMM - 60/22 [ICICI BANK LTD V/SSUNITA SINGH 01.07.2022 01.07.2022
AJAY




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM - 1632/22 [ICICI BANK LTD V/S RAJIPRASHANT KR 02.07.2022 02.07.2022
KR SONI

CS COMM -1633/22 [ICICI BANK LTD V/SCPRAKASH 02.07.2022 02.07.2022
SANJEEV KR SHUKLA

EX COMM - 62/22  |ADITYA BIRLA FIN LTDIAMIT KR SINHA| 02.07.2022 02.07.2022
V/S ROXY AGENCIES

CS COMM - 1637/22 [ICICI BANK LTD V/SMANISH 02.07.2022 02.07.2022
TRAVEL EMPIRE INDIAIDEWAN
P LTD

CS COMM -1638/22 [ICICI BANK LTD V/SALOKKR 02.07.2022 02.07.2022
ROHIT GUPTA

OMP (I) COMM —AXIS BANK LTD V/SRAJESH 02.07.2022 02.07.2022

325/22 BALWAN JANGRA

CS COMM - 1643/22 [ICICI BANK LTD V/S M SDHRUV JOSHI 04.07.2022  [04.07.2022
SPECTRUM ENGINEERS




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

CANARA BANK
[ERSTWHILE SYNDICATE
BANK V/S  SHAHID

KHAN

VANDANA
BHATIA

Advocate
Nobile
Number

0010026199

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM - 1644/22

04.07.2022

04.07.2022

CS COMM - 1650/22

UNION BANK OF INDIA
V/S ~ M/S  KARAN
ELECTRONICS

ARUN
SHUKLA

KR

03124002958

05.07.2022

05.07.2022

CS COMM- 1675/22

ICICI BANK LTD V/§
BATUKESHWAR SONI

08.08.2022

08.08.2022

CS COMM - 1676/22

ICICI BANK LTD V/S
DAMODAR WORLD
[EXIMS P LTD

08.08.2022

08.08.2022

CS COMM - 1677/22

ICICI BANK LTD V/S
ABHISHEK PRATAP
SINGH

08.08.2022

08.08.2022

CS COMM - 1678/22

ICICI BANK LTD V/§
[KARAMJIT BARMAN

08.08.2022

08.08.2022

CS COMM - 1692/22

TEJOO FASHION P LT
V/S SAFTEJOO FASHIO
P LTD

AYANK
AHENDRA

0599088874

11.07.2022

11.07.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS COMM - 1693/22 [ICICI BANK LTD V/SCHETNA

[KUBER ENTERPRISES |BHALLA

11.07.2022 11.07.2022

CS COMM - 1694/22 [ICICI BANK LTD V/SCHETNA 11.07.2022 11.07.2022
KUBER ENTERPRISES [BHALLA

CS COMM - 1695/22 [ICICI BANK LTD V/SCHETNA 11.07.2022 11.07.2022
RASHID ALI BHALLA

CS COMM —1696/22 [ICICI BANK LTD V/SVISHAL RAO 8657070903 11.07.2022 11.07.2022
[DHIRENDR SINGH

CS COMM - 1697/22 [ICICI BANK LTD V/SCHETNA 11.07.2022 11.07.2022

KUBER ENTERPRISES |BHALLA

EX COMM - 66/2022 [RAVINDER KR WADHWAS K SINGH 11.07.2022 11.07.2022
V/S DELHI MUNICIPAL
CORPORATION

EX — COMM - 72/22 |JAU SMALL FIN BANKMANOJ KR 12.07.2022 12.07.2022

LTD V/S RAJEEV KR
INAYYAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS COMM - 1720/22 [ICICI BANK LTD V/SMANISH 12.07.2022 12.07.2022
KULWANT SINGH [DEWAN

EX COMM - 73/22 AU SMALL FIN BANKIMANOJ KR 12.07.2022 12.07.2022
L.TD V/S SAJID ALI

CS COMM - 1721/22 ([ICICI BANK LTD V/SSHAILENDRA 12.07.2022 12.07.2022
MADIHA FOODS BABBAR

CS COMM —1722/22 [ICICI BANK LTD V/SSHAILENDRA 12.07.2022 12.07.2022
SHAILENDRA SINGH BABBAR

CS COMM - 1724/22 [ICICI BANK LTD V/SSHAILENDRA 12.07.2022 12.07.2022
ANIKET MADHU|BABBAR
[HAREKAR

CS COMM - 1735/22 |BANK OF INDIA V/SVARUN 13.07.2022 13.07.2022
ASHIMM PATRA SHARMA

CS COMM - 1736/22 [ICICI BANK LTD V/SMANISH 13.07.2022 13.07.2022
FIROZ ALAM [DEWAN




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS COMM - 1737/22 |CBS PUBLISHERS 13.07.2022 13.07.2022
DISTRIBUTOR V/S M/SPRAKASH
COLLEGE BOOK HOUSE |ARORA

OMP (I) COMM —TATA CAPITAL FIN V/SIN PERSON 13.07.2022 13.07.2022

331/22 MOHD JAVED

CS COMM - 1757/22 [ICICI BANK LTD V/SVISHAL RAO 14.07.2022 14.07.2022
ASHI JAIN

CS COMM - 1759/22 [ICICI BANK LTD V/S M/SHEMANT 14.07.2022 14.07.2022
INEW ERA JEANS GUPTA

CS COMM - 1760/22 |JANIL KR BANSAL V/SDHEERAJ 14.07.2022 14.07.2022
[KRISHNA JAGWANI
CONSTRUCTION

CS COMM - 1761/22 [ICICI BANK LTD V/SHEMANT 14.07.2022 14.07.2022
ANSHU PRASAD GUPTA

CS COMM - 1762/22 [M/S ABC BAGS CENTERMOHD FAHAD 14.07.2022 14.07.2022
V/S DINESH]
MAHESHWARI




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS COMM - 1774/22 [ICICI BANK LTD V/ 15.07.2022 15.07.2022
VIHSNU DUTT PRAVEEN

EX COMM —-78/22 [ICICI BANK LTD V/SJATIN ANAND 15.07.2022 15.07.2022
JITENDER SINGH

EX COMM -79/22 [ICICI BANK LTD V/SJATIN ANAND 15.07.2022 15.07.2022
MONIKA

EX COMM - 80/22 [ICICI BANK LTD V/SJATIN ANAND 15.07.2022 15.07.2022
AVLESH KR

EX COMM - 81/22 ICICI BANK LTD V/SJATIN ANAND 15.07.2022 15.07.2022
INEHA SHARMA

CS COMM - 1787/22 [ICICI BANK LTD V /SSHAILENDRA 16.07.2022 16.07.2022
SHINDE TEJAS MOHAM |[BABBAR

CS COMM - 1788/22 [ICICI BANK LTD V/SVISHAL RAO 16.07.2022 16.07.2022
AFSANA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate Advocate Advocate email id
Nobile
Number

Date

ofDate of

Registration filing

CS COMM LEVI STRAUSS  V/SAASTHA 18.07.2022 18.07.2022

1801/2022 ASHOK KR SHARMA

OMP (I) COMM —AXIS BANK LTD V/SMAYANK 18.07.2022 18.07.2022

335/22 IMANOJ REDHU 7349 MAHAJAN

EX COMM - 86/22 |RAJESH KRV/S MCD S K SING 18.07.2022 18.07.2022

EX COMM - 87/22 RAJESH KR V/S MCD S K SING 18.07.2022 18.07.2022

CS COMM -1818/22 [ICICI BANK LTD V/SSHAHRUKH 19.07.2022 19.07.2022
SALIM

CS COMM - 1819/22 [ICICI BANK LTD V/SRAJEEV KR 19.07.2022 19.07.2022
INISHA GUPTA RANJAN

CS COMM - 1820/22 [ICICI BANK LTD V/SRAJEEV KR 19.07.2022 19.07.2022
RAVI KR KAPOOR RANJAN




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS COMM - 1821/22 [UMESH JAIN V/SMCD |S K SINGH 19.07.2022 19.07.2022

CS COMM - 1822/22 [ICICI BANK LTD V/SCPRAKASH 19.07.2022 19.07.2022
OREIGUER

CS COMM - 1823/22 [ICICI BANK LTD V/SCPRAKASH 19.07.2022 19.07.2022
INAVIN KR GUPTA

CS COMM - 1836/22 [ICICI BANK LTD V/SSHAILENDRA 20.07.2022 20.07.2022

IMANGAT RAI SHARMA |BABBAR

CS COMM - 1837/22 [ICICI BANK LTD V/SSHALINDRA 20.07.2022 20.07.2022
MHD TUSIF KHAN BABBAR

CS COMM - 1838/22 [ICICI BANK LTD V/SSHAILENDRA 20.07.2022 20.07.2022
KAPIL KATARIA BABBAR

OMP (I) COMM —HDFC BANK LTD V/SANISH BHOLA 22.07.2022 22.07.2022
337/22 HARIOM SAINT




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM - 1847/22 [ICICI BANK LTD V/SSHAILENDRA 22.07.2022 £2.07.2022
MOHAN AND ANR BABBAR

CS COMM - 1864/22 |[CHEMVIKAS V/S 23.07.2022 23.07.2022
[POONAM SINGH

MISC DJ — 447/22 SMC GLOBAL V/S ATUL 23.07.2022 23.07.2022
SINGH

CS COMM - 1861/22 [ICICI BANK LTD V/S 23.07.2022 23.07.2022
SANDEEP KR

CS COMM - 1863/22 [SBIV/S SUSHANTA 23.07.2022 23.07.2022

CS COMM - 1862/22 |[BANK OF INDIA V/S 23.07.2022 23.07.2022
SUBHASH SURI

CS COMM - 1865/22 |BAL KRISHAN V/S 23.07.2022 23.07.2022
RAJENDER KR NAGPAL




District

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

EX-99/22 M S WALATI RAM 25.07.2022 25.07.2022
ASHOK KR V/S
SUSHEELA TEXFAB

CS COMM - 1877/22 [ICICI BANK LTD V/S RAJICHETNA 25.07.2022 25.07.2022
ARYAN BHALLA

EX — 100/22 ICICI BANK LTD V/SCHARANJEET 25.07.2022 25.07.2022

RAHUL MAHESHWARI [SINGH

CS COMM - 1879/22 [UNION BANK OF INDIAMANOJ KR 25.07.2022 25.07.2022
V/S SANJANA SAROONIA

OMP COMM - 102/22|MANCHUN SHARMA V/SRAJENDER KR 25.07.2022 25.07.2022
CHOLAMANDALAM
INVESTMENTED FIN

OMP COMM - 102/22|[MANCHUN SHARMA V/SRAJENDER KR 25.07.2022 25.07.2022
CHOLAMANDALAM
INVESTMENTED FIN

EX COMM - 104/22 [M/S DAIMLER FIN SERRAJNISH KR 26.07.2022 26.07.2022
INDIA V/S  RAJESHBANYAL
CHOUDHARY




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EX COMM - 105/22 [M/S UTKARSH SMALILVIBHOR 26.07.2022 26.07.2022
[FIN BANK V/SMATHUR
RAMENSWAR SHARMA

EX COMM —108/22 [ICICI BANK LTD V/SCHARANJEET 27.07.2022 27.07.2022
[PRIYANK PRAKASHISINGH
GAUR

CS COMM - 1901/22 |APLHA 28.07.2022 28.07.2022
INSTRUMENTAION V/S
MULTITEX
FILTERATION
ENGINEERS

CS COMM - 1902/22 [RADHA GOELV/S MCD [SANJAY 28.07.2022 28.07.2022

MISHRA

EX COMM - 113/22 |KOTAK MAHINDRAJS K SINGH 28.07.2022 28.07.2022
BANK V/S AMRISH KR

EX COMM - 114/22 |SUKESH KR CHAUHANGULSHAN KR 28.07.2022 28.07.2022
V/S NDMC SACHDEVA

EX COMM - 115/22 [ICICI BANK LTD V/SSUNITA SINGH 28.07.2022 28.07.2022
RIZWAN




District

EX COMM - 116/22 [ICICI BANK LTD V/SSUNITA SINGH 28.07.2022 28.07.2022
ROCKY NAGAR

CS COMM - 1907/22 [ICICI BANK LTD V/SRAJEEV KR 30.07.2022 30.07.2022
BABA TELECOM RANJAN

CS COMM - 1908/22 [ICICI BANK LTD V/SSHAILENDRA [9810076766 30.07.2022 30.07.2022
'YOGESH KR BABBAR

CS COMM - 1909/22 [VARUN SAMYAK JAIN [9811191766 30.07.2022 30.07.2022
MOOLCHANDANI  V/S
SHASHI DEWAN

CS COMM - 1912/22 [ICICI BANK LTD V/S JAISHAILENDRA 01.08.2022 01.08.2022
[PRAKASH BABBAR

OMP COMM - 107/22 [IDATTARAYA PANDIT V/SBRIJESH 0891662235 02.08.2022  [02.08.2022
MAHINDRA AND
MAHINDRA FIN

EX — 126/22 KOTAK MAHINDRAROHIT BOHRA 02.08.2022  [02.08.2022
BANK V/S SHAMEEM

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing




District

Case No.

EX — 127/22

Petitioner Name VSAdvocate
Respondent Name

KOTAK MAHINDRA
BANK V/S MESSERS
VENUS INDUSTRIAL CO

Advocate

Nobile
Number

IMOHD DANISH [9990155717

Advocate email id

Date

ofDate of e-

Registration filing

02.08.2022

02.08.2022

CS COMM - 1938/22

SBI V/S RAKESH KR

04.08.2022

04.08.2022

EX COMM - 132/22

M/S BASHESHAR LAl
AMIT KR V/S M/S
HIMALAYA FOOD
INTERNATIOAL

JAITN

7838282767

04.08.2022

04.08.2022

SH. PARAMUJIT]
SINGH, DISTRICT]
JUDGE(COMMERCIA
[.)-06, CENTRAL

CENTRAL

CS(Comm) 1630/2022

Md. Imran Shami Vs M/s
[Kazillion Trading Pvt. Ltd.

01.07.2022

03.06.2022

CS(Comm) 1631/2022

ICICI Bank Vs
Sunder Yadav

Shyam|

01.07.2022

30.06.2022

OMP(Comm) 87/2022

[shu Gupta Vs M/s Kotak
Mahindra Prime Ltd.

01.07.2022

30.06.2022

CS(Comm) 1634/2022

M /s Shakti Trading Co. Vs
M/s Jes and Ben Group
Pvt. Ltd.

02.07.2022

09.06.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS (Comm) 1663/2022|Pawan Chotia Vs M/gVarun Jain 0871340160 07.07.2022
Sapco Brows India

09.06.2022

CS(Comm) 1664/2022 [ICICI Bank Vs Raj Kumar 07.07.2022 02.07.2022
[Kapil
CS(Comm) 1662/2022 [ICICI Bank Vs Ashish Alok Kumar 0911000126  [alok.adv2001@gmail.com 07.07.2022 02.07.2022

CS(Comm) 1666/2022 [Savita Dhawan Vs WaliaSanjeev Kumar [9810499372 [saini.sanjeevig79@gmail.com [07.07.2022 30.06.2022

International
CS(Comm) 1667/2022 BANKEY BIHARI GOYAIIPANKAJ 0810220183  [pankaj_prathamth@yahoo.co.ij07.07.2022 04.07.2022
VS SANJAY GOYAL SHARMA n

CS(Comm) 1738/2022 [ICICI BANK VS AYUSHIVIKAS CHOPRA [9212036118 ikaschopraadvocate@gmail.co [13.07.2022 12.07.2022
SETHI m




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(Comm) 1739/2022 [ICICI BANK VS ASHIVIKAS CHOPRA [9212036118 ikaschopraadvocate@gmail.co [13.07.2022 12.07.2022
JAIN m

CS(Comm) 1740/2022 [ICICI BANK VS KUSHAL [VIKAS CHOPRA [9212036118 ikaschopraadvocate@gmail.co [13.07.2022 12.07.2022

1988

OMP(I) COMMAAXIS BANK LTD. VSRAJESH 0958726491 JANGRAADVOCATE@GMAIL|14.07.2022 20.06.2022

332/2022 BIJENDER SINGH JANGRA .COM

OMP COMM 98/2022 |SIKANDER VS SHRI RAMIF.C. GIRI 0891148207 14.07.2022 12.07.2022
TRANSPORT FINANCE
CO.

CS(COMM) 1749/2022JAINSONS LIGHT PVTJSHAILENDER 9999029218 [SHAILNEGI1984@GMAIL.CO [14.07.2022 12.07.2022
LTD. VS MAHAGUNNEGI M
INDIA PVT. LTD.

CS(COMM) 1770/2022]ANIL. KUMAR BANSALDHEERAJ 0971446999 14.07.2022 13.07.2022
VS ASSOCIATEJAGWANI
BUILDERS & ORS




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

cs comm 1775/2022  licici bank vs aamir khan  |vikas chopra 0212036118 vikaschopraadvocate@gmail.c [15-07-2022 08-07-2022
om
EX. (COMM) 82/2022 [[CICI BANK VSCHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [15.07.2022 30.06.2022
SURENDER SOLANKI BHALLA M

cs comm 1777/2022  [ICICI BANK VS SUBHASvikas chopra 0212036118 vikaschopraadvocate@gmail.c [15-07-2022  [08-07-2022
CHANDRA om

CS COMM 1776/2022 [[CICI BANK VS RAJVIR [vikas chopra 0212036118 vikaschopraadvocate@gmail.c [15-07-2022  [08.07.2022

om

CS COMM 1778/2022 [ICICI BANK VS ROSHAN|CHETNA 0818280772  [PUNITBHALLA@GMAIL.CO [15.07.2022 04.07.2022
LAL BHALLA M

CS COMM 1779/2022 [DEE DEE ENTERPRISESSUDHIR JAIN (9818228636 15-07-2022 30.05.2022

VS M/S AERO|
INSULATIONS INDIA




District

Case No.

Petitioner Name VS
Respondent Name

JUST FABRICS VS AM;

Advocate

ANUJ KAPOOR

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of

filing

CS COMM 1783/2022 0891656411 kapoorandassociatesadv@gma [15.07.2022 14.07.2022
WEBSHOP INDIA PVT, il.com
LTD.

CS COMM 1789/2022 [M/S NORTH EASTERNMEDHYA 0910890989 [LEXALLIANCE.VIVEK@GMA [16.07.2022 15.07.2022
CARRYING AHLUWALIA [L.COM
ICORPORATION LTD. M/S
SAVITA o1l
TECHNOLOGIES LTD.

EX.(COMM) 85/2022 |A.U. SMALL FINANCE VSMANOJ KUMAR|9811133644 MANOJK.ADV@GMAIL.COM j16.07.2022 11.07.2022
SUNIL

CS(COMM) BINDAL MARKETINGSUNIL MITTAL (9810513998 SUNILMITTAL37@GMAIL.C 19.07.2022 18.07.2022

1824/2022 CO. VS SEHGAL OM
IPACKAGING PVT. LTD.

CS(COMM) 1825/2022ADDIDAS AG VS ASHOKIPRAMOD 0718209970  |aastha@thelegist.com 19.07.2022 16.07.2022
KUMAR KUMAR SINGH

CS(COMM) 1835/2022M/S ZEE OPTICS VS THE)YOGENDER 0891853936  |yog.kdwivedi@gmail.com 19.07.2022 18.07.2022
ASSISTANT KUMAR
COMMISSIONER IDWIVEDI




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) M/S S.D. IMPEX VS M/9
1840/2022 INEMINATH AUTO PARTS

ISHWAR SINGH

0212727374 ishwarsingh.delhi@gmail.com [20.07.2022 07.07.2022

EX. (COMM) 92/2022 [POONAWAL FINCORP|DILIP PANDITA [9811057626 ADV.DILIPPANDITA.GMAIL. [21.07.2022 03.06.2022
LTD. VS AMIT BOOK COM
COMPANY PVT. LTD.

CS(COMM) STATE BANK OF INDIAASHOK KUMAR©Q81001914 BAHL.ASSOCIATES1995@GM|21.07.2022 20.07.2022
1846/2022 VS. VISHNU CHANDRANBAHL AIL.COM
B.
CS(COMM) UMESH JAIN VS MCD &SATENDRA 0811161525 SKSINGH116 @GMAIL.COM [22.07.2022 16.07.2022
1848/2022 ORS KUMAR SINGH
CS(COMM) 1852/2022SM EXPRESS LOGISTICSPRAKHAR 0899843662  [amicus.legal@outlook.com 02.07.2022 20.07.2022
PVT. LTD. VS SONUBHATNAGAR
KUMAR
CS(COMM) PUNJAB & SIND BANKIGAURAV 0953226302 [PRAKASH.GAURAV01@GMA [23.07.2022 £21.07.2022

1870/2022 VS PANKAJ MITTAL IL.COM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) 1871/2022[ICICI BANK LTD. VSBABBAR &9999029060 [BABBARSANDASSOCIATESI(J23.07.2022 11.07.2022
ZAHIR ANSARI IASSOCIATES ICI@GMAIL.COM

CS(COMM) 1872/2022{ICICI BANK LTD. VSBABBAR &9999029060 |BABBARSANDASSOCIATESI(23.07.2022 11.07.2022
[HARTI OM TANWAR IASSOCIATES ICI@GMAIL.COM

CS(COMM) 1873/2022ICICI BANK LTD. VSBABBAR 819999029060 [BABBARSANDASSOCIATESI(23.07.2022 08.07.2022
VIKAS SHARMA IASSOCIATES ICI@GMAIL.COM

CS(COMM) 1874/2022ICICI BANK LTD. VSBABBAR 819999029060 [BABBARSANDASSOCIATESI(J23.07.2022 11.07.2022
ASHOK KUMAR IASSOCIATES ICI@GMAIL.COM

IMISC DJ 452/2022  [M/S NEELKANTH TUBESA.K. JAIN 0350838495 [ADVOCATEAKJAIN.ASSOCIA [25.07.2022 06.06.2022
PVT. LTD. VS SCAFH TES@ GMAIL.COM
BUILD INDIA & ORS

CS(COMM) 1887/2022)ICICI BANK VS RAJIVIDEEPAK 0818030800 [induslegalia@gmail.com 25.07.2022 02.07.2022
KUMAR KAUSHIK




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) M/S DAYA RAM PREMPAWAN KUMAR]9999633366 [chambery71.772@gmail.com [25.07.2022 16.07.2022
1888/2022 SAGAR VS NIDHI]
INTERNATIONAL
CS(COMM) TICICI BANK VS SUNDERDEEPAK 0818030800 [induslegalia@gmail.com 25.07.2022 01.07.2022
1889/2022 [PAL KAUSHIK
EX.(COMM) 103/2022[KOTAK MAHINDRAABHISHEK 0868521167  |adv.abhishekkaushik@gmail.c [25.07.2022 30.06.2022
BANK VS PRAMODKAUSHIK om
KUMAR
MISC DJ 458/2022 |[MONEYWISE FINANCIAJJARIJEET 0717845387 info@hectohendeca.com 27.07.2022 06.07.2022
SERVICES PVT. LTD. VSBANERJEE
IDEE KARTAVYA|
[FINANCE LTD.
EX.(COMM) 111/22 |[M/S IIFL FINANCEBHASKAR 27.07.2022 13.07.2022
LIMITED VSKUMAR
HINDSTONE SHUKLA
INDUSTRIES
SH. DINESH BHATT ,|West OMP (IYHDFC Bank LIMITED VYASHIM ASHIM 0599624216 11-07-2022 08-07-2022
D.J (COMMERCIAL COMM)/381/2022 [PREETI TALWAR BHATT(P), BHATT(P),
COURT)-01
OMP (DIHDFC Bank LIMITED VSASHIM ASHIM 0599624216 11-07-2022 08-07-2022
COMM)/382/2022 |[RAVINDER PHOOLBHATT(P), BHATT(P),
SINGH




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DHDFC Bank LIMITED VSASHIM ASHIM 0599624216 11-07-2022 08-07-2022
COMM)/383/2022 |SHIVANK PATHAK BHATT(P), BHATT(P),
OMP (D)HDFC Bank LIMITED VSASHIM ASHIM 0599624216 11-07-2022 08-07-2022
COMM)/384/2022 [KISHAN KUMAR BHATT(P), BHATT(P),
OMP (DY HDFC BANK LIMITED V§MANISH Manish Verma [9650810426 12-07-2022  [11-07-2022
COMM)/397/2022 |SANDEEP KUMAR SHANKAR
VERMA(P),
OMP (DIHDFC BANK LIMITED VS§MANISH Manish Verma [9650810426 12-07-2022  [11-07-2022
COMM)/398/2022 [MANJU BHARDWAJISHANKAR
04250490 VERMA(P),
OMP (DIHDFC BANK LIMITED V§MANISH Manish Verma [9650810426 12-07-2022 11-07-2022
COMM)/400/2022 [MADHU DEVI 9515310 |[SHANKAR
VERMA(P),
OMP (DHDFC BANK LIMITED VS§MANISH Manish Verma 9650810426 12-07-2022 11-07-2022
COMM)/399/2022 |[NEHA CHAWLA SHANKAR
VERMA(P),
OMP (DHDFC BANK LIMITED VSMANISH Manish Verma [9650810426 12-07-2022  [11-07-2022
COMM)/401/2022 [KAPIL SEHRAWAT SHANKAR
VERMA(P),




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP (DIHDFC BANK LIMITED VS§MANISH Manish Verma [9650810426 12-07-2022 11-07-2022
COMM)/402/2022 |[KRISHAN SINGH SHANKAR
VERMA(P),
OMP (DY HDFC BANK LIMITED V§MANISH Manish Verma [9650810426 12-07-2022  [11-07-2022
COMM)/403/2022 [AARIF ASRUDDIN SHANKAR
VERMA(P),
OMP (DY HDFC BANK LIMITED V§MANISH Manish Verma [9650810426 12-07-2022  [11-07-2022
COMM)/404/2022 |[DIWAKAR KAUSHIK SHANKAR
VERMA(P),
EX/397/2022 K C ASTIR AND CP PVTIASHISH ASHIM 0599624216 13-07-2022 04-07-2022
LTD Vs SIDHARTH|SHARMA(P), [BHATT(P),
ORGANIZATION LTD|
AND ORS
Execution K C ASTIR AND CO PVTIASHISH ASHIM 0599624216 13-07-2022 04-07-2022
Comm)/47/2022 LTD Vs SANDEEP [SHARMA(P), BHATT(P),
IKUMAR
OMP (DHDFC BANK Vs VIKASHASHIM ASHIM 0599624216 13-07-2022 04-07-2022
COMM)/410/2022 [KUMAR RAM BHATT(P), BHATT(P),
OMP (DHDFC BANK VYASHIM ASHIM 0500624216 13-07-2022  [04-07-2022
COMM)/408/2022 |[NANDANI RAWAT BHATT(P), BHATT(P),

ofDate of e-




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DHDFC BANK Vs SADAMASHIM ASHIM 05900624216 13-07-2022 04-07-2022
COMM)/409/2022 [HUSSAIN BHATT(P), BHATT(P),
OMP (IYSHRIRAM TRANSPORTIMANOJ Manoj Kumar 9811133644 26-07-2022  [25-07-2022
COMM)/415/2022  [FIN CO LTD Vs SHMOHDIKUMAR(P),

TRSHAD
OMP (IDISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 26-07-2022 [25-07-2022
COMM)/416/2022 [FIN CO LTD Vs SHAKTIKUMAR(P),

SINGH
OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar [0811133644 26-07-2022  [25-07-2022
COMM)/417/2022 [FIN CO LTD Vs KRANTIKUMAR(P),

GURJAR TRANSPORT
OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 26-07-2022  [25-07-2022

COMM)/418/2022  [FIN CO LTD Vs NIRMALAKUMAR(P),

OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 26-07-2022  [25-07-2022
COMM)/419/2022  [FIN CO LTD Vs MANOJ |KUMAR(P),

OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 26-07-2022  [25-07-2022
COMM)/420/2022 [FIN CO LTD Vs SHKUMAR(P),
RANVEER




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 26-07-2022  [25-07-2022
COMM)/421/2022  [FIN CO LTD V4KUMAR(P),

RAJENDER KUMAR
OMP (IYSHRIRAM TRANSPORTIMANOJ Manoj Kumar 9811133644 26-07-2022  [25-07-2022
COMM)/422/2022 [FIN CO LTD Vs SAMAY[KUMAR(P),

SINGH
OMP (IDISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 27-07-2022  [26-07-2022
COMM)/430/2022 |[FIN CO LTD Vs NISHAKUMAR(P),

YADAV
OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar [0811133644 27-07-2022 26-07-2022
COMM)/432/2022 |FIN CO LTD Vs PIYUSHKUMAR(P),

AND COMPANY
OMP (IYSHRIRAM TRANSPORTIMANOJ Manoj Kumar 9811133644 27-07-2022  [26-07-2022
COMM)/433/2022 [FIN CO LTD Vs PIYUSHIKUMAR(P),

AND COMPANY
OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 27-07-2022  [26-07-2022
COMM)/426/2022 [FIN CO LTD Vs TEJBIRKUMAR(P),

SINGH
OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 27-07-2022  [26-07-2022
COMM)/427/2022 |FIN CO LTD Vs TEJBIRKUMAR(P),

SINGH

ofDate of e-




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

LICK

OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 27-07-2022  [26-07-2022
COMM)/428/2022 [FIN CO LTD Vs PIYUSHKUMAR(P),
AND COMPANY
OMP (IYSHRIRAM TRANSPORTIMANOJ Manoj Kumar 9811133644 27-07-2022  [26-07-2022
COMM)/429/2022 [FIN CO LTD Vs PIYUSHIKUMAR(P),
AND COMPANY
OMP (IDISHRIRAM TRANSPORTMANOJ Manoj Kumar 9811133644 27-07-2022  [26-07-2022
COMM)/434/2022 |FIN CO LTD Vs PIYUSHKUMAR(P),
AND COMPANY
OMP (DISHRIRAM TRANSPORTMANOJ Manoj Kumar [0811133644 27-07-2022 26-07-2022
COMM)/431/2022  |FIN CO LTD Vs HARJEETIKUMAR(P),
SINGH
MS. HEMANIWest CS(COMM)/510/20 [RSPL LTD. VS./PRAVER 9868262721 |[info@indiantm.com 01.07.2022 [01.07.2022
MALHOTRA, 22 GANESH TRADE LINK [SHARMA
IDISTRICT JUDGE
(COMMERCIAL
COURT)-02
CS(COMM)/5119/2 IDBI BANK LTD. VS,|VIVEK 9811867703 [kumarvivekadv@gmail.com [01.07.2022 [01.07.2022
022 RASHANTA KRJ/KUMAR




S.No

Court

District

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)/512/20 NEENA SAXENA VS./ARUN PODAR (9540555810
22 /S ARISKON PVT,
TD.

arunipoddaradv@gmail.com [01.07.2022 [01.07.2022

CS(COMM)/513/20 |GIRDHAR TOLANI VS, [YUGAL 081044651 legistauxiliary@gmail.com 01.07.2022 [01.07.2022
22 'YATIN SATIJA CHAUDHARY
CS(COMM)/514/20 [HEMANT KUMAR VS/WADHWA &9810326222 [info@wadhwaco.com 01.07.2022 [01.07.2022
22 CHANDER SHEKHAR [WADHWA CO.
CS(COMM)/515/20 [STATE BANK OFAMIT 9312965659 [chawla8jl@gmail.com 01.07.2022 [01.07.2022

22 INDIA VS. BABITA CHAWLA




District

Case No.

22

Petitioner Name VS
Respondent Name

CS(COMM)/516/20 [ELEGANT

SOCIATES VS.
TD.

Advocate

ITENDER
ARG

Advocate
Nobile
Number

9013447365

Advocate email id

advjiten@yahoo.com

Date

ofDate of e-

Registration filing

01.07.2022

01.07.2022

CS(COMM)/517/2022

/S DEUTSCHE CARS
VT. LTD. VS.
SHIVANI

ASHOK
CHABRA

0810008487

ashokchabrag@gmail.com

01.07.2022

01.07.2022

CS(COMM)/518/2022

M/S
INDUSTRIAL
MATERIALS ANALYTIQ
VS. M/S  SHARON
BIOMEDICIN LTD.

SOPHISTICATEDIP.R. SIKKA

0811054562

lawjuris@gmail.com

01.07.2022

01.07.2022

CS(COMM)/519/2022

M/S AMBA PAPERS VS|
[PULKIT PRINT PROCESS

INARENDER
IPOSWAL

0810925878

01.07.2022

01.07.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

SINGH

CS(COMM)/520/2022|ROHIT SETHI VS. M/SANIL KUMAR [9953245423 [aniladvocate.adlania@gmail.coj01.07.2022 01.07.2022
INVENTIVE m
HOSPITALITY
OMP(I)/COMM/374/2JORIX LEASING & FINJGURPREET 8802409894 [gs.lawattorney@gmail.com 01.07.2022 01.07.2022
022 ILTD VS. SAKIR SINGH
OMP(I)/COMM/375/2|ORIX LEASING & FINJCHARU 0899635146  |counselgulshan@gmail.com [01.07.2022 01.07.2022
022 ILTD VS. RADHEY SHYAMI[SACHDEVA
OMP(I)/COMM/376/2|ORIX LEASING & FIN[CHARU 0899635146  |counselgulshan@gmail.com [|01.07.2022 01.07.2022
022 LTD VS. RAVINDER[SACHDEVA




District Case No.

CS(COMM)/527/2022

Petitioner Name VS
Respondent Name

[FIN. LTD. VS. SUNIL
[KUMAR MITTAL

M/S PRINCEP TRADE &

Advocate

ASHISH
[UPADHYAY

Advocate
Nobile
Number

0811215280

Advocate email id

upadhyaylaw
chambers@gmail.com

Date

ofDate of e-

Registration filing

04.07.2022

04.07.2022

CS(COMM)/528/2022

CHAVI GUPTA PROP.

CANARA BANK VS. M/SRAJIV

SAMAIYAR

B

0811343911

rbsamaiyar.adv@gmail.com

04.07.2022

04.07.2022

CS(COMM)/529/2022

[PUNJAB NATIONAL
BANK VS. M/S SADHVEE,
CREATION

SAURAV
IBHASIN

0899331166

sauravbhasinio@gmail.com

05.07.2022

05.07.2022

CS(COMM)/530/2022

PUNJAB NATIONAL
BANK VS. M/S NEW
MAHAJAN STATIONERY

SAURAV
[BHASIN

0899331166

sauravbhasin1o@gmail.com

05.07.2022

05.07.2022




District Case No.

CS(COMM)/531/2022

Petitioner Name VS
Respondent Name

[PUNJAB NATIONAL
BANK VS. M/S A SOIL
CO.

Advocate

SAURAV
[BHASIN

Advocate
Nobile
Number

0899331166

Advocate email id

sauravbhasinio@gmail.com

Date

ofDate of e-

Registration filing

05.07.2022

05.07.2022

CS(COMM)/536/2022|CANARA BANK VS. M/SREKHA 0810168405  [rekharustagi@gmail.com 08.07.2022  [08.07.2022
POOJA ENTERPRISES RUSTAGI

CS(COMM)/537/2022 BALPREET KAUR VSJSACHIN 0810906618  [info@wadhwaco.com 08.07.2022  [08.07.2022
M/S M.M.K USARI WADHWA

OMP(I)/COMM/379/2JORIX LEASING & FINJPRAMOD KR.9811594109 p.k.sinhay2 @gmail.com 08.07.2022  |08.07.2022

022 ILTD VS.ASGAR ALI SINHA




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP(I)/COMM/380/ |ORIX LEASING & FIN| 19811594109 p.k.sinhay2@gmail.com 08.07.2022  |08.07.2022

2022 ILTD VS. CHIRAG SINHA

CS(COMM)/538/2022[ICICI BANK VS. RAJEEVITUBA UROOSA (9716145518 tuba27khan@gmail.com 11.07.2022 11.07.2022
IKUMAR SHAH

CS(COMM)/539/2022 |ARTEK SURFIg AURAV 0810526981  [gbarathi@glalaw.com 11.07.2022 11.07.2022
CHEMICALS VS. RIKOBARATHI
CHEMICALS LTD.

OMP(COMM)/19/202 [PRAMILA YADAV VSJ/HASIBUDDIN &0810468429 |m.h.n.associates@gmail.com [11.07.2022 11.07.2022

2] VINOD SHARMA IASSOCIATES




District

Case No.

CS(COMM)/543/2022

Petitioner Name VS
Respondent Name

CMYK
CARTONS

LABLES &

JINDAL PAPERMART VS|

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

VIVEK LUTHRA

0891246538

vivekluthra@gmail.com

12.07.2022

12.07.2022

CS(COMM)/544/2022

JINDAL PAPER MART]
VS. VINOD GRAPHICS

VIVEK LUTHRA

0891246538

vivekluthra@gmail.com

12.07.2022

12.07.2022

CS(COMM)/545/2022

INDIAN
IBANK VS. ANIL KUMAR

OVERSEASPREM CHETRI

0010817646

advchhetri@gmail.com

12.07.2022

12.07.2022

CS(COMM)/546/2022

JAIN LABLES PVT. LTD.
VS. BOMBAY RAYON|
[FASHIONS LTD

SATISH KUMAR

0899545623

satishadvgg@gmail.com

12.07.2022

12.07.2022




District

Case No.

CS(COMM)/547/2022

Petitioner Name VS
Respondent Name

SANDEEP MALHOTRA
VS. POOJA NANDA

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

RADHEY
SHYAM

0811041494

radheyshyamadv@gmail.com

12.07.2022

12.07.2022

CS(COMM)/548/2022

INDIAN
BANK
KUMAR

VS. RAKESH|

OVERSEASPREM CHETRI

9811041494

radheyshyamadv@gmail.com

12.07.2022

12.07.2022

CS(COMM)/608/2022

OM LOGISTICS
ORIENT CRAFT LTD.

VS.

ARUN
AGARWAL

0810163624

advocatearun23@gmail.com

12.07.2022

12.07.2022

CS(COMM)/609/2022

OM LOGISTICS VS. VOL
JEANS RETAIL INDIA
[PVT. LTD.

ARUN
AGARWAL

0810163624

advocatearun23@gmail.com

12.07.2022

12.07.2022




District

Case No.

Petitioner Name VS
Respondent Name

HDFC BANK VS. JAY|

Advocate Advocate

Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP(I)/COMM/385/2 KUSUM BHATT (9599624216  Jashimbhatti7@gmail.com 12.07.2022 12.07.2022
022 INARAIN RAM

OMP(I)/COMM/386/ [HDFC BANK VS.RAJESHIMANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
2022 SINGH VERMA

OMP(I)/COMM/387/2HDFC BANK VS. JAY[MANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
022 VISHNU KUMAR VERMA

OMP(I)/COMM/388/ [HDFC BANK VS{MANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
2022 SUKHBIR KAUR VERMA




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

OMP(I)/COMM/389/ [HDFC BANK VS. ANJUMANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
2022 RANI VERMA
OMP(I)/COMM/390/ [HDFC BANK VS. |MANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
2022 RUJDAR KHAN VERMA
OMP(I)/COMM/391/2[HDFC BANK VS. |MANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
022 IDEEPAK MALHOTRA VERMA
OMP(i)/COMM/392/2|[HDFC BANK VS. ARVINDIMANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
022 KUMAR VERMA




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

SINGH

OMP(I)/COMM/393/2HDFC BANK VS. INDARMANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
022 IKATARIA VERMA
OMP(I)/COMM/394/2HDFC BANK VS. |MANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
022 HARENDER RAM VERMA
OMP(I)/COMM/395/2[HDFC BANK VS. |MANISH msvermachanbers@gmail.com [12.07.2022 12.07.2022
022 GAURAV TIWARI VERMA
OMP(COMM)/406/20|[HDFC BANK VS. |MANISH msvermachanbers@gmail.com [13.07.2022 13.07.2022
02 RAJENDER AMARVERMA




District

Case No.

Petitioner Name VS
Respondent Name

[HDFC BANK VS. JAKAR

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CHARTED BANK

OMP(I)/COMM/407/2 IMANISH m.h.n.associates@gmail.com [13.07.2022 13.07.2022

022 VERMA

CS(COMM)/551/2022 |CANARA  BANK  VSJARUN 0810163624  [advocatearun23@gmail.com [13.07.2022 13.07.2022
IDOPPLER EFFECT AGARWAL

CS(COMM)/556/2022 |STATE BANK OF INDIAIVIJAY 0810210832  |vijayprakashg622@gmail.com [15.07.2022 15.07.2022
VS. ANIL PANDEY PRAKASH

CS(COMM)/557/2022 (M/S BROTHERS STRECHASHOK KR/ kkg.adv@gmail.com 15.07.2022 15.07.2022
VS. STANDARDIGOYAL




District

Case No.

CS(COMM)/558/2022

Petitioner Name VS
Respondent Name

CANARA  BANK
SHASHI KHAMOCHA

VS,

Advocate

HARISHRA

Advocate
Nobile
Number

0873706792

Advocate email id

m

Date

ofDate of

Registration filing

15.07.2022

ritumishra.advocate@gmail.co

15.07.2022

CS(COMM)/564/2022

LAMBA P BROS. PVT]

AUTO PVT. LTD

BHUPESH

LTD. VS. METAL MANNARULA

0810260246

info@confhumanity.com

16.07.2022

16.07.2022

CS(COMM)/565/2022

VASHNAVI METAL
INDUSTRIES VS. RAM
KARAN CHAUDHARY

INITIN KHANNA

7838580654

16.07.2022

16.07.2022

CS(COMM)/566/2022

[K.R.F. LTD. VS. NANDAN]|
TERY PVT. LTD.

ARVIND GUPTA

om

advocatearvindgupta@gmail.c

16.07.2022

16.07.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

OMP(I)/COMM/411/2|ORIX LEASING & FINMANOJ KUMAR[|9811133644 manojk.adv@gmail.com 16.07.2022 16.07.2022

022 ILTD VS. MOHD. AMIR

CS(COMM)/567/2022 |[STATE BANK OF INDIAJAMIT CHAWLA 9312965659 chawla8il@gmail.com 18.07.2022 18.07.2022
VS. MANOJ KR|
INANIWAL

CS(COMM)/568/2022[PRAMILA KUMAR VS|TRILOK 0810569536  |[trilokpanditadvocate @gmail.cof18.07.2022 18.07.2022
SONAL FABRICATORSPANDIT m
PVT. LTD.

CS(COMM)/569/2022 |CANRA BANK VSJKRISHAN 0910577700  [krishenkumar@gmail.com 18.07.2022 18.07.2022
AMRESH KUMAR JHA |[KUMAR

CS(COMM)/570/2022 [RAKESH KUMAR VS. M/SVIKRNAT 8010470087  [|sbdinkaradvocate@gmail.com [18.07.2022 18.07.2022
SIKANDLEY BHASKAR
IENTERPRISES




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)/574/2022 ]SUNBEAM ~ VENTURESR.P. TYAGI 0891360118
VS. DR. MANISHA|
GAUTAM

19.07.2022 19.07.2022

CS(COMM)/5752022 [SURINDER SINGH VS. AVIPIN DILWANI|9310875020 [vipindilwari83@gmail.com 19.07.2022 19.07.2022
PLUS HOLIDAYS &
TRAVELS

OMP(I)/COMM/412/2|ORIX LEASING & FINJABID AHMAD [9213142242 abidahmadadvocate@gmail.co [19.07.2022 19.07.2022

022 ILTD VS. SURESH m

CS(COMM)/578/2022 |]ADIDAS AG VSJASTHA 0718209970  |aastha@thelegist.com 20.07.2022 £0.07.2022
OWNER/PROP. SHARMA

CS(COMM)/581/2022 [DALIP KUMAR  VS{MUKESH 0811365575 imukesh_aggarwalx2s@yahoo. [21.07.2022 21.07.2022

SATISH KUMAR AGARWAL com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)/582/2022|KARNATKA BANK LTD, ) ecolawchambers@gmail.com [21.07.2022
VS. HARGUN DESIGNS [GARG

21.07.2022

CS(COMM)/587/2022 JANITA NIGAM VSIBALDEV SINGH [9350190384 22.07.2022 22.07.2022
MANISH RATHORE
CS(COMM)/590/2022|CANARA BANK VS. M/SSUMIT 0873245548  |sumitvirmani2@gmail.com 23.07.2022 23.07.2022

AMMORA FASHIONS VIRMANI

CS(COMM)/591/2022 [ASHWANI KUMAR VS|VINEET JINDAL{9868387454 [|office@vijlawco.in 23.07.2022 23.07.2022
GAURAV JAGGI
CS(COMM)/596/2022|RAJ KUMAR MADAN VSIMANISH 0466593775  |office@Kklyteslegal.com ©5.07.2022 25.07.2022

CROSS ROADS INDIAKHURANA
ASSTT. PVT. LTD




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)/597/2022 |[STATE BANK OF INDIA 19810210832 25.07.2022
VS. URBAN VENTRURES [JASWAL

05.07.2022

CS(COMM)/600/2022][UNDER ARMOUR INCOPRAMOD KR.|9718209970 [aastha@thelegist.com 06.07.2022 06.07.2022
VS. OWNERISINGH
IPROPRIETOR

CS(COMM)/601/2022 |CANARA BANK VS. B.RJREKHA 0810168405  [rekharustagi@gmail.com 26.07.2022 26.07.2022
TRADERS IRUSTAGI

CS(COMM)/602/2022|NIKE INNOVATE CV VSJPRAMOD KR.[9718209970 [aastha@thelegist.com £6.07.2022 26.07.2022

OWNER PROPRIETOR [SINGH

CS(COMM)/603/2022|SARMISTHA  GANGULIARMAAN 0011420847  [armaanguptai992@gmail.com [26.07.2022 06.07.2022
IVS. VIVEK BINEPAL GUPTA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP(COMM)/413/20 JORIX LEASING & FINMMANOJ KUMARJ9811133644 manojk.adv@gmail.com 06.07.2022 06.07.2022
02 LTD. VS. CHANDAN

SINGH
OMP(I)/COMM/414/2|SHRIRAM TRANSPORTIMANOJ KUMAR[|9811133644 manojk.adv@gmail.com £6.07.2022 26.07.2022
022 [FIN. CO. VS. MANOJ
OMP(COMM)/423/20|SHRIRAM TRANSPORTIMANOJ KUMAR[|9811133644 manojk.adv@gmail.com 27.07.2022 27.07.2022
2 [FIN. CO,

VS.RAGHUVINDER

SINGH
OMP(1)/COMM/424/ [SHRIRAM TRANSPORTMANOJ KUMAR|[9811133644 manojk.adv@gmail.com 27.07.2022 27.07.2022
0022 [FIN. CO. VS. ROHIT
OMP(I)/COMM/425/2]SHRIRAM TRANSPORTIMANOJ KUMAR|9811133644 manojk.adv@gmail.com 07.07.2022 07.07.2022
022 [FIN. CO. VS VEENA

IMAURYA
CS(COMM)/615/2022 INEELKANTH RAJEEV KR 9818521590 rajeeviha2004@yahoo.co.im [28.07.2022 08.07.2022

[ENTERPRISES VS. M/SJHA

VERTEX

ICOSNTRUCTION

ofDate of e-




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)/616/2022 NEELKANTH 19818521590 rajeeviha2004@yahoo.co.im [28.07.2022 28.07.2022
[ENTERPRISES VS. M/SJHA
B.L. GOEL & CO.

CS(COMM)/617/2022 [ICICI BANK VS. RAMESH |R.K. RANJAN [9311022104 ranjan.and.company@gmail.cof28.07.2022 08.07.2022

1988

CS(COMM)/618/2022 |[RAKESH  GARG  VSJRAJEEV KR.[0818521590 [rajeeviha2004@yahoo.co.im [28.07.2022  [28.07.2022
RAMAN ANIL &JHA
IASSOCIATES

CS(COMM)/619/2022 [RAKESH GARG VS. M/SRAJEEV KR.[0818521590 [rajeeviha2004@yahoo.co.im [28.07.2022  [28.07.2022
GARUDA JHA
CONSTRUCTION

CS(COMM)/620/2022[MANSI LAL VSIKANWAL NAIN9811074188 knbabra@gmail.com 28.07.2022 08.07.2022
JAGPREET KAUR SOBTI [SINGH

OMP(I)/ HDFC BANK VS. SALEEMINAVEEN 0958683230  [naveenk101@gmail.com 28.07.2022 28.07.2022

COMM)/435/2022 [USMAN SHARMA




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(I)/ HDFC BANK VS. |NAVEEN 0958683230 [naveenkio1@gmail.com 28.07.2022 28.07.2022
COMM)/436/2022 |[KAMLESH RANI SHARMA
CS(COMM)/622/2022|HOUSING AVINASH 11067062 avinash@kasiadvocates.com [29.07.2022 00.07.2022

IDEVELOPMENT FINJSINGH
CORP VS. ABHIJEET
AGARWAL

CS(COMM)/623/2022|PRAVEEN KUMAR GOELANJALI 8851495417 advjangragianjali@gmail.com [29.07.2022 20.07.2022
VS. MANISH LALWANI

CS(COMM)/624/2022|M/S KWALITYJASHISH KAPUR [9811166800  Jashishkapuroy@gmail.com  [29.07.2022 20.07.2022
IPOLYTHREADS VS|
INVENTION INDIA|
[EXPORTS

CS(COMM)/625/2022|RAKESH GARG VS. M/SRAJEEV KRi0873921590 [rajeevjha2004@yahoo.co.im [29.07.2022 20.07.2022
RELIANCE TRADINGJHA
CORP




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP(I)/ HDFC BANK VS. MANOJ 0958683210  [naveenkio1@gmail.com 20.07.2022 29.07.2022
COMM)/437/2022 |[SHARMA SHARMA
OMP(I)/ HDFC BANK VS. SAFIQQNAVEEN 0958683210  [naveenkio1@gmail.com 20.07.2022 29.07.2022
COMM)/438/2022 |HANEEF SHARMA
OMP(COMM)/439/20 [HDFC BANK VS. MOHD NAVEEN 0958683210  [naveenkio1@gmail.com 29.07.2022 20.07.2022
02 ARIF KHAN SHARMA
OMP(COMM)/440/20[HDFC BANK VS. DABLUNAVEEN 0958683210  [naveenk101@gmail.com 29.07.2022 20.07.2022
2P GUPTA SHARMA
IMISC./DJ/369/2022 |DYNAMIC UNIVERSAIRAJAT BHALLA 9811661193 rajatbhalla@hotmail.com 29.07.2022 £0.07.2022
ILTD. VS. KALASH]
[HOSPITALITY




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)/627/2022 |GRAND CHEMICALJMALLIKA 0873687806  |mallikagy711@gmail.com 30.07.2022 30.07.2022
WORKS VS. EXIBHATIA
PARAMILTARY
WELFARE CANTEEN
CS(COMM)/628/2022|RAJEEV KR. PRUTHI VSIMANOJ KR 9810737576 advocatemktyagi@gmail.com [30.07.2022 30.07.2022
RITIKA DANG TYAGI
CS(COMM)629/2022 |[SWATCH AG & ORS. VSJRAKESH 0310707170 info@dsnlegal.com 30.07.2022 30.07.2022
ASHOK KR JOHN DOE |[KUMAR
OMP(COMM)/444/20 [HDFC BANK VS. VISHAINAVEEN 0958683210  [naveenki01@gmail.com 30.07.2022  [30.07.2022
22 SHARMA SHARMA
MS. SANTOSH SNEHINEW DELHI|ICS(COMM) BANK ORSOVI BIPNEET|9811218405 info@sbaslegalsolutions.com [02.07.22 20.06.22
MANN, DISTRICTDISTRICT [3189/2022 MAHARASHTRA VSSINGH
JUDGE JITENDRA KUMAR
(COMMERCIAL

COURT)-01




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

LTD

CS(COMM) 3194/2022JUNION BANK OF INDIA [SAMARENDRA [9999114922  [samarendrakradv@yahoo.com |02.07.22 01.07.22
VS RDC LOGISTICS KUMAR
CS(COMM) HOUSING MANDIRA 0810561149 mandiramitra@gmail.com 11.07.22 07.06.22
3350/2022 DEVELOPMENT IMITRA
FINANCE
CORPORATION LTD VS
HARDEEP SDINGH]
SAWHNEY
OMP (COMM)M/S SUDHAIABHIJEET 0507709888  [abhijeetuo3@gmail.com 11.07.22 07.07.22
3354/2022 CONSTRUCTION
COMPANY VS UNION OF
INDIA
CS(COMM) HT MEDIA LTD VSKAPILKHER [9891072729 [anikher@gmail.com 13.07.22 07.07.22
3394/2022 OCIRICH RELATORS PVT|




District

Case No.

CS(COMM)

Petitioner Name VSAdvocate
Respondent Name

M/S DECOR MODULAR

B D SHARMA

Advocate
Nobile
Number

9868364837

Advocate email id

bdsharmaadvig6@mail.com

Date

ofDate of e-

Registration filing

14.07.22

09.07.22

OTHERS

3428/2022 SYSTEMS PVT LTD VS

THE PRINCIPAL

SECRETARY AND

OTHERS
CS(COMM) M/S SWIFT SECURITASVARUN JAIN 9999020047 [contactus@akjlaw.in 14.07.22 14.07.22
3445/2022 PVI LTD VSD M/S

ANANAT RAJ PROJECTS]

LIMITED AND ANOTHER|
OMP (COMM)MOTILAL OSWAILSACHIN MITTL [9999621615 smittl.law@gmail.com 14.07.22 14.07.22
3443/2022 FINANCIAL  SERVICES

LTD VS VIJAY KUMR|

GUPTA
ARB(A)(COMM) ZAMIL AIRMRINAL BER [9716373537 mberio8 @gmail.com 15.07.22 15.07.22
3456/22 CONDITIONERS INDIA

PVT LTD VS PAWA

INTERNATIONAL

PRIVATE LTD
CS(COMM) GA S LOGISTICS LLP VSSHSHI JAIN 857859529 laljain.adv@gmail.com 16.07.22 16.06.22
34543/2022 AL NOOR EXPORT AND




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) SPICEJET AMIT PUNJ 0810524966  |amit.punj@yahoo.com 16.07.22 12.07.22
3473/2022 MERCHANDISE PVT LTD

VS NILESH TUKRAM|

MUTAGEKAR
CS(COMM)3488/2022[M/S CALPROPDIWAN SINGH|9810274088 |diwakaliiggo@gmail.com 18.07.22 14.07.22

SPECIALTIES PVT LTDICHAUHAN
VS M/S SAMESKY|

CONFECTIONERIED

INDIA PVT LTD
OMP(COMM) RCC INFRAVENTURESRAGHVENDRA [9818720615 advrghv@gmail.com 18.07.22 15.07.22
3483/2022 ILTD VS HDFC BANK UPADHYAY
OMP(COMM) RCC INFRAVENTURESRAGHVENDRA 9818720615 [advrghv@gmail.com 18.07.22 15.07.22
3484/2022 LTD VS HDFC BANK UPADHYAY
OMP(COMM) RCC INFRAVENTURESRAGHVENDRA 9818720615 [advrghv@gmail.com 18.07.22 15.07.22

3482/2022 LTD VS HDFC BANK UPADHYAY




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(I)(COMM) TRANS IMAGE 0873839482
3515/2022 COROPRATION VSSINGH
INATIONAL TECHNICAL
RESEARCH
ORGANIZATION

raymon.singh@kred-jure.in ~ 18.07.22 18.07.22

CS(COMM) M/S MANANMD ZUNAID 0009131424  |advocatezunaid@gmail.com  [19.07.22 16.07.22
3524/2022 ENTERPRISES VS M/S
SHVAM UDYOG PVT LTD

CS(COMM)3588/2022[M/S CALPRODIWAN SINGH|9810274088 |diwakaliiggo@gmail.com 20.07.22 16.07.22
SPECIALTIES PVT LTDICHAUHAN
VS RAJESH JUNEJA

CS(COMM)3532/2022[M/S CALPROPDIWAN SINGH|9810274088 |diwakaliiggo@gmail.com 20.07.22 16.07.22
SPECIALTIES PVT LTDICHAUHAN
VS UMESH KASOTE




District

Case No.

CS(COMM)3531/2022

Petitioner Name VSAdvocate
Respondent Name

M/S CALPR(|
SPECIALTIES PVT LTD
VS M/S LV DAIRY PATAS

DIWAN SINGH]

CHAUHAN

Advocate
Nobile
Number

Advocate email id

0810274088  [diwakaliiggo @gmail.com

Date

ofDate of

Registration filing

20.07.22

16.07.22

CS(COMM)3542/2022

SARAN MOTOR
PRIVATE LIMITED V
M/S TANU RENT A CAB

OKESH
HOLA

9999410660

lokesh@legalicons.in

20.07.22

15.07.22

CS(COMM) 3185/2022

M/S MONIKA
CONSTRUCTION &
AADHARSHILA
CONTRACTORS PVT LTD|
AND ANOTHER

VINIT TREHAN

0810667858

aditya@adyantlegal.com

21.07.22

20.07.22

CS(COMM)
3583/2022

M/S RP ASSOCIATES VS
AADHARSHILLA
CONTRACTORS PVT LTD|
AND ANOTHER

VINIT TREHAN

0810667858

aditya@adyantlegal.com

21.07.22

20.07.22

CS(COMM)
3559/2022

EXXON MOBIL
CORPORATION VS
SHWETA TANEJA

RAHUL
CHAUDHRY

9899783837

litigation @rahulchaudhry.com

21.07.22

19.07.22




District

Case No.

CS(COMM)
3597/2022

Petitioner Name VS
Respondent Name

INDIA LTD

Advocate

HIMANSHU GARG VﬂFKFAR
EBEREDAY INDUSTRIESKHURSHIED

Advocate
Nobile
Number

0810271008

Advocate email id

office@tkepartnersllp.com

Date

ofDate of

Registration filing

22.07.22

19.07.22

CS(COMM) 3612/2022

M/S AUTHENTIQ
HUMAN JOB
SOLUTION PVT LTD V
GOVERMEN
[EMARKETPLACE
OTHERS

AND

IPRADEEP
UMAR
ANDEY

8802520831

pradeeppandey.india@gmail.c
om

23.07.22

22.07.22

CS(COMM)3632/2022

M/S ESSJAY ERICSSONP

FRONTILINE(NCR)BUSI
INESS SOLUTIONS PVT]
LTD

[PARTHO

RIVATE LIMITED VS M/SBHATTACHARY

A

0718075818

legalhearlers@yahoo.in

>5.07.22

21.07.22

OMP(I)(COMM)
3635/2022

M/S RAJSHREH
ENTERPRISES VS SMALL
FARMER'S AGRI
BUSINESS CONSORTIUM

ANAND
[PRAKASH

0310511420

prakash.law@gmail.com

>5.07.22

19.07.22




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) EXPRESSS.K. VIRMANI [9810631642  |avirmani@convergence- 26.07.22 14.06.22
3652/2022 LIMITED VS legal.com
TRADE20NINE PVT LTD
CS(COMM) PUNJAB AND  SINDYJYOTI 8920624902 |advjyotirajshree@gmail.com [28.07.22 27.07.22
3604/2022 BANK VS DHARMENDRARAJSHREE
IKUMAR AND OTHERS
CS(COMM) 3691/2022)YOKOHAMA INDIA PVIIMUSKAN 0899399714  |office@mandmpartners.in 28.07.22 26.07.22
LTD VS JAI SHREEGUPTA
[ENTERPRISES
OMP (COMM)MOTILAL OSWAILSACHIN 0999621615 smittl.law@gmail.com 28.07.22 24.07.22
3722/2022 FINANCIAL  SERVICESMITTAL
ILTD VS SANGEET GUPTA
CS(COMM) 3714/2022[KL.J POLYMERS ANDVIKAS SHARMA 99900008499 [vikssharmalawfirm@gmail.co [28.07.22 23.07.22
CHEMICALS LTD VS m




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS(COMM) 3721/2022[RAHUL ROH UMIT 0607297842  [sumit@mimansalaw.in 28.07.22 25.07.22
PROPRIETOR OF M/SKULKARNI
SHREE BALALJI
[EXPORTS
OMPI(COMM) HDFC BANK LTD VSRAJEEV 0811843931 ranjan.and.company@gmail.col29.07.22 27.07.22
3733/2022 SUMIT KUMAR KUMAR m
RANJAN
CS(COMM) 3741/2022[STATER BANK OF INDIAAMIT CHAWLA (9312965659 chawla8ji@gmail.com 20.07.22 27.07.22

VS SMT HARSH LATA

CS(COMM) [UNION BANK OF INDIA |[UZAIR ELAHI [995304505 gsuassociates@gmail.com 30.07.22 27.07.22
3752/2022 VS URBAN KITCHAN




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) M/SENVIROINFRA SHAIL GARG  [9560690036 |garggsahiladv@gmail.com 30.07.22 25.07.22
3782/2022 I[ENGINEERS PVT LTD VS
STATE OR
CHATTISGARH
OMP (COMM)UNION OF INDIA VS M/SIAJAY BIDHURI [9810239626 [ajaybidhuri79@gmail.com 30.07.22 20.07.22
3788/2022 ARC LOGISTICS
10 SH. GURVINDER PALINEW DELHIOMP (COMM)GOYAL MG GASES PVTITARUN SINGH (9810202014 [tarunsingh@yahoo.com 04.07.22 02.07.22
SINGH, DISTRICTDISTRICT [|3251/2022 LTD
JUDGE
(COMMERCIAL
COURT)-02
CS(COMM) ICICI BANK LTD VSSHAHRUKH 0711179205 ushasinghandassociates@gmaifo4.07.22 20.06.22
3228/2022 CREATIVE INAM l.com
CORPORATION AND
[DISTRIBUTIORS PVT
ILTD AND ANOTHER




District

Case No.

cs(COMM) 3229/2022

Petitioner Name VS
Respondent Name

M/S CA COOPERATIVE

LAL MOHAN YADAV VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

VIPIN GUPTA

0899863206

mlguptaz16@gmail.com

04.07.22

01.07.22

PVI LTD VS KJD
PHARMA PVT LTD

CS(COMM) M/S AIS GLAS MEEP SINGH|9300420093 [rajdeepsinghrao@gmail.com [04.07.22 28.06.22
3223/2022 SOLUTIONS LTD VS M/ (0)

AL SAPPHIRE FACADE

PVT LTD
CS(COMM) HOUSINGH [PRADEEP 0053133627  [jhapradep2010@hotmail.com |05.07.22 04.07.22
3268/2022 DEVEPOPMENT IKUMAR JHA

FINANCE

CORPORATION LTD VS

VIKAS TIWARI
CS(COMM) AGILENTY AMIT TYAGI 0910082777  [|amittyagi@aadhvalegal.com [08.07.22 28.06.22
33320/2022 TECHNOLOGIES INDIA




District

Case No.

CS(COMM)

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

3348/2022

[FASHION FIRST

M/S SHARDA MA| 0810073178 hdv_kvikramos@yahoo.co.in 08.07.22 27.05.22
3318/2022 [ENTERPRISES PVT LTDVIKRAM
VS M/S ADITYA TYRE
CS(COMM) 3314/2022M/S SHARDA MAKUMAR 0810073178 adv_kvikramos@yahoo.co.in [08.07.22 27.05.22
[ENTERPRISES PVT LTDVIKRAM
VS M/S AMODA IRON|
AND STEEL LIMITED
CS(COMM) M/S SHREE SHYAMISHANTNU 0891401428  |shantnubhardwaj@rediff.com [11.07.22 08.07.22
3364/2022 SALES VS M/S BASANTIBHARDWAJ
LAL INTERNATIONAL
CS(COMM) CANRA BANK VS M/SAMIT GUPTA [9810224624 [|amitguptaadv366@gmail.com [11.07.22 07.06.22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) IDBI BANK LTD VSVIVEK KUMAR [9811867703 kumarvivekadv@gmail.com  [11.07.22 08.06.22
3353/2022 MANPREET KAUR|

BINDRA
CS(COMM) STATE BANK OF INDIAAMIT CHAWLA [9312965659 chawla8ji@gmail.com 11.07.22 07.06.22
33363/2022 VS RAJESHWAR PRASAD
CS(COMM) [UNION BANK OF INDIA [YOGESH 0811895298 yogeshpachauriassociates@gm [11.07.22 20.06.22
3366/2022 VS M/S KIRAN[PACHAURI ail.com

INFOTECH

[ENTERPRISES
CS(COMM) HT MEDIA LTD VSKAPILKHER 9891072729 [anikher@gmail.com 13.07.22 07.07.22
3395/2022 OCIRICH RELATORS PVT]

L.TD




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) [PNB HOUSING FINANCHVENANCIOD [9810232678 [vdcostcdluthr.com 13.07.22 12.07.22
3399/2022 LTD VS HARSHIT ARORA|COSTA
CS(COMM) 3411/2022[M/S HT MEDIA LTD VSAMIT BAJAJ 0213187809 puneet@gmail.com 14.07.22 08.07.22
CHHATTISGARH
WENVIRONMENT
ICONSERVATION BOARD
OMP(I) (COMM)HDFC BANK LTD VSPRASOUKJAIN [9999568127 [|office21pjpartners.com 14.07.22 08.07.22
3430/2022 AMIT KUMAR
OMP (COMM)TOYOTA FINANCIALJRAJESH 0958726491  [jangraadvocate@gmail.com  [14.07.22 22.06.22
3423/2022 SERVICES INDIA LTD VSJANGRA
INEERAJ DWIVEDI




District Case No.

CS(COMM) 3417/2022]

Petitioner Name VSAdvocate
Respondent Name

LIMITED VS ASHUTOSH
JASWAL

SHARMA

Advocate
Nobile
Number

B L AGRO INDUSTRIESRAJESH 0312400662

Advocate email id

thecaltrade @gmail.com

Date

ofDate of e-

Registration filing

14.07.22

08.07.22

SPECIALTIES PVT LTD
VS M/S AQUA ENERGY|
BEVERAGES LLP

CHAUHAN

CS(COMM) SUMIT KUMAR SADH VSVIKAS KUMAR]9811379676 vksbht6 @gmail.com 16.07.22 13.07.22
3460/2022 M/S AURA MEDICAIBHATIA
IDEVICES LTD
CS(COMM)3487/2022|M/S CALPROPDIWAN SINGH|9810274088 |diwakaliiggo@gmail.com 18.07.22 14.07.22
SPECIALTIES PVT LTDICHAUHAN
VS M/S ROSEATE
MEDICARE.
CS(COMM)3486/2022[M/S CALPROPDIWAN SINGH|9810274088 |diwakaliiggo@gmail.com 18.07.22 14.07.22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(COMM)3504/22]RCC  INFRAVENTURESRAGHVENDRA [9818720615  |advrghv@gmail.com 19.07.22 15.07.22
2] ILTD VS HDFC BANK [UPADHYAY
CS(COMM) M/S FIRST BITE FRUITSSAURABH 0999031721 sourabh @samayalaw.in 20.07.22 18.07.22
3535/2022 & VEGETABLES PVT LTDIGUPTA
VS PUNJABI BY NATURE
CS(COMM) M/S CALPROPDIWAN SINGH|9810274088 |diwakaliiggo@gmail.com 18.07.22 16.07.22
3534/2022 SPECIALTIES PVT LTDICHAUHAN
VS BASH FOODS PVT]
L.TD
CS(COMM) 3581/2022{M/S RAJ|VINIT TREHAN 9810667858 [aditya@adyantlegal.com 21.07.22 20.07.22
CONSTRUCTION VS
AADHARSHILLA
CONTRACTORS PVT LTD.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) M/S PAPER DREAMSMOHIT 0811449071 m.aggarwal1994gmail.com 22.07.22 19.07.22
3592/2022 PVT LTD VS M/S K.KJAGGARWAL
INDUESTRIES
OMP (COMM)KUMUD SINGH VS M/SKUMAR 0810073178 adv_kvikramos@yahoo.co.in [23.07.22 11.07.22
3601/2022 SHAREKHAN LTD VIKRAM
CS(COMM)3646/2022|DIGIROVERS BHARAT 08105532525 [contact@bharatchugh.in 25.07.22 15.07.22
SOLUTIONS PRIVATEICHUGH
LIMITED VS SCOCRE
RATING AGENCY AND
CONSULTING PVT LTD
CS(COMM) KULWINDER PREET|VINEET 8588957065  [vineet1743@gmail.com 26.07.22 15.07.22
3657/2022 SINGH VS TARUNA KAUSHIK




District

Case No.

OMP(I)(COMM)

Petitioner Name VS
Respondent Name

M/S MANAGEMENTARS|

Advocate

Advocate
Nobile
Number

0818417075

Advocate email id

lawyer.vikramsaini@gmail.co

Date

ofDate of e-

Registration filing

27.07.22

22.07.22

RANJAN

3681/2022 BUSINESS SOLUTIONSSAINI m

PVT LTD VS M/S DATTA|

[FINANCE AND TRADING

PVT LTD
OMP(I)(COMM) EIFER TRAVEL ANDABHISHEK 0958438405  [abhishekkukkaro6@gmail.comf7.07.22 25.07.22
3682/2022 TYRANSPORT PVT LTD |[KUKKAR

VS CENTRAL|

COALFIELDS LTD
CS(COMM) M/S 4 D ALFA VS M/SSSATYA NARYAN 9810532043 [narayansatya6g@yahoo.com [28.07.22 27.07.22
3728/2022 VEDANTA COMPUTECH

PVT LTD
OMPI(COMM) HDFC BANK LTD VS |RAJEEV 0811843931 ranjan.and.company@gmail.col29.07.22 27.07.22
3732/2022 IDEEPAK KUMAR KUMAR m




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICS(COMM) 3755/2022M/S GRINGOIDEEPAK KOHLI [9811192957 kohli.deepk@hotmail.com 30.07.22 27.07.22
[ENTERTAQINMENTS
LLP VS DEV INDER
SINGH
CS(COMM) M/S SHR LIFESTYLESPANKAK 0818265410  [advocatepankajpareek@gmail. [30-.07.22 28.07.22
3759/2022 PVT LTD VS M/S RAYAN[PAREEK com
GARMENTS AND
OTHERS
11 SH. SANJIV JAIN,NEW DELHICS(COMM) 3185/2022TRIM INDIA PVT LTD VSINAMAN 0899676090 [sabharwalnamang7@gmail.co |01.07.22 24.06.22
IDISTRICT JUDGEDISTRICT VICKY GUPTA SABHARWAL m
(COMMERCIAL
COURT)-03
OMP (COMM)TIMSY DHAWAN VSRAJEEV SIGH [9810064624 [naranadvocate@gmail.com 02.07.22 20.06.22
3190/2022 KOTAK MAHINDRA
PRIME LTD
CS(COMM) 3191/2022|RAKESH GUPTA VS VSRAMESH 0873732842  [rameshguptaequity@gmail.co [02.07.22 29.0622
M/S FRIENDSCHAND GUPTA m
[ENTERPRISES




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) 3211/2022(M/S TRADE ME INDIA EACHIN 0971755433 info@legalteamindia.in 02.07.22 20.06.22
VS G S PRINT GRAPHICSDHAMIJA
AND ANOTHERS
CS(COMM) [UNION BANK OF INDIA |A Kl9811413039 adcj_6j@gmail.com 04.07.22 15.06.22
3234/2022 VS ABHAY KUMAR JHA |[CHOUDHARY
OMP (COMM)RADHEY ENTERPRISES[SUNIL DUTT9312832910  [sunildixit2z008gmail.com 04.07.22 09.06.22
3219/2022 VS DELHI METRO RAIIDIXIT
CORPORATION LTD
OMP (COMM)AHTESHYAM  HAIDERRAJESH 8736012713 lawyerrajeshverma@gmail.co [04.07.22 09.06.22
3252/2022 AND OTHER VSKUMAR VERMA| m
CITIBANK NA AND|
OTHER
CS(COMM) SMT PREM KHARBANDARAJEEV 0899785517  [rajeevkapoor_2007@rediffmaijos.07.22 00.06.22
3266/2022 VS BALDEV RAJ ARORA |[KAPPOR l.com
OMP COMM 3267/22 [NS ASSOCIATES PVT LTDM TARIQUE)9811202991 tarique379@gmail.com 05.07.22 09.06.22
VS GURMON H9OTELSSIDDIQUI
PVT LTD




District

Case No.

CS(COMM)
3263/2022

Petitioner Name VS
Respondent Name

M/S MJ|
INTERNATIONAL VS
STVARAMAN

DHANASEKHAR

Advocate

ABHISHEK
GUSAIN

Advocate
Nobile
Number

0711219404

Advocate email id

gusainabhi@gmail.com

Date

ofDate of e-

Registration filing

05.07.22

14.06.22

CS(COMM) 3316/2022

M/S  SHARDA  MA
TERPRISES PVT LTD VS
M/S CAUVERY IRON
AND STEEL INDIA LTD

KUMAR
VIKRAM

0810073178

adv_kvikramos@yahoo.co.in

08.07.22

27.05.22

CS(COMM) 3315/2022]

M/S SHARDA MA|
TERPRISES PVT LTD VS
M/S SHREE HARI COAL
CORPORATION

KUMAR
VIKRAM

0810073178

adv_kvikramos@yahoo.co.in

08.07.22

27.05.22

CS(COMM) 3313/2022

PUNJAB NATIONAL
BANK VS AMAN|
SACHDEV AND OTHERS

GEETANJALI
SHARMA

8447833470

advocate.134@gmail.com

08.07.22

30.05.22

CS(COMM) 3321/2022

M/S RASHTRIYA|
MAHILA KOSH VS M/S
APANJAN RURAL
DEVELOPMENT
SANGHA

[PRABHAKAR
AWASTHI

0818893545

om

prabhakarawasthi6g7@gmail.c

08.07.22

01.07.22

CS(COMM)
3306/2022

CAPTAIN CHANDRA
MOHAN ARCOT VS M/S
SKYONE ATIRWAYS

ANUPAM
SHARMA

0811811454

anu2210@gmail.com

08.07.22

23.06.22




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) M /S ALANKARRISHABH 880061562 office@pkagrawaladvocates.co [08.07.22 02.05.22
3307/2022 APARTMENTS PVT LTDITOMER m
VS M/S DAKSHA
[ENTERPRISE
CS(COMM) 3311/2022|KTC INDIA PVT LTD VSDEEPAK 8368202116  [fiing.cjllp@gmail.com 08.07.22 09.06.22
[UNION OF INDIA SOMANI
CS(COMM) VINEET BANSAL VSJAI RAM GARG (9811033341 advjairamg@gmail.com 08.07.22 07.07.22
3329/2022 SATISH BANSAL
OMP I (COMM)M/S LILY PACKER PVIMANAND 0009133644  |pinnaclelawofficial@gmail.co [11.07.22 07.07.22
3349/2022 LTD VS M/S ABRECOBATRA m
FREIGHT PVT LTD
CS(COMM) UCO BANK VS RITUVANDANA 0810092257  |phatiaandcomapny1@gmail.co [11.07.22 28.06.22
3352/2022 AHUJA BHATIA m
CS(COMM) OOPLE LIGHTING INDIAATUL KUMAR (7838899913 [atul@gmail.com 12.07.22 09.06.22
3378/2022 PVT LTD VS AMAN JAIN




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM) PUMA SE VS ASHOKSHASHI 0891584230 [shash.iprattorney@gmail.com [13.07.22 11.07.22
3405/2022 KUMAR [PRATAP OJHA
CS(COMM) REVEX  PLASTICISERSBHARAT 0899196975  [legistauxiliary@gmail.com 13.07.22 29.06.22
3393/2022 PVT LTD VS BEENAGUPTA

BANSAL
OMP(I) (COMM)M/S SMAS AUTOBHUVNESH office@rkslaw.in 13.07.22 11.07.22
3392/2022 LEASING INDIA PRIVATISATIJA

[E LIMITED VS DESTINY|

TRAVELS AND TOURS
OMP(I) (COMM)M CONVERGE SERVICESRAKESH Kio810143117 rakeshksharma@gmail.com [13.07.22 09.07.22
3391/2022 PVT LTD VS BHARATISHARMA

SANCHAR NIGAM LTD
CS(COMM) [PNB HOUSING FINANCHVENANCIOD 9810232678  [vdcostedluthr.com 13.07.22 12.07.22
3399/2022 LTD VS HARSHIT ARORA|COSTA
OMP (COMM)HINDUSTAN AVNEESH 0818479699  [|avneesh.legal@gmail.com 14.07.22 13.07.22
3427/2022 AERONAUTICS LTD VSGARG

INITIN RAVINDRA|

KHAMKAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ARB,A COMM ASIAN PAINTS LTD VSEKTA MEHTA [9971443037 |ektadmehta@gmail.com 14.07.22 11.07.22
M/S GREEN VILLE
WELFARE ASSOCIATION|
AND OTHER
cs(COMM) 3422/2022|CLASSIC 8368378214 PIYUSH piyush.bhardwaj3zi@gmail.co [14.07.22 02.06.22
CONSTRUCTION BHARDWAJ [m
COMPANY V§
HINDUSTAN
CONSTRUCTION
COMPANY LTD AND
ANOTHER
OMP(I)(COMM) HDFC BANK LTD VSPRASOUKJAIN 9999568127  [office@1pjpartners.com 14.07.22 08.07.22
3432/2022 ARJUN GROVER
OMP (COMM)GOVT OF NCT OF DELHIMUKESH 0211059000 [cc@lexregula.com 15.07.22 14.07.22
3444/2022 VS NECTARKUMAR
LIFESCIENCES LIMTED
OMP (COMM)YHIMALAYA FOODINEEHA 0810030834 [nn@neehanaqpal.com 15.07.22 13.07.22
3438/2022 INTERNATIONAL LTD VSNAGPAL
M/S DAIRY CHEM
CORPORATION
CS(COMM) INITIN KHANDELWAIUMESH SINHA 9999981006 [umeshadv341@gmail.com 15.07.22 11.07.22
3437/2022 @CHOUDHARY VS
AIFORCE NAVAL
HOUSING BOARD




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

OMP(I)(COMM) M/S SMAS AUTOBHUVNESH office@rkslaw.in 15.07.22 14.07.22
3446/2022 LEASING INDIASATIJA

PRIVATE LIMITED VS

M/S BROWN BIRD

[ENTERPRISES PVT LTD
CS(COMM) VINTAGE BLUEKHUSHAL 0868577284  [kmohal@rediffmail.com 16.07.22 7.07.22
3463/2022 GARMENTS PVT LTD VSMOHAL

SANTI LATA DASH
CS(COMM) INDIGO MULTIF AB PVIIKHUSHAL 0868577284  [kmohal@rediffmail.com 16.07.22 07.07.22
3462/2022 LTD VS ABDUL SATTARMOHAL

SULEMAN MEARPRA
CS(COMM) PUMA SE VS ASHOKSHASHI 0891584230  [sojha@rnaip.com 18.07.22 15.07.22
3481/2022 KUMAR PRATAP OJHA
OMP(I) RCC INFRAVENTURESRAGHVENDRA [9818720615 advrghv@gmail.com 19.07.22 15.07.22
COMM)3502/22 ILTD VS HDFC BANK [UPADHYAY




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP(I)(COMM) CLIX CAPITAL SERVICESSHOBHIT JAIN (9818668068 [sjlawchambers.delhi@gmail.co[20.07.22 08.07.22
3537/22 PVT LTD VS m
INTRAGLOBE ONLINE
TRADE PVT LTD
OMP (COMM)NORTHERN RAILWAYSSANDEEP 0811338691 chandnasandeep@hotmail.co [21.07.22 20.07.22
3578/2022 VS KIRAN INFRAICHANDRA m
[ENGINEERS LTD
CS(COMM) 3591/2022[RAJ KUMAR VS M/SCHANDERPAL [9211320270 chanderpalsidhu1954@gmail.co1/21/1900  [19.07.22
INDI COLOURS PRINGT|SINGH SIDDHU om
AND OTHERS
OMP (COMM)NIRMAL BANGMALVIKA 8700217316  [plalitigation@oarubankaw,co [23.07.22 19.07.22
3628/2022 COMODITIES PVT LTDKAPILA KALRA m
VS GOUTM SANTARA
CS(COMM)3645/2022[SUMAN LAMINATIONAIAMIT KUMAR [8285363481 [amitkumarvyas2@gmail.com [25.07.22 22.07.22
AND GLAZING WORKS
VS M/S  SYNERGY|
OFFSET




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) SANJEEV GULATI VSRAOHIT 0013591914 Valech.advocate.0o9@gmail.co [27.07.22 25.07.22
3689/2022 AVADH KISHORE YADAV|VALECHA m
CS(COMM) RENU KOHLI = ANDWASIM 0811145654 secretary@proplegalindia.com [27.07.22 22.07.22
3680/2022 OTHERS VS CHETANYAIASHRAF

BUILDCON PVT LTD

AND ANOTER
CS(COMM) YOKOHAMA INDIA PVIIMUSKAN 0899399714  |office@mandmpartners.in 28.07.22 26.07.22
3692/2022 LTD VS MOTOMINDGUPTA

TYRES AND

IACCESSORIES
OMP(I)(COMM) HDFC BANK LTD VSRAJEEV 0811843931 ranjan.and.company@gmail.col29.07.22 27.07.22
3734/2022 SURESH KUMARKUMAR m

AVASTHI RANJAN
CS(COMM) M/S ONEXTEL MEDIAAMRESH 0999678571  |lamareshsinghadvocate@gmail.[30.07.22 16.07.22
3753/2022 PVIT LTD VS M/SKUMAR SINGH com

GYANWAVE 1T

CONSULTANCY PVT LTD




District

Petitioner Name VS
Respondent Name

Case No.

CS(COMM) 3751/2022[UNION BANK OF INDIA
VS RAGHAV TRADING
CO

Advocate

[UZAIR ELAHI

Advocate

Nobile
Number

995304505

Advocate email id

gsuassociates@gmail.com

Date

ofDate of e-

Registration filing

30.07.22

27.07.22

Vs CAPT PUTTAN SINGH

CS(COMM) 3777/2022|DIGIROVERS BHARAT 0810553252  [contact@bharatchugh.in 30.07.22 28.07.22
SOLUTIONS PRIVATEICHUGH
LIMITED VS LIVEPOOLS
PVT LTD (BLITZPOOLS
2 SH. PREM KUMARSOUTH Execution ISBI CARDS ANDKKIRTY 0988723233  |avdeshbairwalaw@gmail.com [01-07-2022
HARTWAL, Comm)/59/2022 PAYMENT SERVICE LTDIAGARWAL(P),
J (COMMERCIAL)- Vs NEER SINGH LOHIA
01
Execution SBI CARDS ANDKKIRTY 0988723233  [|avdeshbairwalaw@gmail.com [01-07-2022
Comm)/60/2022 PAYMENT SERVICE LTDAGARWAL(P),




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

COMM)/720/2022

GULSHAN KHANNA

MAKHIJA(P),

OMP SPENCERS TRAVEILKRITIKA 0088723233  [avdeshbairwalaw@gmail.com [01-07-2022
COMM)/35/2022 SERVICES LIMITED VSANGIRISH(P),

SOBEK AUTO INDIA PVT]|

L.TD
CS PUNJAB NATIONAILSheepali 0717387978 advsheepali@gamil.com 01-07-2022
COMM)/383/2022 [BANK Vs BIRPAILJPatial(P),

IKHATORIA
CS [UNION BANK OF INDIAManish K(P), 0810268484 [NIRANJANADAS09@GMAIL. [01-07-2022
COMM)/382/2022 [Vs MAYA SHANKAR COM

SAHANI
OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (D[YES BANK LTD VYKUNAL 0811015339 katyalsachin2008@gmail.com [01-07-2022
COMM)/719/2022 [TARUN SURINDER MAKHIJA(P),

OMP (DIYES BANK LTD Vs ANIIJKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/718/2022 [KUMAR MAKHIJA(P),

OMP INEHA GUPTA Vs PNBSAKET 0793904650  [saketgogia@lowttitude.com |01-07-2022
COMM)/36/2022  [HOUSING FINANCE LTD |[GOGIA(P),

OMP (DIYES BANK LTD Vs SAGAR[KUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/721/2022 [KUMAR IMAKHIJA(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (D[YES BANK LTD VYKUNAL 0811015339 katyalsachin2008@gmail.com [01-07-2022
COMM)/722/2022 [AMIRAJAM IMAKHIJA(P),
OMP (DIYES BANK LTD Vs SURAJIKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/737/2022 [SHARMA MAKHIJA(P),
OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2zoo8@gmail.com [01-07-2022

COMM)/723/2022 |SURESH KUMAR GARG [MAKHIJA(P),

OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/724/2022 [SHAHZEB SAIFI IMAKHIJA(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DYES BANK LTD VYKUNAL 0811015339
COMM)/736/2022 [ASHOK KUMAR SINGH [MAKHIJA(P),

katyalsachin2008 @gmail.com

01-07-2022

OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/735/2022 [PARVESH BHARDWAJ |[MAKHIJA(P),

OMP (DIYES BANK LTD Vs MOKUNAL 0811015339 katyalsachin2zoo8@gmail.com [01-07-2022
COMM)/725/2022 [RASHID IMAKHIJA(P),
OMP (DIYES BANK LTD Vs VIKASKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022

COMM)/728/2022  |DILIP KUMAR MAKHIJA(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIYES BANK LTD Vs AARTIKUNAL 0811015339 katyalsachin2008@gmail.com [01-07-2022
COMM)/727/2022 [DEVI IMAKHIJA(P),
OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/726/2022 [VIRENDER MAKHIJA(P),
OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2zoo8@gmail.com [01-07-2022

COMM)/734/2022 |SHASHI MAHESHWARI [MAKHIJA(P),

OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/733/2022 JASMER SINGH IMAKHIJA(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIYES BANK LTD Vs KUKI [KUNAL 0811015339 katyalsachin2008@gmail.com [01-07-2022
COMM)/732/2022 IMAKHIJA(P),

OMP (DIYES BANK LTD Vs DEVIKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/729/2022 |[CHAUHAN MAKHIJA(P),

OMP (DIYES BANK LTD Vs NEETAIKUNAL 0811015339 katyalsachin2zoo8@gmail.com [01-07-2022
COMM)/730/2022 |[CHETRAM IMAKHIJA(P),

OMP (DIYES BANK LTD Vs DEEPAKKUNAL 0811015339 katyalsachin2oo8@gmail.com [01-07-2022
COMM)/731/2022 SACHDEVA IMAKHIJA(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS HMZ LABORATORIESMALINI SUD(P),[8285002845 [sanjeev.pathak@sreslegal.com |02-07-2022
COMM)/388/2022 [PVT LTD Vs KINGDOM;
HOTELS AND RESORTS
PVT LTD
CS MR SANJAY KUMAR VsSachin  kuman8233119499  [vashisth.lox@gmail.com 02-07-2022
COMM)/384/2022 [[FFCO TOKIO GENERAILTokas(P),
INSURANCE CO LTD
Execution KOTAK MAHINDRA[Rohit Bohra(P), [0871147124 rohitadv@gmail.com 02-07-2022
Comm)/61/2022 PRIME LTD Vs ROHIT]
S/O MUKESH
CS (COMM)/387/2022/AHUJA BUILDERS VYABHAY 0010050991  [abhay@mahajanandassociates.[02-07-2022
MAA DURGAMAHAJAN(P), in
[ENGINEERS PVT LTD




S.No

Court

District

Case No.

CS

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

AHUJA BUILDERS V§|§BHAY 0910050991
CIFOST CONSTRUCTIONMAHAJAN(P),

Advocate email id

abhay@mahajanandassociates.

Date ofDate of e-
Registration filing

02-07-2022

JAGDAMBA POWER
SYSTEMS

COMM)/389/2022 in

CO.
CS AHUJA BUILDERS Vs HSABHAY 0910050991  [abhay@mahajanandassociates.[o2-07-2022
COMM)/386/2022 [OBEROI BUILDTECHMAHAJAN(P), in

PVT LTD
CS [KARNATAKA BANK VsgVishal Yadav(P), 9999802592 [aliquaisariio@gmail.com 02-07-2022
COMM)/385/2022 [PANNA LAL POLYMERS

THROUGH ITS

PROPRIETOR
Execution KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [04-07-2022
Comm)/62/2022 IBANK LTD VSMAHAJAN(P), om




S.No

Court

District

Case No.

Comm)/65/2022

Execution

Petitioner Name VS
Respondent Name

KOTAK MAHIND
BANK LTD
JAGDAMBA
SYSTEMS

POWER]

Advocate

SiAYAN K
V§MAHAJAN(P),

Advocate
Nobile
Number

0873347330

Advocate email id

om

mayank_mahajanos@yahoo.c

Date ofDate of e-
Registration filing

04-07-2022

CS (COMM)/395/2022

STATE BANK OF INDIA
THROUGH BRANCH]
IMANAGER MANDIR
MARG BRANCH Vs SH
SURESH

Gaurav Puri(P),

8233119499

vashisth.lox@gmail.com

05-07-2022

CS
COMM)/392/2022

SACH SERVICES PVT]
LTD Vs ALUPLAST INDIA
PVT LTD

0811600007

saakaar@saakaarsardana.com

04-07-2022

Execution
Comm)/64/2022

KOTAK MAHINDRA
SINGH PROPRIETOR;
PRABHU DAYAL
CONSTRUCTION CO

IMAYANK

BANK LTD Vs MAHESHMAHAJAN(P),

0873347330

mayank_mahajanos@yahoo.c
om

04-07-2022




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

GAUTAM 8017

Execution M/S KOTAK MAHINDRA[Rohit Bohra(P), (9871147124 rohitadv@gmail.com 04-07-2022
Comm)/63/2022 BANK LTD V§

RUKMUDDIN KHAN
CS MS METRO DOORS AND |[TARUN 0099993244 04-07-2022
COMM)/394/2022 [PANEL Vs MS LOGIX|GULIA(P),

INFRATECH PVT LTD

AND ORS
OMP (DIDFC FIRST BANK LTDSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [04-07-2022
COMM)/746/2022  [Vs ASHIRON SAMIR 5129 [KUMAR(P),
OMP (IDIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [04-07-2022
COMM)/748/2022 [Vs DEEPAK SINGHIKUMAR(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [04-07-2022
COMM)/747/2022 [Vs RASHMEET KAUR KUMAR(P),

CS YES BANK Vs PICK N PAY[SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [08-07-2022
COMM)/405/2022 KUMAR(P),
CS CANARA BANK VSSANJEEV 8233119499 vashisth.lox@gmail.com 08-07-2022
COMM)/403/2022 [NEELAM RANI PROPCHOPRA(P),
AVNI FOOTWEARS
Execution M/S BAJAJ FINANCERIT ARORA(P), (9811600007 [saakaar@saakaarsardana.com [08-07-2022

Comm)/67/2022 LIMITED Vs NAGENDRA
KUMAR




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS CANARA BANK Vs MRHEMANT 09099802592  |aliquaisar110@gmail.com 08-07-2022
COMM)/402/2022 [VINOD JAIN [KUMAR(P),
OMP (DIM/S TOYOTA FINANCIALJRAHUL 8376049807 |Amarnath_rbc@yahoo.com [08-07-2022
COMM)/764/2022 [SERVICES INDIA LTD VSBHARADWAJ(P

VINOD KUMAR b
CS DHARMINDER SARNADHARMENDER 8285002845 [sanjeev.pathak@srcslegal.com [08-07-2022
COMM)/399/2022 [Vs SAMRAT BEHL VERMA(P),
CS ADS SPIRITS PVT LTDABHISHEK KR[8233119499 [vashisth.lox@gmail.com 08-07-2022
COMM)/404/2022 |[THROUGH ITS AR SHRAI(P),

SAHIL GARG Vs ESHA

MEHRA




S.No

Court

District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate

Nobile
Number

Advocate email id

Date
Registration filing

OMP (IIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/768/2022 [ASHWANI NIGAM 1470 |KUMAR(P),
OMP (DIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/770/2022 [PRADEEP KUMARKUMAR(P),
IKAUSHIK 2307
OMP (DIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/769/2022 [PARVAJ MALIK 1779 [KUMAR(P),
OMP (I)YES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/771/2022 YOGINDER BIDHURIKUMAR(P),
4001

ofDate of e-




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (IIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/772/2022 JOHADWALA KUMAR(P),

CONSTRUCTIONS PVT]

LTD 1233
OMP (DIYES BANK Vs PRADEEPSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/773/2022 [KUMAR KAUSHIK 2282 |[KUMAR(P),
OMP (DIYES BANK LTD Vs ROHIT[SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/790/2022 [KUMAR [KUMAR(P),
OMP (IDIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/792/2022 [Vs BROWN BIRDIKUMAR(P),

[ENTERPRISES PRIVATE

LIMITED 6579




S.No Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile

Registration filing
Number

OMP

(I

YES BANK LTD Vs ANKIT]

SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/789/2022 [KUMAR 8814 [KUMAR(P),
OMP (DIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/774/2022 Vs PRADEEP SHARMAKUMAR(P),
2487
OMP (DIYES BANK LTD Vs VIBHAISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/775/2022  [RAJENDER RAI 8201 [KUMAR(P),
OMP (DIIDFC FIRST BANK LTDISANJEEV 8285002845
COMM)/776/2022 [Vs RAHUL YADAV 2122

sanjeev.pathak@srcslegal.com [11-07-2022
KUMAR(P),




S.No

Court

District

Case No.

COMM)/791/2022

omMmp ()

Petitioner Name VSAdvocate

Respondent Name

0321

IDFC FIRST BANK LTiﬂEANJEEV
Vs HARMEET  KOHLIKUMAR(P),

Advocate Advocate email id Date ofDate of e-
Nobile Registration filing

Number

8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022

OMP
COMM)/793/2022

(I

MAHARANA 3346

YES BANK LTD VSSANJEEV
SANJAYA KUMARKUMAR(P),

8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022

OMP
COMM)/777/2022

(I

KUMAR

YES BANK LTD Vs ARUNSANJEEV

KUMAR(P),

8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022

OMP
COMM)/778/2022

(I

YES BANK LTD Vs

2396

SANJEEV

AMEEN  FAJARUDEENKUMAR(P),

8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

YES BANK LTD Vs SUBE

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP (I SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/779/2022  [SINGH 4095 [KUMAR(P),

OMP (DIYES BANK LTD Vs DEVIDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/780/2022 [SHARMAA 5053 KUMAR(P),

OMP (DIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/788/2022 [DUSHYANT HARPAL  [KUMAR(P),

OMP (I)YES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/781/2022 [MRITYUNJAY KUMAR |KUMAR(P),

ofDate of e-




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

YES BANK Vs ASHISH

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

CONSTRUCTIONS  PVT]
LTD 1226

OMP (I SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/782/2022 |GARG 4292 [KUMAR(P),
OMP (DIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/783/2022 [Vs BROWN BIRDIKUMAR(P),

[ENTERPRISES PRIVATE

LIMITED 6557
OMP (DIYES BANK LTD Vs GOPAL|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/794/2022 [NATHU RAM 4909 [KUMAR(P),
OMP (I)YES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/784/2022 JOHADWALA KUMAR(P),




S.No Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile

Registration filing
Number

OMP (I)YES BANK LTD Vs SSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/785/2022 |[ENTERPRISES 9777 KUMAR(P),

OMP (DIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/796/2022 |[CHAMAN LAL 3271 KUMAR(P),

OMP (DIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/786/2022 |[DHARAM VEER 3266 [KUMAR(P),

OMP (DIYES BANK LTD VSSANJEEV 8285002845

COMM)/787/2022 [DEEPAK YADAV 9124

sanjeev.pathak@srcslegal.com [11-07-2022
KUMAR(P),




S.No Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile

Registration filing
Number

OMP (IIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [11-07-2022
COMM)/795/2022  [SARITA TRIPATHI KUMAR(P),

OMP (I)KOTAK MAHINDRARAJESH 0958726491  [jangraadvocate@gmail.com  [12-07-2022
COMM)/803/2022 [PRIME LIMITED VSKUMAR(P),
KHUSHBU DHAMA
OMP (DIYES BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022
COMM)/804/2022 [NAEEM SADDIQUE 4184 [KUMAR(P),
OMP (DIYES BANK LTD VSSANJEEV 8285002845
COMM)/805/2022 |JASVANT SINGH 1276

sanjeev.pathak@srcslegal.com [12-07-2022
KUMAR(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Execution

KOTAK MAHINDRAANKUR 0811809439  [|ankurkatyal@asklegal.co.in  [12-07-2022
Comm)/70/2022 BANK LTD Vs DEEPAKKATYAL(P),

KUMAR
[Execution [KOTAK MAHINDRAANKUR 0811809439  [|ankurkatyal@asklegal.co.in  [12-07-2022
Comm)/69/2022 BANK LTD Vs NIDHIKATYAL(P),

SHARMA
OMP (DIYES BANK LTD Vs JYOTISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022

COMM)/802/2022 [PRAKASH SINGH 6406 |KUMAR(P),

OMP (IDIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022
COMM)/806/2022 [Vs DINESH UPRETI 1169 |[KUMAR(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Registration filing

Respondent Name Nobile
Number

OMP (DIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022
COMM)/807/2022 [Vs UMESH KUMAR 3607 [KUMAR(P),

OMP (DIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022
COMM)/808/2022 [Vs RAM PRATAPIKUMAR(P),

BAGORIA 8581
OMP (DIDFC FIRST BANK LTDSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022
COMM)/809/2022 |[Vs OSM PROJECTSKUMAR(P),

PRIVATE LIMITED 3656
OMP (IDIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022

COMM)/810/2022 |Vs ABDUL KADIR 7188 [KUMAR(P),




S.No

Court

District

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile Registration filing

Number

OMP (DIDFC FIRST BANK LTHFANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022
COMM)/811/2022 Vs BROWN BIRDIKUMAR(P),

IENTERPRISES PRIVATE

LIMITED 6422
OMP (DIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022

SINGH 0352

COMM)/812/2022 [Vs BROWN BIRDIKUMAR(P),

[ENTERPRISES PRIVATE

LIMITED 6502
Execution HDFC BANK LTD Vs MRISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [12-07-2022
Comm)/68/2022 INFRASTRUCTURE KUMAR(P),
OMP (IDIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [13-07-2022
COMM)/824/2022 [Vs DHARMENDRAKUMAR(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIDFC FIRST BANK LTDISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [13-07-2022
COMM)/823/2022 [Vs KONNECTION INDIAKUMAR(P),
DOT COM PRIVATE
LIMITED 0327
[Execution HDFC BANK LTD VSRAJEEV 8376049807 [|amarnath_rbc@yahoo.com  [13-07-2022
Comm)/71/2022 ALKANET HOSPITALITY[KUMAR
PVT LTD RANJAN(P),
CS (COMM)/413/2022][UMANG MIDHA Vs AGROINAKUL 0958726491  [jangraadvocate@gmail.com  [14-07-2022
CRAFT EARTH LLP CHAUDHARY(P
CS (COMM)/412/2022[M/S SANVIN FINCAPAMARJIT 0560425989  [support@arvlawchambers.comfi4-07-2022
PRIVATE LIMITED VSSINGH(P),
MRS JAITUM BEGUM




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

RAJBIR SINGH

OMP (IJAXIS BANK LIMITED VYRAJESH 0058726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/833/2022 [SAWEJ HADIL KUMAR(P),

OMP (IYAXIS BANK LIMITED VSRAJESH 0958726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/826/2022 [DHARAMPAL MAM KUMAR(P),

OMP (DITOYOTA FINANCIALIRAJESH 0958726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/832/2022 [SERVICES INDIA LTD V§KUMAR(P),

PEEYUSH NIGAM

OMP (I)TOYOTA FINANCIAIRAJESH 0958726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/831/2022 [SERVICES INDIA LTD V§KUMAR(P),




S.No

Court

District

Case No.

OMP

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

SUBHAS CHAND

(I)TOYOTA FINANCiKiIEEiESH 0058726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/827/2022 [SERVICES INDIA LTD V§KUMAR(P),
IKHUSHYANT KUMAR
OMP (DTOYOTA FINANCIAIRAJESH 0958726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/830/2022 [SERVICES INDIA LTD V§KUMAR(P),
LALAN KUMAR
OMP (DITOYOTA FINANCIALIRAJESH 0958726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/828/2022 [SERVICES INDIA LTD V§KUMAR(P),
RAM AVATAR
Execution SHRIRAM CITY UNION 0873347330 |mayank_mahajanos@yahoo.c [14-07-2022
Comm)/75/2022 FINANCE LTD Vs om




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Execution SHRIRAM CITY UNION 0873347330 |mayank_mahajanos@yahoo.c [14-07-2022
Comm)/73/2022 IFINANCE LTD Vs MANOJ| om

KUMAR
[Execution SHRIRAM CITY UNION 0873347330 |mayank_mahajanos@yahoo.c [14-07-2022
Comm)/74/2022 [FINANCE LTD Vs NIDHI| om

JAIN
OMP (DITOYOTA FINANCIALIRAJESH 0958726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/834/2022 [SERVICES INDIA LTD V§KUMAR(P),

[HANSBIR SINGH
OMP (I)TOYOTA FINANCIAIRAJESH 0958726491  [jangraadvocate@gmail.com  [14-07-2022
COMM)/829/2022 [SERVICES INDIA LTD V§KUMAR(P),

RAVINDRA VERMA




S.No

Court

District

Case No.

CS

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

Vs M/S AMBRO ASIA PVT]
LTD

DHAMIJA(P),

M/S TRINITY[HARSHVARDH 9911730600  [sgsjurist@gmail.com 15-07-2022
COMM)/424/2022 |CONSTULTANTS Vs M/SAN KORADA(P),
REDEFINE ONLINE
[EXPRESS OPC PRV LTD
CS (COMM)/414/2022]PUNJAB AND SINDADITYA 0868650379  [jpvarghese@yahoo.co.in 15-07-2022
BANK Vs BABITAIKAPOOR(P),
AGGARWAL AND ORS
Execution KOTAK MAHINDRA[Rohit Bohra(P), [0871147124 rohitadv@gmail.com 15-07-2022
Comm)/76/2022 PRIME LTD Vs ADIVA
HOSPITALS PVTLTD
CS (COMM)/415/2022|QUALITY ESPRESSO SAU|LAKSHAY 0958683230 [naveenkiola@yahoo.com 15-07-2022




S.No Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile

Registration filing
Number

Execution KOTAK MAHINDRARohit Bohra(P), (9871147124 rohitadv@gmail.com 15-07-2022
Comm)/77/2022 PRIME LTD Vs VIJAY|
KUMAR

OMP (DIYES BANK LTD Vs LATA |KUNAL 0811015339 katyalsachin2oo8@gmail.com [16-07-2022
COMM)/844/2022 MAKHIJA(P),
Execution INDUSIND BANK LTD VSPANKAJ 0958683230 [naveenkiola@yahoo.com 16-07-2022
Comm)/78/2022 [KIRAN PAL KUMAR
SINGH(P),
OMP (DIYES BANK LTD Vs VEDKUNAL 0811015339 katyalsachin2o08@gmail.com [16-07-2022
COMM)/847/2022 [PRAKASH BHARDWAJ |MAKHIJA(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Execution IMANAPPURAM FIN LTDIAMITABH 0971177170 amitabhadvlegal@gmail.com [16-07-2022
Comm)/79/2022 Vs ALISHER AND ANR  [SINGH(P),

OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2oo8@gmail.com [16-07-2022
COMM)/842/2022 |GYANESH GUPTA MAKHIJA(P),
OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2oo8@gmail.com [16-07-2022
COMM)/845/2022 [PRANAY KUMAR MAKHIJA(P),
OMP (DIYES BANK LTD VSKUNAL 0811015339 katyalsachin2o08@gmail.com [16-07-2022
COMM)/846/2022 [FAQRUDDIN IMAKHIJA(P),

MIRAJUDDIN




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (D[YES BANK LTD VYKUNAL 0811015339 katyalsachin2008 @gmail.com [16-07-2022
COMM)/848/2022 [MANOJ KUMAR IMAKHIJA(P),
[Execution [KOTAK MAHINDRA|Rohit Bohra(P), [9871147124 rohitadv@gmail.com 18-07-2022
Comm)/83/2022 PRIME LTD Vs BIG

SHOWS ENTERTAINERS

PRIVATE LIMITED
Execution BAJAJ FINANCE LTD VSSANDEEP 8285002845 [sanjeev.pathak@srcslegal.com [18-07-2022
Comm)/84/2022 BHAVNISH DANI [KUMAR(P),
Execution BAJAJ FINANCE LTD VYSANDEEP 8285002845 [sanjeev.pathak@srcslegal.com [18-07-2022
Comm)/82/2022 HAIDER ALI KUMAR(P),




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Execution HDFC BANK LTD VSASHIM 0811015339 katyalsachin2008 @gmail.com [19-07-2022
Comm)/85/2022 INNATE FACILITYBHATT(P),

SERVICES PVT LTD
[Execution HDFC BANK LTD VYKUNAL 0811015339 katyalsachin2oo8@gmail.com [20-07-2022
Comm)/87/2022 BHAGWAN DASS ANDMAKHIJA(P),

ANR
CS MEDEQUIP SAURABH 0971177170 amitabhadvlegal @gmail.com [20-07-2022
COMM)/420/2022 [HEALTHCARE UPADHYAY(P),

SOLUTIONS LLP Vs

MEDIMOVE INDIA LLP
CS BALJIT SUPPAL Vs H CANIRUDDH 0971177170 amitabhadvlegal@gmail.com [21-07-2022
COMM)/422/2022 [KHURANA SINGH(P),




S.No

Court

District

Case No.

CS

Petitioner Name VS
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

SNEHA R

M/S DAMMANISHRAVAN 26843455/269 [unitedmark@unitedipr.com [21-07-2022
COMM)/423/2022 [BROTHERS Vs TARUNKUMAR 36783

VANI PROPRIETOR OFBANSAL(P),

TARUN TRADERS
OMP (DTOYOTA FINANCIAIRAJESH 0958726491  [jangraadvocate@gmail.com  [21-07-2022
COMM)/864/2022 [SERVICES INDIA LTD V§KUMAR(P),

NEETU BALHARA
OMP (DITOYOTA FINANCIALIRAJESH 0958726491  [jangraadvocate@gmail.com  [21-07-2022
COMM)/862/2022 [SERVICES INDIA LTD V§KUMAR(P),

ANITA KAJLA
OMP (I)TOYOTA FINANCIAIRAJESH 0958726491  [jangraadvocate@gmail.com  [21-07-2022
COMM)/861/2022 [SERVICES INDIA LTD V§KUMAR(P),




S.No

Court

District

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (I)TOYOTA FINANCiKijEEiESH 0058726491  [jangraadvocate@gmail.com  [21-07-2022
COMM)/863/2022 [SERVICES INDIA LTD V§KUMAR(P),
VIKRAMJIT SINGH
CS (COMM)/421/2022[UNION BANK OF INDIAIKAMAL KANT9810911743 kba@kbaa.in 21-07-2022
Vs VEDAN SINGH CHHABRA(P),
CS MANU MALHOTRA VSSHRAVAN 26843455/269 [unitedmark@unitedipr.com [22-07-2022
COMM)/426/2022 [M/S WAKEFITIKUMAR 36783
INNOVATIONS PVT LTD |[BANSAL(P),
Execution [HDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [22-07-2022
Comm)/88/2022 SUJEET ANAND SHAU |[KUMAR(P),




S.No Court District Case No.

Petitioner Name VSAdvocate Advocate Advocate email id
Respondent Name

Date ofDate of e-
Nobile Registration filing
Number

CS BANK OF BARODA VYMANOJ 0058218986  [niveshlaw@gmail.com 23-07-2022
COMM)/428/2022 [ARUN RAVINDRA NATH |[KUMAR(P),

CS M/S KRBL LIMITED VYSHRAVAN 26843455/269 unitedmark@unitedipr.com [23-07-2022
COMM)/430/2022 [KRB ENTERPRISES KUMAR 36783
BANSAL(P),

OMP (DIYES BANK Vs R BSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022

COMM)/879/2022 [TRANSPORT COMPANY[KUMAR(P),
3657

OMP (I)YES BANK LTD Vs R BSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022
COMM)/878/2022 [TRANSPORT COMPANY[KUMAR(P),

3686




S.No Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile

Registration filing
Number

OMP (DYES BANK Vs R BSANJEEV

8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022
COMM)/877/2022 [TRANSPORT COMPANYKUMAR(P),
3706

OMP (DIYES BANK LTD Vs R BSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022
COMM)/872/2022 [TRANSPORT COMPANY|[KUMAR(P),
3707
CS INADEEM MANSOORI VsSalman Alig873004623 [syedfirozz88@gmail.com 23-07-2022
COMM)/429/2022 [M/S HALF SHADOWKhan(P),
[FILMS
OMP (I)YES BANK LTD Vs R BSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022
COMM)/876/2022 |[TRANSPORT COMPANY[KUMAR(P),

3709




S.No Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile

Registration filing
Number

OMP (IJYES BANK LTD Vs R BSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022
COMM)/873/2022 [TRANSPORT COMPANYKUMAR(P),
3709

OMP (DIYES BANK LTD Vs R BSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022
COMM)/875/2022 [TRANSPORT COMPANY|[KUMAR(P),
3710

OMP (DIYES BANK LTD Vs R B[SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-07-2022
COMM)/874/2022 [TRANSPORT COMPANYKUMAR(P),
3713
Execution KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [25-07-2022
Comm)/91/2022 BANK Vs M/S AMAZINGMAHAJAN(P),

om
APPARELS




S.No

Court

District

Case No.

CS

Petitioner Name VS
Respondent Name

M/S TRUSPICES Vs M/S

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

0810100554

s.goel@yahoo.com

26-07-2022

GANRAJ ISPAT PVT LTD

COMM)/434/2022 [PJSM CORPORATION PVT]

LTD
[Execution HDFC BANK LTD VSASHIM 0811015339 katyalsachin2008@gmail.com [27-07-2022
Comm)/98/2022 AMBIKA PRASAD JOSHI [BHATT(P),
Execution HDFC BANK LTD VSAMITA 0911681171 amitaadvo7@gmail.com 27-07-2022
Comm)/99/2022 NAMAMI TOURISTIKUMARI(P),

SERVICE
CS JAIDEEP ISPAT ANDMOHIT 0810654872  |advocatecp@gmail.com 27-07-2022
COMM)/436/2022 [ALLOYS PVT LTD VSSHARMA(P),




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

LIMITED THROUGH ITS
DIRECTOR MR  ANIL
[DHINGRA Vs SR
LAKSHMI RANGANATH
[ENTERPRISES

KAMALAPURA

THROUGH ITS
PROPRIETOR KONANK]I

OMP (DJHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [28-07-2022
COMM)/896/2022 [AMARJEET KAUR KUMAR(P),
CS VIRGO LAMINATES LTD 8447470366  |neerajjhallb@gmail.com 28-07-2022
COMM)/439/2022 [Vs PRADEEP KUMAR|
GUPTA
CS VIRGO LAMINATES LTD 8447470366  neerajjhallb@gmail.com 28-07-2022
COMM)/440/2022 |Vs PIYUSH KANTI GOSH
CS (COMM)/441/2022[IFFCO MC CROP|Shubham 0871696970  |arushbhandari@bhlegal.co.in [29-07-2022
SCIENCE PRIVATESaigal(P),

ofDate of e-
Registration filing




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Execution M/S IIFL FINANCEVIDUR 0818485541 29-07-2022
Comm)/104/2022 LIMITED Vs OMSIKKA(P),

MEDICOS
[Execution M/S IIFL  FINANCHVIDUR 0818485541 29-07-2022
Comm)/105/2022 LIMITED Vs FEHZAN|SIKKA(P),

[ENTERPRISES
OMP MUNICIPAL UTKARSH 8376049807 [utkarshsharma@gmail.com |30-07-2022
COMM)/41/2022 CORPORATION OHRKULVI(P),

DELHI Vs M S INDCARE

AND KARMA
Execution KOTAK MAHINDRAANKUR 0811809439  [|ankurkatyal@asklegal.co.in  [30-07-2022
Comm)/108/2022 BANK LTD VSKATYAL(P),

GURPREETESH SINGH|

IMAINI




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Execution HDFC BANK LIMITED V§MANISH 8700253725  [vermamanish@yahoo.com 30-07-2022
Comm)/107/2022 PUSHPENDRA KUMAR |SHANKAR
VERMA(P),
CS IFFCO MC CROPShubham 0810435723  [saigaladv@gmail.com 30-07-2022
COMM)/442/2022 [SCIENCE PRIVATESaigal(P),

LIMITED THROUGH ITS
DIRECTOR MR  ANIL
DHINGRA Vs  AGRI
JUNCTION DILEEP
INAGAR KANPUR NAGAR
THROUGH ITS
PROPRIETOR SUBHASH]
KUMAR

Execution HDFC BANK LIMITED V§MANISH 0818059216  [praveen.rawali19@gmail.com [30-07-2022
Comm)/106/2022 [KHUSHNOOR RAJA SHANKAR
VERMA(P),

Execution KOTAK MAHINDRAANKUR 0811809439  [|ankurkatyal@asklegal.co.in  [30-07-2022
Comm)/111/2022 BANK LTD Vs HARKESHIKATYAL(P),
IKUMAR




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

Execution HDFC BANK LTD Vs RAJJKUNAL 0811015339 katyalsachin2008 @gmail.com [30-07-2022
Comm)/109/2022 KUMAR IMAKHIJA(P),
[Execution [KOTAK MAHINDRA|Rohit Bohra(P), [9871147124 rohitadv@gmail.com 30-07-2022
Comm)/110/2022 PRIME LTD Vs AZAD
SORAJPAL
13 SH. VINAY KUMARSOUTH OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |01.07.2022 31.05.2022

[KHANNA, DISTRICT] COMM.)712/2022 LAXMI GUPTA PATHAK OM

JUDGE

(COMMERCIAL

COURT)-02
OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [01.07.2022 31.05.2022
COMM.)713/2022 YOGESH KUMAR PATHAK OM
OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |01.07.2022 31.05.2022
COMM.)714/2022 MURARI LAL PATHAK OM

ofDate of e-




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIYES BANK LTD. VS AMITISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |01.07.2022 31.05.2022
COMM.)715/2022 KUMAR PATHAK oM
OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [01.07.2022 31.05.2022
COMM.)716/2022 AKSHAY RAJPUT PATHAK oM
OMP (I)YES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |01.07.2022 01.06.2022
COMM.)717/2022 SANJAY DUBEY [PATHAK OM
OMP (DITOYOTA FINANCIAJRAJESH 0958726491 JANGRAADVOCATE@GMAIL[02.07.2022 01.06.2022
COMM.)741/2022 SERVICES INDIA LTDJANGRA .COM

VS. NAVNATH N

KALBHOR
OMP (IYTOYOTA FINANCIALJRAJESH 0958726491 JANGRAADVOCATE@GMAIL|02.07.2022 01.06.2022
COMM.)740/2022 [SERVICES INDIA LTDJANGRA .COM

VS. SUMIT DHARMPAL




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DITOYOTA FINANCIAJRAJESH 0958726491 JANGRAADVOCATE@GMAIL[02.07.2022 01.06.2022
COMM.)739/2022  [SERVICES INDIA LTDJANGRA .COM
VS. CHAVADA
RAJENDRASSINH DILIP
SINGH
OMP (DTOYOTA FINANCIALJRAJESH 0958726491 JANGRAADVOCATE@GMAIL|02.07.2022 01.06.2022
COMM.)738/2022 |SERVICES INDIA LTDJANGRA .COM
VS. NAMISHA VITTAL
TURE
CS(COMM.)391/2022 |STATE BANK OF INDIAARVIND GUPTA|9811317311 ADVOATEARVINDGUPTA@G|02.07.2022 07.06.2022
VS MS. MEDHA SHARMA MAIL.COM
KHANNA
CS(COMM.)390/2022|G AND G CONCRETHSUMIT KUMAR (9711791072 SUMIT_YADAV1984@YAHO [02.07.2022  [28.05.2022
SOLUTION VS N.K| 0.IN
SHARMA
CS(COMM.)393/22 |[VALUEFIRST DIGITALABHISHEK 8447685557  [VIKRAM.ABHISHEK@GMAILj04.07.2022 01.07.2022
MEDIA PVT. LTD. VSVIKRAM .COM
ICEBERG NETWORKS
AND ORS.




District

OMP

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

Registration filing

AND ANR.

(DIAXIS BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [04.07.2022 03.06.2022

COMM.)742/2022  [SONU AND ANR. PATHAK oM
OMP (IYAXIS BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [04.07.2022 03.06.2022
COMM.)743/2022 |GAURAV KUMAR ANDPATHAK oM

ANR.
OMP (I)YES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |04.07.2022  [03.06.2022
COMM.)744/2022  JATINDER KUMARPATHAK OM

DHALL
OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [04.07.2022 03.06.2022
COMM.)745/2022  [ROHIT RAJPAL [PATHAK OM
CS(COMM.)396/20 [STATE BANK OFGAURAV 9833947824 [ADVGAURAVPURI@GMAIL. [05.07.2022 (04.07.2022
22 INDIA VS SANJAYPURI COM

ofDate of e-




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [05.07.2022 04.06.2022
COMM.)749/2022  [BHUPESH JAIN PATHAK oM
OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [05.07.2022 04.06.2022
COMM.)750/2022  [NARAYAN TOURISMIPATHAK OM

PRIVATE LIMITED
OMP (I)YES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [05.07.2022 04.06.2022
COMM.)751/2022 UNISERVE  LOGISTICSPATHAK OM

GATEWAY PVT. LTD|

AND ANR.
OMP (DIKOTAK MAHINDRARRAJESH 0958726491 JANGRAADVOCATE@GMAIL[05.07.2022 04.06.2022
COMM.)752/2022 [PRIME LTD. VS NPSJANGRA .COM

ELECTRONICS

COMPONENTS
OMP (I)KOTAK MAHINDRARAJESH 0958726491 JANGRAADVOCATE@GMAIL|05.07.2022 04.06.2022
COMM.)753/2022  [PRIME LTD. VSJANGRA .COM

SAMSHER ALAM




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIKOTAK MAHINDRARRAJESH 0958726491 JANGRAADVOCATE@GMAIL[05.07.2022 04.06.2022
COMM.)754/2022  [PRIME LTD. VS NEERAJJANGRA .COM

KUMAR GOD
EXE. INDIA SOTHEBY'SAAKANSHA 0818131566 AAKANSHAKAUL154@GMALI |06.07.2022 08.06.2022
COMM.)66/2022 INTERNATIONAL KAUL L..COM

REALTY VS SUMIT]

MAZUMDER
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |06.07.2022  [04.06.2022
COMM.)755/2022 VS MANJIT SINGHIPATHAK OM

[KOHLI
OMP (DINDIA SOTHEBY'SAAKANSHA 0818131566 AAKANSHAKAUL154@GMALI [06.07.2022 08.06.2022
COMM.)756/2022  [INTERNATIONAL KAUL L.COM

REALTY VS SUMIT]

MAZUMDER
CS(COMM.)398/2022 PRADEEP VERMA VSSIDDHARTH 0810418916 SIDDHARTH@CANDIDLEX.(J06.07.2022 04.06.2022

XETA NETWORK PVT/SINGH OM

L.TD. AND ANR.




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM.)397/2022 [RSPL. HEALTH PRIVATE[MOHIT 0810134793 ALLIPCARE@GMAIL.COM [06.07.2022  [04.07.2022
LIMITED VS KAVERISHARMA
LIFECARE AND
HERBALS
OMP (COMM.)37/22 |PANKAJ CHAUDHARY[PRAMOD 0891467697 [PRAMODAGGARWALO0351@ [07.07.2022 01.07.2022
AND ANR. VSKUMAR GMAIL.COM
MAHINDRA MANDIAGGARWAL
MAHINDRA FINANCIAL
SERVICES LTD.
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |07.07.2022 04.06.2022
COMM.)757/2022  [VS VINEET GUPTA PATHAK OM
OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [07.07.2022 04.06.2022
COMM.)758/2022 VS SURAJ BANWARILAL [PATHAK OM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [07.07.2022 04.06.2022
COMM.)759/2022 VS SHAHNAWAZ ALAM [PATHAK OM




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [07.07.2022 04.06.2022

COMM.)760/2022  [VS TARUN LAMBA PATHAK OM

OMP (DIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [07.07.2022 04.06.2022

COMM.)761/2022 VS AMITA SINGH PATHAK OM

OMP (COMM.)38/22 [BHARAT HEAVYARVIND 0811108654 ARVINDCHAUDHARY@HOT [08.07.2022  |08.06.2022
[ELECTRICALS LIMITEDICHOUDHARY MAIL.COM
VS KANOHAR
[ELECTRICALS LTD.

CS(COMM.)400/22 [ICICI BANK LTD. VSC.PARKASH 0810654872 |ADVOCATECP@GMAIL.COM [08.07.2022  [03.06.2022
INIDHI SHARMA

CS(COMM.)401/22 [ICICI BANK LTD. VSC.PARKASH 0810654872  |JADVOCATECP@GMAIL.COM [08.07.2022  [07.06.2022
SHIV SHANKAR BAJAJ




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIKOTAK MAHINDRA 0958726491 JANGRAADVOCATE@GMAIL|08.07.2022 06.06.2022
COMM.)762/2022  [PRIME LTD. VS SAGAR (JANGRA .COM
OMP (I)KOTAK MAHINDRARAJESH 0958726491 [ JANGRAADVOCATE@GMAIL[08.07.2022  [07.06.2022
COMM.)763/2022 |PRIME LTD. VSJANGRA .COM
BHAGWAN DAS
CS(COMM.)406/2022 [M/S. ABMIEKLAVYA BAHL[9891122330 OFFICE@BAHLANDASSOCIA[11.07.2022 08.06.2022
COMMUNICATION PVT, TES.COM

LTD. VS M/S. SAGAR|
RATNA PVT. LTD. AND
ORS.

CS(COMM.)407/2022 [UNION BANK OF INDIAINIRANJANA 0810268484 [NIRANJANADAS09@GMAIL. [11.07.2022 01.07.2022
VS TUBA AHMAD IDAS COM

OMP (IIDFC FIRST BANK LTDJ/SANJEEV 8285002845 |[LITIGATION@SRCSLEGAL.C [11.07.2022 06.06.2022
COMM.)797/2022 VS NEPAL SINGH PATHAK OM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [11.07.2022 06.06.2022
COMM.)798/2022  [VS JAY PRAKASH SINGH|PATHAK OM
AND ANR.
OMP (DIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C 11.07.2022 06.06.2022
COMM.)799/2022 [VS UTKARSH GAHLOT|PATHAK oM
AND ANR.
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 |[LITIGATION@SRCSLEGAL.C [11.07.2022 06.06.2022
COMM.)800/2022 [VS BABITA AJIT SINGH|PATHAK OM
AND ANR.
OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [11.07.2022 06.06.2022
COMM.)801/2022 |[VS RAJENDER GOYALPATHAK OM
AND ANR.
CS(COMM.)408/2022 [UNION BANK OF INDIAKAMAL KANTP289100001 [SACHINMIGLANI.LLL@GMA[12.07.2022 04.07.2022
VS DINANATH PRASAD |CHHABRA 1L.COM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP YASHPAL SINGH VSMANISH 7503347700 [MANISHSHARMA.ADV@GM [12.07.2022 12.07.2022
COMM.)39/2022 AXIS BANK LTD. SHARMA AIL.COM
OMP (DIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [12.07.2022 06.06.2022
COMM.)813/2022  [VS MOHIT RAJBIR PATHAK oM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [12.07.2022 06.06.2022
COMM.)814/2022 VS KHATUSHYAM|PATHAK OM

ENTERPRISES
OMP (DIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [12.07.2022 06.06.2022
COMM.)815/2022  [VS PRADEEP KUMAR [PATHAK OM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [12.07.2022 06.06.2022
COMM.)816/2022  [VS JAT BAHADURPATHAK OM

PATHAK




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [12.07.2022 07.06.2022
COMM.)817/2022  [VS RAHUL YADAV PATHAK oM
OMP (DIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [13.07.2022 07.06.2022
COMM.)818/2022  |[VS DEEPAK SHARMA PATHAK oM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [13.07.2022 07.06.2022
COMM.)819/2022  |[VS AKHIL BAJAJ [PATHAK OM
OMP (DIIDFC FIRST BANK LTDIJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [13.07.2022  [07.06.2022
COMM.)820/2022 VS SUNIL KUMAR PATHAK OM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [13.07.2022 07.06.2022
COMM.)821/2022 VS BHOODEV KUMAR  [PATHAK OM




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [13.07.2022 07.06.2022
COMM.)822/2022  [VS ANAND KUMAR PATHAK oM
EXE. KOTAK MAHINDRAANKUR KATYALi9811809439 ANKURKATYAL@ASKLEGAL/}14.07.2022 12.07.2022
COMM.)72/2022 BANK LTD. VS RAVI CO.IN
RANJAN SINHA
CS(COMM.)409/2022 IDBI BANK LTD. VS MRSJVIVEK KUMAR 9811867703 KUMARVIVEKADV@GMAIL. [14.07.2022 08.06.2022
KARUNA SINGH AND COM
ORS.
CS(COMM.)410/2022 |SH. ARVIND KUMAR VSDIWAN SINGH|9810274088 /IDIWAKALI1990@GMAIL.CO [14.07.2022 01.07.2022
M/S. P. ARYAN ART|ICHAUHAN 0868359114 M
GALLERY PVT LTD AND
ORS
CS(COMM.)411/2022 |SH. MANOJ KUMAR VSVIKAS SHARMA 9810566116 ADVOCATEVIKASSHARMA1 [14.07.2022 04.07.2022
IMUNICIPAL @GMAIL.COM
CORPORATION OR
DELHI FORMERLY,
SDMC




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIECL FINANCE LIMITEDRAJESH 0958726491 JANGRAADVOCATE@GMAILf14.07.2022 11.07.2022
COMM.)825/2022 [VS SINGHI BUILDTECHJANGRA .COM
PRIVATE LIMITED

CS(COMM.)416/2022 [HIMANSHU TOURISTIR.C. TIWARI 0868118015 RCTIWARIADV@GMAIL.CO [15.07.2022 13.07.2022
TAXI SERVICES VS 0311054419 M
CHAIRMAN OF
KENDRIYA VIDYALAYA
SANGATHAN MINISTRY]
OF EDUCATION AND

ORS.
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 |LITIGATION@SRCSLEGAL.C |15.07.2022 07.06.2022
COMM.)835/2022  [VS VIKAS GUPTA PATHAK OM
OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [15.07.2022 07.06.2022
COMM.)836/2022  [VS NIJAMUDDIN MALIK [PATHAK OM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |15.07.2022 07.06.2022

COMM.)837/2022  |[VS GEETA BANSAL PATHAK OM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |15.07.2022 07.06.2022
COMM.)838/2022  [VS DILIP MATTA PATHAK OM
ARB. A.(COMM)1/22 |[TRUX APP PRIVATHYASHVARDHAN[8587010491 [NOT AVAILABLE 16.07.2022 12.07.2022

LIMITED AND ANR. VSBANDI
INEOGROWTH  CREDIT]

PRIVATE LIMITED
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [16.07.2022 07.06.2022
COMM.)839/2022 [VS RINKUPATHAK OM

GAJRAJTANWAR
OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C 16.07.2022 07.06.2022
COMM.)840/2022 [VS SHIV SHANKER[PATHAK OM

BAGHEL
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [16.07.2022 07.06.2022

COMM.)841/2022  |[VS SANJAY GAUTAM PATHAK OM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C 16.07.2022 07.06.2022
COMM.)849/2022 [BROWN BIRDIPATHAK oM

[ENTERPRISES PRIVATE

LIMITED AND ANR.
EXE.(COMM.)80/22 |SHREE ANK FINHOLDB.B. SHARMA [9891887145 INOT AVAILABLE 18.07.2022 04.07.2022

PVT. LTD. VS SRIPAL
S/O. SHRI MAHAVIR
AND ORS.

CS(COMM.)417/2022 M/S. R.K. GUPTA ANDIC.M. GOYAL 0810652956 |[CMGOYALADVOCATE@GMA [18.07.2022 15.07.2022
ASSOCIATES AND ANR| 1L.COM
VS M/S. PRISTINE
PUBLICATIONS PVT,

IL.TD.
OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [18.07.2022 07.06.2022
COMM.)850/2022 BROWN BIRDIPATHAK OM

[ENTERPRISES PRIVATE

LIMITED AND ANR.
OMP (I)YES BANK LTD. VSSANJEEV 8285002845 |LITIGATION@SRCSLEGAL.C [18.07.2022 07.06.2022
COMM.)851/2022 BROWN BIRDIPATHAK OM

[ENTERPRISES PRIVATE
LIMITED AND ANR.




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C j18.07.2022 07.06.2022
COMM.)852/2002 [BROWN BIRDIPATHAK oM
ENTERPRISES PRIVATE
LIMITED AND ANR.
EXE.(COMM.)81/22 [INDUSIND BANK LTDJPANKAJ 0717850496  [PANKAJSIN2007@GMAIL.CO[18.07.2022 16.07.2022
VS SOM DEV YADAV ANDIKUMAR SINGH M
ANR.
CS(COMM.)419/2022 [M/S.ANAND GLASSSURENDER 0868276033 |SURENDER2507@GMAIL.CO[19.07.2022 14.07.2022
WORKS VS M/S. MODY[SINGH M
DECORA AND STONES
PVT. LTD.
EXE. BAJAJ HOUSINGIDEPENDER 0011122997 ADV.DEPENDERKUMAR@G }19.07.2022 08.07.2022
COMM.)86/2022 FINANCE LTD. VSKUMAR MAIL.COM
DARSHAN LAMA
CS(COMM.)418/2022 [M/S. PURPLE MONKEYMRITYUNJAY [8130990609 [LEGAL@AMYGLOBAL.ORG [19.07.2022 18.07.2022
VS GREATEST COMMONKUMAR
[FACTOR PRIVATE
LIMITED AND ORS.




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C 19.07.2022 07.06.2022
COMM.)853/2022 [BROWN BIRDIPATHAK oM

ENTERPRISES PRIVATE

LIMITED AND ANR.
OMP (DIYES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [19.07.2022 07.06.2022
COMM.)854/2022 |BROWN BIRDIPATHAK oM

[ENTERPRISES PRIVATE

LIMITED AND ANR.
OMP (I)YES BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [19.07.2022 07.06.2022
COMM.)855/2022  [BROWN BIRDIPATHAK OM

ENTERPRISES PRIVATE

LIMITED AND ANR.
OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [20.07.2022 08.06.2022
COMM.)856/2022 [VS DEEPAK BIJENDERPATHAK OM

AND ANR.
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |20.07.2022  [08.06.2022
COMM.)857/2022 [VS RAM KUMAR YADAVIPATHAK OM

AND ANR.




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [20.07.2022 08.06.2022
COMM.)858/2022 |[VS HITESH SHOKEENPATHAK oM

AND ANR.
OMP (DIDFC FIRST BANK LTD.J/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [20.07.2022 08.06.2022
COMM.)859/2022 [VSJITENDER KUMAR [PATHAK OM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [20.07.2022 08.06.2022
COMM.)860/2022 [VS MANOJ SINGH PATHAK OM
OMP(COMM.)40/202 [MANOJ SANGWAN VSKARAN 8447543334 |KARANSHARMA1708@GMAI [21.07.2022 01.07.2022
2] MAHINDRA ANDISHARMA L.COM

MAHINDRA FINANCIAL

SERVICES LTD.
OMP (IIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [21.07.2022 08.06.2022
COMM.)865/2022 VS ASHOK KUMARPATHAK OM

SINGH BORA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-

filing

PACKAGING

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [21.07.2022 08.06.2022
COMM.)866/2022  [VS HARIT TYAGI PATHAK oM
OMP (DIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [21.07.2022 08.06.2022
COMM.)867/2022 |[VS MEENU GAUR PATHAK oM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [21.07.2022 08.06.2022
COMM.)868/2022  [VS LIYAKAT BABULAL [PATHAK OM
CS(COMM.)425/2022 |[CANARA BANK VS M/S. RANSHUMAN 9990042642 [SRILANSHU83@GMAIL.COM [22.07.2022 11.07.2022
R SOLUTION SRIVASTAVA
CS(COMM.)427/2022 [M/S. DAMMANIS.K. BANSAL 26843455 UNITEDMARK@UNITEDIPR.|22.07.2022 21.07.2022
BROTHERS VS SHRI COM
BHAGWATI OlL




District

OMP

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

Registration filing

(DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [22.07.2022 08.06.2022
COMM.)869/2022  [VS FARHAT ANSARI PATHAK oM
OMP (DIDFC FIRST BANK LTDJ/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [22.07.2022 08.06.2022
COMM.)870/2022 [VS CHANDAN KUMAR |PATHAK oM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |22.07.2022 08.06.2022
COMM.)871/2022  [VS SACHIN KUMAR [PATHAK OM
EXE.(COMM.)89/22 [HDFC BANK LTD. VSSUMIT 09053518347 LAWCONNECT@HOTMAIL.C[23.07.2022 12.07.2022
AASHISH KUMAR AGARWAL OM
EXE.(COMM.)9o/22 [HDFC BANK LTD. VSSUMIT 0953518347 LAWCONNECT@HOTMAIL.C|23.07.2022 12.07.2022
ABDUL AHED AGARWAL OM

ofDate of e-




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (DIDFC FIRST BANK LTD./SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [23.07.2022 08.06.2022
COMM.)880/2022 |[VS YATIN AJMERA PATHAK oM
OMP (DIDFC FIRST BANK LTD.J/SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [23.07.2022 08.06.2022
COMM.)881/2022  [VS RAM KANWAR PATHAK oM
OMP (DJIDFC FIRST BANK LTDJSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |23.07.2022 08.06.2022
COMM.)882/2022  [VS ARVINDER KAUR [PATHAK OM
CS(COMM.)431/22  PITENDER KUMARIGOURAV 0711998149 GOURAVGUPTALAWYER@G [25.07.2022 30.05.2022
GUPTA VS AMBIENCHEGUPTA MAIL.COM
[PROJECTS AND
INFRASTRUCTURE PVT)
LTD.
CS(COMM.)432/22 PITENDER KUMARIGOURAV 0711998149 GOURAVGUPTALAWYER@G [25.07.2022 30.05.2022
GUPTA VS AMBIENCEGUPTA MAIL.COM
[FACILITIES
MANAGEMENT PVT|
LTD.




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP (DIYES BANK LTD. VSSACHIN 0811015339 KATYALSACHIN2008@GMAIf25.07.2022 01.07.2022
COMM.)883/2022 [DEVENDER KUMAR KATYAL L.COM
OMP (DIYES BANK LTD. VS |SACHIN 0811015339 KATYALSACHIN2008@GMAI|25.07.2022 01.07.2022
COMM.)884/2022 |[RAJESH KUMAR KATYAL L..COM
OMP (I)YES BANK LTD. VS [SACHIN 0811015339 KATYALSACHIN2008@GMAI[25.07.2022 01.07.2022
COMM.)885/2022 [ABHISHEK S/OKATYAL L.COM
SHIYANAND
OMP (DIYES BANK LTD. VSSACHIN 0811015339 KATYALSACHIN2008@GMAI[|26.07.2022 01.07.2022
COMM.)886/2022 [MANISH KHURANA [KATYAL L.COM
OMP (I)YES BANK LTD. VSSACHIN 0811015339 KATYALSACHIN2008@GMAI|26.07.2022 01.07.2022
COMM.)887/2022 [SUNIL LOCHAN KATYAL L..COM




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIYES BANK LTD. VS [SACHIN 0811015339 KATYALSACHIN2008@GMAI[|26.07.2022 01.07.2022
COMM.)888/2022 |[DHIRENDER PRAKASHIKATYAL L.COM
OM
EXE. IMRS. UPINDERJITIATTIN 0811778900 INOT AVAILABLE 26.07.2022 21.07.2022
COMM.)93/2022 KHURANA VS DRJSHANKAR
SUMANTU VIRMANI [RASTOGI
EXE. MODERN CREDITIRISHU 0990918352  [RISHUAGRWAL.LEGAL@GM |26.07.2022 11.07.2022
COMM.)92/2022 PRIVATE LIMITED VSAGARWAL AIL.COM
DEE ESS BUHIN PVT)
LTD. AND ORS.
CS(COMM.)433/2022 [REM PROJECTS (P) LTDJPANKAJ 0999613024 |[ADVPANKAJBHARDWAJ10@[26.07.2022 04.06.2022
VS KKSPUN INDIABHARDWAJ GMAIL.COM
LIMIED
OMP (I)YES BANK LTD. VSSACHIN 0811015339 KATYALSACHIN2008@GMAI|27.07.2022 01.07.2022
COMM.)889/2022 [HEMANT KUMAR [KATYAL L.COM




District

OMP

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

(DIYES BANK LTD. VS RAVISACHIN 0811015339 KATYALSACHIN2008@GMAIf27.07.2022 01.07.2022

COMM.)890/2022 [KUMAR KATYAL L.COM
OMP (DIYES BANK LTD. VSSACHIN 0811015339 KATYALSACHIN2008@GMAI[|27.07.2022 01.07.2022
COMM.)891/2022 [MANOJ RANDHIRKATYAL L..COM

SINGH
OMP (I)YES BANK LTD. VSSACHIN 0811015339 KATYALSACHIN2008@GMAI[27.07.2022 01.07.2022
COMM.)892/2022 [BHITTU KHAN IKATYAL L.COM
OMP (DHDFC BANK LTD. VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C [27.07.2022 08.07.2022
COMM.)893/2022 [DHEERAJ KASHYAP PATHAK OM
OMP (DY HDFC BANK LTD. VS U3SSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.C |27.07.2022 08.07.2022
COMM.)894/2022 [TRADERS PRIVATHPATHAK OM

LIMITED

ofDate of e-




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EXE. IKRISHILOK C.G.H.S LTDJD.P. SHARMA [8920261898 |[DPSHARMA.2338@GMAIL.C [27.07.2022 27.07.2022
COMM.)94/2022 VS M/S. COSMOS oM
BUILDERS CONTRACTS
PVT. LTD.
EXE. INIYOGIN FINTECHDEEPANSHU 8700319751 INOT AVAILABLE 27.07.2022 16.07.2022
COMM.)95/2022 LIMITED VS GARDENSHARMA
GLORY (INDIA) & ORS.
EXE. HDFC BANK LTD. VSAMITA KUMARI0311851166 GURMEET@GBALAWOFFIC [27.07.2022 27.07.2022
COMM.)96/2022 HARISH KASHYAP AND ES.COM
ANR.
EXE. HDFC BANK LTD. VSAMITA KUMARI9311851166 GURMEET@GBALAWOFFIC [27.07.2022 27.07.2022
COMM.)97/2022 ANURAG MISHRA ES.COM
CS(COMM.)437/2022 [ICICI BANK LTD. VSC.PARKASH 0810654872  JADVOCATECP@GMAIL.COM [28.07.2022  [03.06.2022
OLIVIA PHUNGSHOK




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM.)438/2022 [RAGHAV ADITYA CHITSMATLOOB 0810276875 [MATLOOB_ADV@YAHOO.C [28.07.2022 08.06.2022
(P) LTD. VS RAJ KUMAR |ALAM oM
OMP(I) KOTAK MAHINDRARAJESH 0958726491  [JANGRAADVOCATE@GMAIL[28.07.2022 12.07.2022
COMM)895/2022 BANK LTD. VS JITENDERJANGRA .COM
KUMAR
OMP(I) KOTAK MAHINDRARAJESH 0958726491  JANGRAADVOCATE@GMAIL|28.07.2022 12.07.2022
COMM)897/2022 BANK LTD. VS MOHITJANGRA .COM
DAGAR
OMP(I) CARS24 FINANCIALJRAJESH 0958726491  [JANGRAADVOCATE@GMAIL[28.07.2022 14.07.2022
COMM)895/2022 SERVICES PRIVATEJANGRA .COM
LIMITED VS TUSHAR|
KUMAR
OMP(I) TOYOTA FINANCIALJRAJESH 0958726491 JANGRAADVOCATE@GMAIL|28.07.2022 14.07.2022
COMM)895/2022 SERVICES INDIA LTDJANGRA .COM
VS. TARUN RAJ|
CHATURVEDI




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

LTD. VS AKHILESHWAR

OMP(I) TOYOTA FINANCIAJRAJESH 0958726491 JANGRAADVOCATE@GMAIL[29.07.2022 14.07.2022
COMM)900/2022  [SERVICES INDIA LTDJANGRA .COM

VS. ARUN KUMAR
OMP(I) TOYOTA FINANCIALJRAJESH 0958726491  [JANGRAADVOCATE@GMAIL|29.07.2022 14.07.2022
COMM)901/2022 SERVICES INDIA LTDJANGRA .COM

VS. AMIT KUMAR
OMP(I) TOYOTA FINANCIALJRAJESH 0958726491  JJANGRAADVOCATE@GMAIL|29.07.2022 14.07.2022
COMM)902/2022 SERVICES INDIA LTDJANGRA .COM

VS. KADIYAN INDUSTRY

PRIVATE LIMITED
EXE. SIDHVANDHAN PAWAN KUMAR9873938816 MITTALPKo8@GMAIL.COM [29.07.2022 27.07.2022
COMM.)100/2022  [ENTERPRISES PVT. LTDJMITTAL

VS SUPER CAFE PVT

LTD.
EXE. SBI CARDS ANDS.K. PATHAK 9910345439 |[SUBODHPATHAKLEGAL@G [29.07.2022 01.07.2022
COMM.)101/2022 PAYMENT SERVICES MAIL.COM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EXE. KOTAK MAHINDRA KUMAR|8368668358 [AMITKUMAR.294@REDIFF [29.07.2022 25.07.2022
COMM.)100/2022 [BANK LTD. VS SAINIVATS MAIL.COM

AND COMPANY AND

ORS.
EXE. KOTAK MAHINDRAIAMIT KUMARB8368668358 [AMITKUMAR.294@REDIFF [29.07.2022 25.07.2022
COMM.)100/2022 [BANK LTD. VS SAINIVATS MAIL.COM

AND COMPANY AND

ORS.

CS(COMM.)443/2022 M/S. RSPL  HEALTHK.G. BANSALj011-26843455 [UNITEDMARK@UNITEDIPR.|30.07.2022 28.07.2022

PRIVATE LIMITED VSAND S.K| COM
GLEN MARKBANSAL
PHARMACEUTICALS
IL'TD.
CS(COMM.)444/2022 [M/S. BABBAR|VIKAS SAREEN (8826872049 [LEXWORKS@GMAIL.COM [30.07.2022  [23.07.2022
HOSPITALITY AND

TOURISM PVT LTD. VS
M/S. NAINITAL HOMES
AND RESORT LLP AND

ANR.
OMP(I) ORIX AUTORAJESH 0958726491 JANGRAADVOCATE@GMAIL|30.07.2022 29.07.2022
COMM)903/2022 INFRASTRUCTURE JANGRA .COM

SERVICES LIMITED VS
M/S. BLACK PEPPER
TECHNOLOGIES PVT,
LTD. THROUGH ITS
DIRECTOR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id Date

ofDate of

Registration filing

IDISTRICT JUDGHEAST
(COMMERCIAL)-01

TRANSPORT PVT LTD Vs
M/S KAPCO ELECTRIC
[PVT LTD

SEHRAWAT(P),

OMP(I) CARS24 FINANCIAJRAJESH 0958726491 JANGRAADVOCATE@GMAIL[30.07.2022 16.07.2022
COMM)904/2022 SERVICES PRIVATEJANGRA .COM

LIMITED VS DURGESH
OMP(I) CARS24 FINANCIALJRAJESH 0958726491 [ JANGRAADVOCATE@GMAIL(30.07.2022 16.07.2022
COMM)905/2022 SERVICES PRIVATEJANGRA .COM

LIMITED VS SHASHANK

SINGH
OMP(I) CARS24 FINANCIALJRAJESH 0958726491  JANGRAADVOCATE@GMAIL|30.07.2022 16.07.2022
COMM)906/2022 SERVICES PRIVATEJANGRA .COM

LIMITED VS NAGARJUN|

KB

14 SH. UMED SINGH,SOUTH- CS (COMM)/625/2022M/S  JANTA  CARGONNAVEEN 0899661199  |shanulchauhan123@gmail.com|o1-07-2022  [13-06-2022




District Case No.

CS DJ/547/2022

Petitioner Name VS
Respondent Name

SHAMA
INTERNATIONAL  PVT]
LTD Vs GREENERGY|
(WORLD LLP

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

L.C. RAJPUT(P),

0313613021

LCRAJPUT7@GMAIL.COM

01-07-2022

10-06-2022

CS (COMM)/627/2022)

M/S BHAGWAT]

JAYA GOYAL

ROADLINES LLP Vs M/SMS(P),

INSHREDDABLES GYM
LLP AND ORS

0811131012

jayagoyal @neojuris.com

02-07-2022

15-06-2022

CS
COMM)/632/2022

M/S SPOTON LOGISTICS
[PRIVATE LIMITED Vs
M /S DESIGNER
[EXPORTS

AMBAR
SACHDEVA

0821961222

N/A

04-07-2022

01-07-2022




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS M/S SPOTON LOGISTICS 0821961222 IN/A 04-07-2022  [01-07-2022
COMM)/633/2022 [PRIVATE LIMTED Vs M/SSACHDEVA
IKSD ACCESSORIES 2007
PRIVATE LIMITED AND
ORS
CS (COMM)/631/2022[M/S VISHV BOOKS PVTIRACHNA(P), 0650569693  [rachnakumar5984@gmail.comf04-07-2022  [01-07-2022
ILTD Vs RAJVIR YADAV @
RAJU
CS GRAND SLAM FITNESSASHISH 0810077771 aashishadvocate@gmail.com [05-07-2022 [02-07-2022
COMM)/638/2022 [PVT LTD Vs NBCC INDIAIAGGARWAL(P),
LTD




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS (COMM)/637/2022[RAVI KUMAR Vs AKHINEERAJ 0099741715 neerajjhaadv@gmail.com 05-07-2022  [21-05-2022
KUMAR KUMAR JHA(P),
KULSHRESHTHA
CS M/S SBS COMMTRADEARJUN 0810041025  [vasu6088@gmail.com 06-07-2022  [25-05-2022
COMM)/642/2022 [LLP Vs M/S INSTANTIANAND(P),
PAY INDIA LTD AND
ORSCTOR SHAILENDER
AGARWAL
CS STATE BANK OF INDIAIGAURAV 0833947824 |advgauravpuri@gmail.com 06-07-2022  [04-07-2022
COMM)/643/2022 [Vs KRISHAN AND ANR [PURI(P),




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS M/S PROGRESSIVE 0958953958  [neerajsainig1@gmail.com 06-07-2022
COMM)/644/2022 [EARTHMOVERS PVT LTDISAINI(P),
Vs BALVEER  SINGH|
RATHORE

04-07-2022

CS (COMM)/641/2022[INDIAN BANK (EqMordhwaj(P), [837682117 legalitieslawfirm@gmail.com [06-07-2022  [04-07-2022
ALLAHABAD BANK) Vs
AMRINDER PRATAP|
SINGH AND ANR

CS M/S VAC AIR SYSTEMHARSH 0560880827 [N/A 08-07-2022  |07-07-2022
COMM)/648/2022 [PVT LTD Vs REALTECHIKAUSHIK(P),
INFRASTRUCTURE LTD




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CS OPPLE LIGHTING INDIAATUL 7838899913  [|atul@prominentlegal.com 08-07-2022  [07-07-2022
COMM)/649/2022 [PVT LTD Vs BHARATIKUMAR(P),

IKHATABHAI PANDAV
CS M/S HBN INFRACON VsgSahista 8910413353 ladvocatesahistay@gmail.com [08-07-2022  [07-07-2022

COMM)/650/2022 |M/S MILLENIUM CITY]Aslam(P),
MULTIVENTURES  PVT]

ILTD

CS (COMM)/651/2022[HETTICH INDIA PVI[RUPAM 0010721966  [rupamkumariadvocate@gmail.[08-07-2022  |07-07-2022
LTD Vs M/S SSSKUMARI(P), com
INTERIOR

CONSTRUCTION PVT
LTD




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS (COMM)/652/20229BANK OF BARODA V{ 8800690988 [rajnishkjha@yahoo.com 08-07-2022  [08-07-2022
M/S AK ENTERPRISES
AND ANR
ICS (COMM)/647/20220PPLE LIGHTING INDIAJATUL 7838899913  [|atul@prominentlegal.com 08-07-2022  [07-07-2022
PVT LTD Vs SANGITAKKUMAR(P),
IMISHRA
CS STATE BANK OF INDIAJAWAHAR 0312965659 chawla8jl@gmail.com 12-07-2022  [11-07-2022
COMM)/662/2022 [Vs RAGHUKUL DATTICHAND
TIWARI CHAWLA(P),




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS ANAND PRAKASH JAINJHARDIK 0810987109  |bharatahujay2@yahoo.com 12-07-2022  |08-07-2022
COMM)/663/2022 |[AND ANR Vs M/SVASHISHT(P),

INFALLIBLE

TECHNOLOGIES PVT]

LTD
CS (COMM)/661/2022|STATE BANK OF INDIAJAWAHAR 0312965659 chawla8jl@gmail.com 12-07-2022  [11-07-2022

Vs PRATAP SINGH CHAND

CHAWLA(P),

CS BANSAL BUILDMART|Sanjay =~ Kumar9971788336  [sobhan.mahanti@gmail.com f[14-07-2022  [12-07-2022
COMM)/669/2022 |PVT LTD Vs NAYAKBaranwal(P),

SANITATIONS PVT LTD




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CS DEEP BLUE XPRESS PVI]BHARAT 8447004930 [jain.himanshu87@gmail.com [14-07-2022  [12-07-2022
COMM)/670/2022 |[LTD Vs RAJESJ KUMARBHUSHAN

MIGLANI JAIN(P),
CS (COMM)/671/2022[BRANCLEY IMPEX PVI[SAMAR INAM[9811693124 ilegalexperts@gmail.com 14-07-2022  [09-06-2022

[LTD Vs VAIBHAV GOYAL [KHAN(P),

CS DJ/610/2022 M/S GADGET LEAGUE V§PUSHKAR RAJ|Nil IN/A 14-07-2022  [14-07-2022
I  WORLD BUSINESSKHATANA(P),
SOLUTIONS PVT LTD




District

Case No.

COMM)/668/2022

CS

Petitioner Name VSAdvocate

Respondent Name

Vs M/S
FACILITIES PVT LTD

M/S ALI ENTERPRISE9Nisha
JASSDAK|Sachdeva(P),

Advocate
Nobile
Number

8527298871

Advocate email id

sevalawoffices@gmail.com

Date

ofDate of e-

Registration filing

14-07-2022

12-07-2022

CS (COMM)/724/2022MESSRS

HEALTH
[PVT LTD AND ORS

AHUJAPRAVEEN
FURNISHERS PVT LTDNAGAR(P),
Vs MESSRS RICHFEEL
AND BEAUTY|

Nil

praveenlegal@hotmail.com

15-07-2022

13-07-2022

CS (COMM)/691/2022

WOG
PVT LTD Vs M/S GEO
MILLER AND CO PVT
LTD

TECHNOLOGIESAMARJIT

SINGH(P),

0811680828

anarjitshaheer@gmail.com

15-07-2022

13-07-2022




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS M/S SUDHIR POWER| 0899291465 [apexlegalnetwork@refiffmail.c [15-07-2022  [12-0-2022
COMM)/692/2022 [LTD Vs M/S CHINA| om

IFIRST METALLURGICAL

CONSTRUCTION INDIA

IPVT LTD
CS CHARANJEET SINGH VSDILIP 0811089104  [arunvohra18gmail.com 15-07-2022 12-07-2022
COMM)/693/2022 [KBSH PVT LTD KUMAR(P),
CS VIZWISE COMMERCECHANDRA 0810209981  |legal.shebang@gmail.com 15-07-2022  [13-07-2022
COMM)/694/2022 [PVT LTD Vs GH PRINTSSHEKHAR

IPVT LTD 'YADAV(P),




District Case No.

Petitioner Name VSAdvocate

Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number
CS IVEILS INDIA PVT LTD VﬂKNIL KUMAR]9810027839 [anil. khaware@gmail.com 15-07-2022  [02-07-2022
COMM)/695/2022 [M/S SURROUNDIKHAWARE(P),
SYSTEM AND ORS
CS IMANTEC CONSULTANTS 0810256669  |phardwaj.suneet@gmail.com [15-07-2022  |13-07-2022
COMM)/696/2022 [PVT LTD Vs CUCKOO|
APPLIANCES PVT LTD
CS (COMM)/679/2022]STATE BANK OF INDIADHARMENDRA [8800784740 [shubhi1i673@gmail.com 16-07-2022  [15-07-2022
Vs BISWA TYUNG SINGH(P),




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS [UNION BANK OF INDIAISUBODH 0811375940 advsubodhkumarsingh@gmail .[16-07-2022  |14-07-2022
COMM)/680/2022 [Vs PADAM SINGH KUMAR com
SINGH(P),
CS (COMM)/681/2022]BANK OF INDIA VYVISHWANATH [990182901 vptwariadvocate@gmail.com [16-07-2022  |14-07-2022
VISHALL. KUMAR ANDIPRASAD
ORS TIWARI(P),
CS (COMM)/676/2022fSTATE BANK OF INDIADHARMENDRA [8800784740 [shubhi1i673@gmail.com 16-07-2022  [15-07-2022
Vs HARDAYAL MEENA [SINGH(P),




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS STATE BANK OF INDIADHARMENDRA [8800784740 [shubhi1673@gmail.com 16-07-2022  [15-07-2022

COMM)/678/2022 [Vs HANSRAJ GURJAR SINGH(P),

CS (COMM)/677/2022[STATE BANK OF INDIADHARMENDRA [8800784740 [shubhi1i673@gmail.com 16-07-2022  [15-07-2022
Vs SUBHASH KUMAR SINGH(P),

CS STATE BANK OF INDIADHARMENDRA [8800784740 [shubhi1673@gmail.com 19-07-2022  [18-07-2022

COMM)/700/2022 [Vs PINKI DIWAN SINGH(P),




District Case No.

CS (COMM)/697/2022

Petitioner Name VS
Respondent Name

M/S SUPER AUTO
CENTER Vs M/S DAYAL
TOURIST TRANSPORT]
SERVICE

Advocate

Nuniwala(P),

Advocate
Nobile
Number

0010610273

Advocate email id

Date

ofDate of e-

Registration filing

19-07-2022

15-07-2022

CS IASSOCIATED ALCOHOIALOK 8800482088 |adv.aloktripathi@gmail.com [19-07-2022  |16-07-2022
COMM)/698/2022 [AND BREWERIES LTD VSTRIPATHI(P),

GEFS FINANCIAL

SOLUTION PVT LTD AND

ORS
CS JATIN RAJ TANWAR V§MANOHAR 0811951070 sudhir@naagar.com 19-07-2022  [16-07-2022
COMM)/699/2022 [STYASAT SINGH BOLA  [NAAGAR(P),




District Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

KWALS CATERING PVT]
LTD

SEHGAL(P),

m

CS (COMM)/719/2022|SHRI HIRAMAN Vs M/STEENA 0873099031  |acjlaw2020@gmail.com 20-07-2022  [14-07-2022
SIMPLEX ISRIVASTAVA(P)
INFRASTRUCTURE LTD |,

CS (COMM)/726/2022/STX DEE NETAD| 011-46078301 |mail@handaandcompany.in  [21-07-2022  [18-07-2022
SOLUTIONS PVT LTD Vs
INDIA SPORTS FLASHES
PVT LTD AND ORS

CS (COMM)/727/2022[RV SALES PVT LTD VY§BHUVANESH [9810149006 |bhuvanesh@abcolawoffices.co [21-07-2022  [16-07-2022




District Case No.

CS (COMM)/725/2022]

Petitioner Name VS
Respondent Name

ASSOCIATION OF STATE

ROAD TRANSPORT]
[UNDERTAKINGS
(ASRTU) Vs ST
CONSTRUCTIONS  PVTj
LTD AND ORS

Advocate

ACHIN
GOEL(P),

Advocate
Nobile
Number

9971964007

Advocate email id

associates.snk@gmail.com

Date

ofDate of e-

Registration filing

22-07-2022

16-07-2022

CS (COMM)/721/2022

tJCO GAS PIPE LIMIED V
IKRUPAY TRADEPIPE
[PVT LTD AND ORS

g\/lf DIRA
ARLA(P),

0811143754

manitmoorjani@gmail.com

>5-07-2022

21-07-2022

CS
COMM)/720/2022

VLCC PERSONAL CARE
LTD Vs ASHISH MISHRA
AND ANR

TANVI
SAPRA(P),

0650276726

sapra.legaly@gmail.com

>5-07-2022

23-07-2022




District

Case No.

Petitioner Name VS
Respondent Name

CS (COMM)/728/2022SURYA VEER Vs

M/S
ILAISH MADISON|
MOTOR WERKS PVT LTD
AND ORS

Advocate

SAMDARSHI
SANJAY(P),

Advocate
Nobile
Number

0811585062

Advocate email id

Date

ofDate of e-

Registration filing

26-07-2022

samdarshi.sanjay@gmail.com

23-07-2022

IMARKETING PVT LTD
AND ANR

CS STATE BANK OF INDIADHARMENDRA [8800784740 [shubhi1673@gmail.com 26-07-2022 [22-07-2022
COMM)/730/2022 [Vs KAVITA AND ANR SINGH(P),
CS (COMM)/729/2022fSURYA VEER Vs M/SSAMDARSHI [9811585062 [samdarshi.sanjay@gmail.com [26-07-2022 [23-07-2022
WORK VENTURESSANJAY(P),
IEXPERIENTIAL




District Case No.

CS (COMM)/736/2022)

Petitioner Name VS
Respondent Name

M S ZUCHH
PHARMACEUTICALS
PRIVATE LIMITED AND)
ORS Vs M/S PRM
DIGITAL

Advocate

Advocate
Nobile
Number

9717443903

Advocate email id

ridhima@ssralegal.in

Date

ofDate of e-

Registration filing

07-07-2022

23-07-2022

SIDDHI VINAYAK
INTERNATIONAL

CS (COMM)/734/2022(M/S MAURIA UDYOGNAGENDRA 8510005604 [npsinghandassociates@gmail.clo7-07-2022  |26-07-2022
LTD (COUNTER CLAIM)PRATAP om
Vs M/S OSR SHIPPING [SINGH(P),

CS (COMM)/735/2022[M/S KAPAS TECHNOVIJAY 0810244197  |wagheyvi@yahoo.co.in 07-07-2022  [22-07-2022
[FABS (P) LTD Vs M/SWAGHEY(P),




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS (COMM)/738/2022INDOSPIRIT Girish(P),
IELECTRONICS PVT LTD
Vs RAKESH SINGH

0899617989  |anand.jha@asjlegal.in 28-07-2022  [28-07-2022

CS (COMM)/746/2022INDOSPIRIT Girish(P), 0899617989  |anand.jha@asjlegal.in 20-07-2022  [28-07-2022
[ELECTRONICS PVT LTD
Vs SATYA PAL KHURANA

15 MS. VINEETA GOYAL,/SOUTH- CS ALL WAYS LOGISTICSAKSHAY 0811479499 legalaffar.133@gmail.com 04-07-2022  |03-07-2022
[IDISTRICT JUDGEEAST COMM)/636/2022 [INDIA PVT LTD VSKUMAR(P),
(COMMERCIAL SHEIKH AND MAHAJAN|
COURT)-02 LLP

CS M/S ENAR WELD BRAGEDEVENDER 0013439209 [shyamadv6o@gmail.com 01-07-2022  [30.06.2022
COMM)/626/2022 [PVT LTA Vs M/S JAGKUMAR(P),
RATTAN DAAN SINGH
AND CO

CS [ESCORTS KUBOTAIAKSHAY 0810844052  |mail@careintellect.com 20-07-2022  [19.07.2022
COMM)/704/2022(T [LIMITED THROUGH|SRIVASTAVA(P)
M) AUTHORIZED ,
REPRESENTATIVE Vs
ASHOK KUMAR JOHN
DOE




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS AJAY INDUSTRIAINAVNEET 0868546432 [navneetsharmaadvocate@gmailo2-07-2022  [01-07-2022
COMM)/630/2022 |CORPORATION LIMITEDISHARMA(P), l.com

Vs PRATEEK INFRATECH]

INDIA PRIVATE

LIMITED
CS AJAY INDUSTRIAINAVNEET 0868546432 [navneetsharmaadvocate@gmailo2-07-2022  [01-07-2022
COMM)/629/2022 |CORPORATION LIMITEDISHARMA(P), l.com

Vs PRATEEK REALTORS

INDIA PRIVATE

LIMITED
CS SPOTON LOGISTICSHIMANSHI 0821961222 IN/A 04-07-2022  |03-07-2022

COMM)/634/2022 [PRIVATE LIMITED VSNAGPAL(P)
M/S  PEARL  TREH
COMMODITIES PRIVATE
LIMITED

CS M/S TYRE JUNCTION VSASHISH 0810077771 aashiadvocate@gmail.com 05-07-2022  [04-07-2022
COMM)/640/2022 [MOHAMAD SALEEM AGGARWAL(P),

CS (COMM)/635/2022GROVER ZAMPANAZIA 0811046524  [rach_b2005@yahoo.co.in 04-07-2022  [03-07-2022
VINEYARDS LTD Vs M/SPARVEEN(P),
MORNING STORES NKM
PVT LTD

CS INORMET INDIA PVT LTDIPARTAP 0810729487  |pratap.sharmai2@gmail.com [06-07-2022  |05-07-2022
COMM)/646/2022 [Vs TRICTY CREATORS [SINGH(P),




District

Case No.

CS
COMM)/645/2022

Petitioner Name VS
Respondent Name

INORMET INDIA
PRIVATE LIMITED Vs
TRICTY CREATORS PVT]
LTD AND ORS

Advocate

[PARTAP
SINGH(P),

Advocate
Nobile
Number

0810729487

Advocate email id

pratap.sharmai2@gmail.com

Date

ofDate of e-

Registration filing

06-07-2022

05-07-2022

CS
COMM)/639/2022

RAVI KUMAR Vs TISANE,
BEVERAGES PVT LTD

NEERAJ
KUMAR JHA(P),

8825276304

neerajjhaadv@gmail.com

05-07-2022

04-07-2022

CS (COMM)/655/2022)

OPPLE LIGHTING INDIA
PVI LTD Vs MR
KHIMARAM  NATHAJI
CHOUDHARY
PROPRIETOR OF M/S
RAJ TRADING CO

ATUL
KUMAR(P),

7838899913

atul @prominentlegal.com

08-07-2022

05-07-2022

CS
COMM)/654/2022

OPPLE LIGHTING INDIA
PVT LTD Vs MR HARJIT]
SINGH PROPRIETOR OF
M/S H S MARSHAL AND|
CO

ATUL
KUMAR(P),

7838899913

atul @prominentlegal.com

08-07-2022

05-07-2022

CS (COMM)/657/2022]

IMULTIPLIER BRAND

BESECURE GROUP

AMIT

SOLUTIONS PVT LTD V§BHATNAGAR(P)

b

9971777897

gcs.2930@gmail.com

08-07-2022

05-07-2022

CS
COMM)/656/2022

M/S ARHAM HYGENIX]|
THROUGH ITS PARTNER
MR VIKAS JAIN Vs
BIORUNS PVT LTD
THROUGH ITS
DIRECTOR MR NAMAN|

INARENDER
BHANDARI(P),

ADILAKHA AND)

8860346364

csbhandanriadvhc@gmail.com

08-07-2022

05.07.2022




District Case No.

Petitioner Name VSAdvocate
Respondent Name

ANK OF BARODA Vs J P|
[ELECTRICALS AND ANR

RAJNISH
KUMAR JHA(P),

Advocate
Nobile
Number

8800690988

Advocate email id

rajnirshkjha@yahoo.com

Date

ofDate of e-

Registration filing

08-07-2022

05.07.2022

CS
COMM)/658/2022

MOGLI LABS INDIA PVT]
LTD Vs PHALANX|
CATALYTIC SOLUTION
PVT LTD

[Harsh
Vardhan(P),

0467194651

info2lc@co.in

11-07-2022

10.07.2022

CS
COMM)/659/2022

OPPLE LIGHTING INDIA

SAURABH

PRIVATE LIMITED V:
MR KIRANRAJ JAI
PROP OF M/S LAXM
IDISTRIBUTORS

UMAR(P),

9953492050

divijk@luthra.com

11-07-2022

10.07.2022

CS
COMM)/660/2022

OPPLE LIGHTING IND

PRIVATE LIMITED V;
SITA RAM  DALMIA
PROPRIETOR M/S BABA
SHRI SHYAM AGENCIES

SAURABH
KUMAR(P),

9953492050

divijk@luthra.com

11-07-2022

10.07.2022

CS
COMM)/666/2022

Vs SAROHA PRINTIBG
AND PACKAGING PVT]
LTD

INARESH KUMAR JAINRAJENDRA

YADAV(P),

0312046733

yadavrazen@gmail.com

12-07-2022

04.06.2022

CS
COMM)/664/2022

SUDHIR POWER|
[PROJECTS LTD V5
GAMMON  ENGINEERS|
AND CONTRACTORS PVT]
LTD

0821090339

manishkumarandassociates@g
mail.com

12-07-2022

11.07.2022




District

Case No.

CS (COMM)/667/2022

Petitioner Name VSAdvocate
Respondent Name

INDERPREET SINGH|
GULATI Vs VIKAS ARORA

VIKRANT

CHOUDHARY(P

’

Advocate
Nobile
Number

0090260002

Advocate email id

vikk.vv@gmail.com

Date

ofDate of

Registration filing

13-07-2022

12.07.2022

CS
COMM)/665/2022

THE JAMMU
[KASHMIR BANK LTD Vs
'YASMEEN RIYAZ

ANDUZMA

ASHRAF(P),

9953459952

rauzlegal @gmail.com

12-07-2022

11.07.2022

CS (COMM)/672/2022

INDIAN
BANK Vs ASHA RANI

OVERSEASMUNISH

CHANDER
JOSHI(P),

9999935053

advocatemcjoshi@gmail.com

14-07-2022

13.07.2022

CS (COMM)/673/2022

JAINSONS
DEPARTMENTAL
STORES \E
EXPERIMENTAL
RESTAURANTS PRIVATE,
LIMITED

PUNEET
DHAWAN(P),

0899141610

pd.pdhawan@gmail.com

14-07-2022

13.07.2022

CS
COMM)/687/2022

MR PRAVEEN MITTAL Vs
INBCC INDIA LIMITED

AVINASH
KUMAR
TRIVEDI(P),

0871441764

m

avinashtrivedi.legal @gmail.co

16-07-2022

15.07.2022

CS (COMM)/674/2022

M/S KRB
INFRASTUCTURE

LIMITED Vs
CRESCERANCE  INDIA

PVT LTD

Shadman Ahmed

Siddiqui(P),

0999841848

adv.shadman@gmail.com

15-07-2022

14.07.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS (COMM)/675/2022[HTV ~ INTERNATIONALI 0899805856  [vaibhav@mahajan.law 15-07-2022 14.07.2022

PRIVATE LIMITED VsMahajan(P),

VICINT SERVICES

PRIVATE LIMITED
CS GNV METALSHRESHTHA [9582461463 |advsiresjtja@gmail.com 20-07-2022  [19.07.2022
COMM)/702/2022 [INDUSTRIES PVT LTD V§KUMAR(P),

SAR POLYCAP
CS M/S DIXON[Siddhant 8800214862  [advin.alhlawatassociates@gmafi8-07-2022  [16.07.2022
COMM)/689/2022 [TECHNOLOGIES INDIATyagi(P), il.com

LIMITED Vs M/S SCS

CARGO PRIVATE

LIMITED
CS STATE BANK OF INDIADHARMENDRA 8800784740 [shubhili673@gmail.com 16-07-2022 15.07.2022
COMM)/686/2022 [Vs CHATARPAL SINGH [SINGH(P),
CS STATE BANK OF INDIADHARMENDRA [8800784740 [shubhil1673@gmail.com 16-07-2022 15.07.2022
COMM)/685/2022 [Vs HSINGH(P),

MUTHAMIZHSELVAN
CS STATE BANK OF INDIADHARMENDRA [8800784740 [shubhil1673@gmail.com 16-07-2022  [15.07.2022
COMM)/684/2022 [Vs JITENDER SINGH SINGH(P),




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

CS BADDI FOILS 0810400515  [shankarkumarjha@rediffmail. 18-07-2022  [16.07.2022
COMM)/690/2022 |LIMITED Vs AYUSHKUMAR JHA(P), com
MITTAL
CS CROCS INC VSSHRAVAN N/A IN/A 16-07-2022 15.07.2022
(COMM)/683/2022 WWWFASTSHOESIN KUMAR
(TM) BANSAL(P),
CS RAM NIWAS DHURIYASURENDRA 0891269053 [NA 18-07-2022 16.07.2022
COMM)/688/2022 [Vs CHHATRAPAL SINGH [KUMAR
SRIVASTAVA(P)
CS (COMM)/701/2022[M/S ARVIND|Aanchal 8377088256 [admin@ablaw.in 19-07-2022  [18.07.2022
[ENTERPRISES Vs M/SBasur(P),
SIMPLEX
INFRASTRUCTURE LTD
CS (COMM)/705/2022SHG C ATTAL @GIANJALOK 0811983001 378ww378 @gmail.com 21-07-2022  [20.07.2022
CHAND ATTAL VYSHARMA(P),
IMEISSA TECHNOLOGIES]
PVT LTD WE DO SKY
CS HIMANSHU SHARMA VSALOK KUMAR9811105362 alok@bachaheat.com 20-07-2022  [19.07.2022
COMM)/703/2022 |RAY OF ABUNDANTIA |BHACHAWAT(P

ofDate of e-




District

Case No.

CS (COMM)/718/2022

Petitioner Name VS
Respondent Name

AJAY INDUSTRIAL
CORPORATION LIMITED|
Vs M/S HARI OM SALES
CORPORATION

Advocate

INAVNEET
SHARMA(P),

Advocate
Nobile
Number

0868546432

Advocate email id

navneetsharmaadvocate@gmai
l.com

Date

ofDate of e-

Registration filing

23-07-2022

22.07.2022

CS (COMM)/707/2022)

HARISH ARORA  VsRahul

CRESURGE MUSIC
SOLUTIONS PVT LTD

[Kukreja(P),

8800565686

advnipuarora@gmail.com

22-07-2022

21.07.2022

CS
COMM)/709/2022

ALPHA SEEDS PVT LTD
Vs GARDENS OF EARTH]
PVT LTD

SANDEEP
IGUPTA(P),

0810111876

advsandeep1964@gmail.com

23-07-2022

22.07.2022

CS (COMM)/710/2022

SANDEEP MONGA Vs
GARDENS OF EARTH
PVT LTD

SANDEEP
GUPTA(P),

0810111876

advsandeep1964@gmail.com

23-07-2022

22.07.2022

CS (COMM)/723/2022]

HETTICH INDIA PVT]

RUPAM

LTD Vs SHRI NATHKUMARI(P),

WATCH OPTICALS
ELECTRONIC THROUGH]
PROPERITOR

0910721966

rupamkumariadvocate@gmail.
com

>5-07-2022

23.07.2022

CS (COMM)/711/2022

IGT SERVICES ANDHarsh

TECHNOLOGIES KL SDN|
BHD Vs CURE LEARN|
PVT LTD

Vardhan(P),

0467194651

info@zls.co.in

23-07-2022

22.07.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS (COMM)/716/2022[STATE BANK OF INDIADHARMENDRA [8800784740 [shubhil1673@gmail.com 23-07-2022 [22.07.2022
Vs NEEMA DEVI SINGH(P),

CS (COMM)/717/2022[STATE BANK OF INDIADHARMENDRA [8800784740 [shubhil1673@gmail.com 23-07-2022  [22.07.2022
Vs RAM DULARI SINGH(P),

CS (COMM)/714/2022[STATE BANK OF INDIADHARMENDRA [8800784740 [shubhil1673@gmail.com 23-07-2022  [22.07.2022
Vs KRISHAN PAL SINGH [SINGH(P),

CS (COMM)/713/2022|STATE BANK OF INDIADHARMENDRA [8800784740 [shubhili673@gmail.com 23-07-2022 [22.07.2022
Vs SANDEEP SINGH(P),

CS (COMM)/712/2022|STATE BANK OF INDIADHARMENDRA 8800784740 [shubhili673@gmail.com 23-07-2022 [22.07.2022
Vs VIDYA SINGH(P),

CS (COMM)/744/2022]MR PRAVEEN MITTAL V]JAVINASH 0871441764 avinashtrivedi.legal@gmail.co [28-07-2022 [27.07.2022
INBCC INDIA LIMITED [KUMAR m

TRIVEDI(P),




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS (COMM)/732/2022[STATE BANK OF INDIADHARMENDRA [8800784740 [shubhil1673@gmail.com 26-07-2022 [25.07.2022
Vs NITESH SINGH(P),

CS (COMM)/731/2022[M/S ASHOK BHAWANUMESH 0818628815 MKTSUPREMECOURT@GMA]6-07-2022  [25.07.2022
[FLAT OWNERS/[PRASAD(P), [L.COM
(OCCUPANTS
ASSOCIATION Vs M/S
CONTINENTAL
CONSTRUCTION LTD

CS (COMM)/737/2022[RAKESH KUMAR  VgSanjay  Kumarg971788336  [shobhan.mahanti@gmail.com [27-07-2022  [26.07.2022
SAURABH DAYAL Baranwal(P),

CS (COMM)/745/2022JONKAR EXIM PVT LTDJAGDEEP 0810760283  [jagdeepsinghlamba@rediffmai [28-07-2022  |27.07.2022
Vs LAKHANI FOOTWEARISINGH l.com
PVT LTD LAMBA(P),

CS (COMM)/743/2022[IRFAN HUSSAIN ANDNiddhi(P), 8882620960 [niddhiakhouri@gmail.com 28-07-2022  [27.07.2022

ANR Vs M/S SACHDEVA
GROUPS THROUGH ITS|
PROP OF NAVEEN

IKUMAR SACHDEV
CS (COMM)/741/2022[UCO BANK Vs MS N @inay kumang868113796  |pkmdelhi@gmail.com 28-07-2022 [27.07.2022
PRAVEEN PROP OF M ishra(P),

BOOK BINDING




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS UCO BANK Vs MDBinay kumang868113796 bkmdelhi@gmail.com 28-07-2022 [27.07.2022
COMM)/740/2022 [MAZHAR ALAM Mishra(P),
CS (COMM)/742/2022]UCO BANK VyBinay kumang868113796 bkmdelhi@gmail.com 28-07-2022 [27.07.2022
MOHDEHSHAN Mishra(P),
CS (COMM)/739/2022INDOSPIRIT Girish(P), 0899617989  [anandjha@asjlegal.in 28-07-2022  [27.07.2022
[ELECTRONICS PVT LTD
Vs M/S MARUTI
ELECTRONICS
THROUGH ITS
PARTNERS
CS (COMM)/747/2022[SUNIL SABHARWAL Vgharish malik 7838855710  |malik.harishoi@gmail.com  [29-07-2022  [28.07.2022
HIND AGRO
INDUSTRIES LTD
CS (COMM)/722/2022[]MANISH ARORA Vs M/SNADEEM KHAN|9654567373 [nadeemkhanassociates@gmail.25-07-2022  [23.07.2022
IBALAJI com
MOTORSTHROUGH ITS
IPARTNERS
16 SH. SANJAY|East EC-DLET-01-02629- [PATANJALI =~ AYURVEDAMIT TYAGI [9910082777  |amittyagi@aadhyalegal.com |o1/07/22 01/07/22
SHARMA-I 2022 LTD VS MANORANJAN
INAYAK




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02631- [SOBEK AUTO INDIA PVT|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |o1/07/22 01/07/22
2022 LTD VS ISLAND AUTO
GROUPS
EC-DLET-01-02632- [SOBEK AUTO INDIA PVTILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |o1/07/22 01/07/22
2022 LTD VS ISLAND AUTO
GROUPS
EC-DLET-01-02634- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.cojo1/07/22 01/07/22
2022 LTD VS MUNRI DEVI KUMAR m
RANJAN
EC-DLET-01-02635- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.cojo1/07/22 01/07/22
2022 ILTD VS CHHOTE LAL KUMAR m
RANJAN
EC-DLET-01-02639- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 LTD VS LICHHMANAKUMAR m
RAM RANJAN
EC-DLET-01-02648- |[TOYOTA  FINANCCIALJRAHUL 8376049807 |advocateashok.1@gmail.com. |o1/07/22 01/07/22
2022 INDIA LTD VS DPWBHARDWAJ
HOUSING
ORGANIZATION




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-02616- [[FFCO KISAN FINANCE 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 LTD VS RAJMANI DEVI [KUMAR m
RANJAN

EC-DLET-01-02642- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 LTD VS RAMDULARKUMAR m

BIND RANJAN
EC-DLET-01-02649- [YES BANK VSSANJEEV 0810955145 sanjeev.pathak@srcslegal.com |01/07/22 01/07/22
2022 HANUMANT TEJASPATHAK

GROUP
EC-DLET-01-02651- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.cojo1/07/22 01/07/22
2022 LTD VS SANGEETAKKUMAR m

JAGAT RAM RANJAN
EC-DLET-01-02652- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.cojo1/07/22 01/07/22
2022 LTD VS SUBHASKUMAR m

CHANDRA RANJAN
[EC-DLET-01-02653- [[FFCO KISAN FINANCHRAJEEV 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 L.TD VS SURMANIKUMAR m

YADAV RANJAN




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-02654- [[FFCO KISAN FINANC EKJEEV 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 LTD VS RIKHIRANIKUMAR m
MUNSHILAL RANJAN
EC-DLET-01-02655- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 ILTD VS JITENN RAY KUMAR m
RANJAN
EC-DLET-01-02656- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.cojo1/07/22 01/07/22
2022 LTD VS MAHENDRAKUMAR m
SINGH RANJAN
EC-DLET-01-02657- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.cojo1/07/22 01/07/22
2022 LTD VS SURYMANIKUMAR m
RAMBALI RANJAN
EC-DLET-01-02659- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 [LTD VS DHIRAJ KUMAR [KUMAR m
RANJAN
[EC-DLET-01-02661- [[FFCO KISAN FINANCHRAJEEV 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 LTD VS LAL BAHADURKUMAR m
[PAL RANJAN




S.No
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Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration filing

EC-DLET-01-02662- [[FFCO KISAN FINANCE 0811843931 ranjan.and.company@gmail.colo1/07/22 01/07/22
2022 L.TD VS MALTI DEVI KUMAR m
RANJAN

[EC-DLET-01-02578- [BANK OF BARODA VSNEETU BANSAL[9212260284 [neetubansal78 @gmail.com 01/07/22 01/07/22
2022 KISHAN KUMAR

MISHRA
EC-DLET-01-02594- [KANTI DEVI SAXENA VSRAJEEV 9810911180 saxsonslawco.gmail.com 01/07/22 01/07/22
2022 M/S K. D. SAXENA SAXENA
EC-DLET-01-01460- [M/S CHOLAMANDALAlg RAYAG SINGH|9971590671 psinghpawar@gmail.com 01/07/22 01/07/22
2022 INVESTMENT ANDIPAWAR

FINANCE CO LTD VS

PAWAN KUMAR

RAGHAV
EC-DLET-01-02686- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo2/07/22 02/07/22
2022 LTD VS RAGHVENDRAKUMAR m

SINGH GURJAR RANJAN
[EC-DLET-01-02734- [7VIK FINVESTMENT PVIJITENDER 0999855157  JADVJITENDERYADAV2017@ |02/07/22 02/07/22
2022 LTD VS NIRMLA DEVI  [KUMAR YADAV GMAIL.COM

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02772- [TOTSOL FINANCiKHgITENDER 0099855157  JADVJITENDERYADAV2017@
022 SERVICES LTD  VSKUMAR YADAV GMAIL.COM

[HASNAIN

02/07/22 02/07/22

[EC-DLET-01-02690- [BANK OF BARODA VSGEETANJALI [8447833470 [advocate.134@gmail.com 02/07/22 02/07/22

2022 SACHIN SINGH SHARMA
EC-DLET-01-02691- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [p2/07/22 02/07/22
2022 PRIME LTD VS TARUNMAHAJAN om

SHARMA
EC-DLET-01-02692- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [p2/07/22 02/07/22
2022 PRIME LTD VS HARISHMAHAJAN om

CHANDER
EC-DLET-01-02693- |[TOYOTA  FINANCCIALIRAHUL 8376049807 [advocateashok.1@gmail.com. [02/07/22 02/07/22
2022 INDIA LTD VS MATRUBHARDWAJ

SHAKTI CONSTRUCTION|
AND POWER PROJECT]
PVT LTD

EC-DLET-01-02696- [DOST FINCAP PVT LTDB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaijp2/07/22 02/07/22
2022 VS NARAYAN l.com




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02701- [KOTAK MAHINDRA| 0873347330 [mayank_mahajanos@yahoo.c j02/07/22 02/07/22
2022 PRIME LTD VS DEEPAKMAHAJAN om

PODDAR
EC-DLET-01-02707- [HDFC BANK LTD VSRAJEEV 0811843931 ranjan.and.company@gmail.cojo2/07/22 02/07/22
2022 MOHIT KUMAR KUMAR m

RANJAN

EC-DLET-01-02711- |AXIS BANK LTD VSRAJESH 0958726491  [jangraadvocate@gmail.com |o2/07/22 02/07/22
2022 RAJENDER KUMAR JANGRA
EC-DLET-01-02712- |AXIS BANK LTD VS AMIT|RAJESH 0958726491  [jangraadvocate@gmail.com |o2/07/22 02/07/22
2022 JANGRA
EC-DLET-01-02713- |AXIS BANK LTD VSRAJESH 0958726491  [jangraadvocate@gmail.com  |o2/07/22 02/07/22
2022 POONAM JANGRA
EC-DLET-01-02714- [|AXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com |o2/07/22 02/07/22
2022 HARJINDER SINGHJANGRA

IDAHIYA
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Case No.
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Advocate
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Nobile
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Advocate email id

Date ofDate of e-

Registration filing

EC-DLET-01-02716- JAXIS BANK LTD V§ 0958726491  [jangraadvocate@gmail.com |02/07/22 02/07/22
2022 SANJAY KUMAR JANGRA
EC-DLET-01-02718- [AXIS BANK LTD VSRAJESH 0958726491  [jangraadvocate@gmail.com |02/07/22 02/07/22
2022 [PAWAN KUMAR JANGRA
EC-DLET-01-02719- |AXIS BANK LTD VSRAJESH 0958726491  [jangraadvocate@gmail.com |o2/07/22 02/07/22
2022 INARESH KUMAR JANGRA
EC-DLET-01-02699- |UNION BANK OF INDIAIRAVI KUMAR [9911118926 advocateravizg@gamil.com  |o2/07/22 02/07/22
2022 VS SUNIL RAJVANSHI
EC-DLET-01-02720- |[DOST FINCAP PVT LTDB. B. SHARMA [9891887145 Bankebiharisharma@rediffmailo4/07/22 04/07/22
2022 VS LAKHAN SINGH l.com
[EC-DLET-01-02721- [[FFCO KISAN FINANCHRAJEEV 0811843931 ranjan.and.company@gmail.colo4/07/22 04/07/22
2022 ILTD VS GITA DEVI KUMAR m

RANJAN




S.No
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Case No.
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EC-DLET-01-02722- [[FFCO KISAN FINANC EKJEEV 0811843931 ranjan.and.company@gmail.cojo4/07/22 04/07/22
2022 LTD VS KRISH UMAR m

KUMAR RANJAN
EC-DLET-01-02728- [M/S  CLIX  CAPITAIJRAVI SHANKARP811252038 |advocatersgarg@gmail.com [o4/07/22 04/07/22
2022 SERVICES PVT LTD VSGARG

M/S JANAPRIYA|

HOSPITAL AND|

HEALTHCARE
EC-DLET-01-02728- [M/S  CLIX  CAPITAIJRAVI SHANKARP811252038 |advocatersgarg@gmail.com [04/07/22 04/07/22
2022 SERVICES PVT LTD VSGARG

M/S JANAPRIYA|

HOSPITAL AND

HEALTHCARE
EC-DLET-01-02663- [TOYOTA FINANCCIALUJABHA VIJAYAN 9953335792  |abhavijayan13@gmail.com 04/07/22 04/07/22
2022 INDIA LTD VS BHUVA

RAMBHAI POPATBHAI
EC-DLET-01-02730- |[TOYOTA = FINANCCIALABHA VIJAYAN [9953335792 [abhavijayan13@gmail.com 04/07/22 04/07/22
2022 INDIA LTD VS RANJEET]

A
EC-DLET-01-02731- [TOYOTA FINANCCIAJABHA VIJAYAN 9953335792  |abhavijayan13@gmail.com 04/07/22 04/07/22
2022 INDIA LTD VS SHAH

MAUSAM NIKHIL

CHANDRA




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02737- [BMW INDIA FINANCIK!IEKHUL 8376049807 Jadvocateashok.1i@gmail.com. |o4/07/22 04/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

SUSHEEL C JOSE
EC-DLET-01-02749- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.cojo4/07/22 04/07/22
2022 LTD VS DHARMENDRAKUMAR m

KUBER NATH YADAV [RANJAN

EC-DLET-01-02750- [BANK OF INDIA VSDEO KANT|9711332383 deokanttripathi@gmail.com |o4/07/22 04/07/22
2022 FIDELE ENTERPRISES |[TRIPATHI
EC-DLET-01-02751- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo4/07/22 04/07/22
2022 LTD VS RATNESHKUMAR m

KUMAR RANJAN
EC-DLET-01-02752- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo4/07/22 04/07/22
2022 LTD VS DHARMENDRAKUMAR m

KUMAR RANJAN
EC-DLET-01-02743- [MALWA LEASING ANDMAYANK 0873347330 |mayank mahajanos@yahoo.c jo4/07/22 04/07/22
2022 CREDITS PVT LTD VSMAHAJAN om

VINOD SINGH
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Advocate
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Nobile
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Advocate email id
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EC-DLET-01-02766- [[FFCO KISAN FINANCE 0811843931 ranjan.and.company@gmail.cojo4/07/22 04/07/22
2022 [LTD VS RAKESH KUMAR [KUMAR m
RANJAN

EC-DLET-01-02717- [CANARA BANK VSMANOJ KUMAR|9811254078 manvakil378 @gmail.com 07/07/22 07/07/22
2022 ADITYA KUMAR SINGH |[ARORA
EC-DLET-01-02755- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo7/07/22 07/07/22
2022 LTD VS ARVIND KUMARKUMAR m

SINGH RANJAN
EC-DLET-01-02739- |BMW INDIA FINANCIALIRAHUL 8376049807 [|advocateashok.1@gmail.com. [07/07/22 07/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

HEMANT MANGILAL

JAIN
EC-DLET-01-02798- [M/S KOTAK MAHINDRARAVI SHANKAR|9811252038 advocatersgarg@gmail.com  |07/07/22 07/07/22
2022 BANK LIMITED VS RAMIGARG

CHANDER KUSHWAHA
EC-DLET-01-02800- [M/S KOTAK MAHINDRARAVI SHANKAR[9811252038 [advocatersgarg@gmail.com [07/07/22 07/07/22
2022 BANK  LIMITED  VSGARG

BRAHAM PRAKASH

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02771- [DNOVA INFRACON PVE'EHRUV 0891558131 dhruv@adazlaw.com 07/07/22 07/07/22
2022 LTD VS ROOTS DESIGNJROHATGI

INDIA PVT LTD
EC-DLET-01-02819- [KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [07/07/22 07/07/22
2022 PRIME LTD VS MOHSINMAHAJAN om

ALI
EC-DLET-01-02818- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [07/07/22 07/07/22
2022 PRIME LTD VS GAURAVMAHAJAN om

I
EC-DLET-01-02817- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [08/07/22 08/07/22
2022 PRIME LTD VS AJITMAHAJAN om

KUMAR
EC-DLET-01-02815- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [08/07/22 08/07/22
2022 PRIME LTD VS DINESHMAHAJAN om

KUMAR
EC-DLET-01-02813- |KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [08/07/22 08/07/22
2022 PRIME LTD VS MANOJMAHAJAN om

KUMAR
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Advocate
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Advocate email id
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EC-DLET-01-02811- [KOTAK MAHIND gAYANK 0873347330 [mayank_mahajanos@yahoo.c |08/07/22 08/07/22
2022 PRIME LTD VS AHAJAN om

LAKHAN
EC-DLET-01-02733- [TOYOTA FINANCCIALJABHA VIJAYAN 9953335792  |abhavijayan13@gmail.com 08/07/22 08/07/22
2022 INDIA LTD VS SANDEEP

SHAMRAO CHAVAN
EC-DLET-01-02808- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_ mahajanos@yahoo.c [08/07/22 08/07/22
2022 PRIME LTD VS SANJIVMAHAJAN om

KUMAR
EC-DLET-01-02847- |[KMAP CAPITAL LTD VSRISHABH 0873709995  [rishabh.g@live.in 08/07/22 08/07/22
2022 IDEEPAK KUMAR GULATI
EC-DLET-01-02834- [HDFC BANK LTD VSAMITA KUMARI|9311851166 GURMEET@GBALAWOFFIC [08/07/22 08/07/22
2022 GAURAV RAWAT [ES.COM
EC-DLET-01-02849- |[CANARA BANK  VSPRANAY 9873101002  |pranayyadvo@gmail.com 08/07/22 08/07/22
2022 IMANIK CHAND PRASAD [SHARMA
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Advocate

Advocate
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Advocate email id
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EC-DLET-01-02846- [TOYOTA FINANCCIALJABHA VIJAYAN 9953335792  |abhavijayan13@gmail.com 08/07/22 08/07/22
2022 INDIA LTD VS

SHRIKANT RAVSAHEDB|

KALE
EC-DLET-01-02773- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS INDERJEETIKUMAR m

RAGHAVRAM RANJAN
EC-DLET-01-02852- |[MANJU  SINGAL VSGAURAV 0810940055 08/07/22 08/07/22
2022 [EDUCRADLE PVTLTD |KOCHHAR
EC-DLET-01-02774- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS SABHAJEETIKUMAR m

THAKURI RANJAN
EC-DLET-01-02781- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS RAMBHUVANKUMAR m

YADAV RANJAN
[EC-DLET-01-02782- [[FFCO KISAN FINANCHRAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 [LTD VS SANJAY KUMAR [KUMAR m

RANJAN

ofDate of e-
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EC-DLET-01-02786- [[FFCO KISAN FINANCE 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 IL.TD VS FERU SINGH KUMAR m
RANJAN
EC-DLET-01-02787- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 ILTD VS FOOL SINGH KUMAR m
RANJAN
[EC-DLET-01-02788- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 ILTD VS DIGVIJAY SINGH|[KUMAR m
RANJAN
EC-DLET-01-02789- [I[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 ILTD VS AJAY YADAV KUMAR m
RANJAN
EC-DLET-01-02795- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS AJAY SINGH KUMAR m
RANJAN
[EC-DLET-01-02799- [[FFCO KISAN FINANCHRAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 L.TD VS YOUSUHKUMAR m
SARUVAR ALI RANJAN




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
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Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-02803- [[FFCO KISAN FINANCE 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS VIPIN KUMARKUMAR m
YADAV RANJAN
EC-DLET-01-02804- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS VINOD KUMARKUMAR m
YADAV RANJAN
[EC-DLET-01-02809- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS MURARIKUMAR m
RAJARAM RANJAN
EC-DLET-01-02812- |[IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS IKBAL HUSEIN |[KUMAR m
RANJAN
EC-DLET-01-02816- [IFFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS RAMESH KUMARKUMAR m
CHAUDHARY RANJAN
[EC-DLET-01-02822- [[FFCO KISAN FINANCHRAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS VIVEK KUMARKUMAR m
RATL RANJAN
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Advocate
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Advocate email id

Date ofDate of e-
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EC-DLET-01-02823- [[FFCO KISAN FINANC 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 LTD VS AMRITAKUMAR m

VIJAYPANDEY JAN
EC-DLET-01-02831- [PEEJAY FINANCE CORAJEEV 0811843931 ranjan.and.company@gmail.colo8/07/22 08/07/22
2022 ILTD VS SATISH KUMAR |[KUMAR m

RANJAN

EC-DLET-01-02832- |PEEJAY FINANCE COB.B.SHARMA 90891887145 Bankebiharisharma@rediffmaijo8/07/22 08/07/22
2022 ILTD VS SUNIL KUMAR l.com
EC-DLET-01-02854- [M/S KOTAK MAHINDRASUNITA SINGH [9871040589 [indolexlaw@gmail.com 08/07/22 08/07/22
2022 IBANK LIMITED VS

VIJAYPAL SINGH
EC-DLET-01-02697- |SHREE ANK FINHOLDB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaijo8/07/22 08/07/22
2022 PVT LTD VS SHRI l.com

VAISHNO TOUR|

TRAVELS
EC-DLET-01-02695- [DOST FINCAP PVT LTDB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaijo8/07/22 08/07/22
2022 VS SHAHNAZ BEGAM l.com
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Advocate

Advocate
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Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-02694- [DOST FINCAP PVT LTDB.B. SHARMA [9891887145 Bankebiharisharma@rediffmaijo8/07/22 08/07/22
2022 VS RAMESH MAURYA l.com
EC-DLET-01-02732- |CNH INDUSTRIALJRAJESH 0958726491  [jangraadvocate@gmail.com |08/07/22 08/07/22
2022 CAPITAL INDIA PVT LTDJANGRA

VS RATHORE SHREE

TRADERS
EC-DLET-01-02864- |AXIS BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 INASHIB SINGH MAHAJAN om
EC-DLET-01-02863- |AXIS BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 MAMTA DEVI MAHAJAN om
EC-DLET-01-02874- [INDIAN SCHOOLSUNNY ARORA (9910574027 |JALBUSLAWFIRM@GMAIL.C f11/07/22 11/07/22
2022 FINANE CO. PVT. LTD. OM

VS JITENDRA TYAGI
EC-DLET-01-02858- [AXIS BANK LTD VSMAYANK 0873347330 [mayank mahajanos@yahoo.c f11/07/22 11/07/22
2022 INEELAM DEVI MAHAJAN om
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Advocate email id
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EC-DLET-01-02860- |JAXIS BANK LTD VSYMAYANK 0873347330 [mayank_mahajanos@yahoo.c j11/07/22 11/07/22
2022 [UMESH DEVI MAHAJAN om
EC-DLET-01-02875- [INDIAN SCHOOLSUNNY ARORA (9910574027 |ALBUSLAWFIRM @GMAIL.C f11/07/22 11/07/22
2022 FINANE CO. PVT. LTD| OM

VS LORVEN

[EDUCATIONAL SOCIETY
EC-DLET-01-02861- |AXIS BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 JAMSHID MAHAJAN om
EC-DLET-01-02859- |JAXIS BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 ARJUN MAHAJAN om
EC-DLET-01-02856- |AXIS BANK LTD VSMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 KULDEEP SINGH MAHAJAN om
EC-DLET-01-02857- [AXIS BANK LTD VSMAYANK 0873347330 [mayank mahajanos@yahoo.c f11/07/22 11/07/22
2022 BALWANT MAHAJAN om




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02878- [KOTAK MAHINDEﬁgAYANK 0873347330 [mayank_mahajanos@yahoo.c j11/07/22 11/07/22
2022 BANK LTD VS SHRI SAIMAHAJAN om

AQUA LOGISTICS
EC-DLET-01-02868- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 11/07/22 11/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

SURESH
EC-DLET-01-02867- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 11/07/22 11/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

AKIL AHMAD
EC-DLET-01-02879- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS SENIORMAHAJAN om

LOGISTICS PVT. LTD.

EC-DLET-01-02880- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS SKYMAHAJAN om

TRANSPORT
EC-DLET-01-02882- |[KOTAK MAHINDRAMAYANK 0873347330 [mayank mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS VIJENDERMAHAJAN om

KUMAR KAUSHIK




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02883- 0873347330 [mayank_mahajanos@yahoo.c j11/07/22 11/07/22
2022 BANK LTD VS RANDHIRMAHAJAN om

CHAUHAN
EC-DLET-01-02884- [KOTAK MAHIN}?}B?I%AYANK 0873347330  |mayank_mahajanos@yahoo.c [11/07/22 11/07/22
2022 BANK LTD VS AHAJAN om

CHANDER KUSHWAHA
EC-DLET-01-02888- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS MEERAMAHAJAN om

IDEVI
EC-DLET-01-02889- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS DHARMMAHAJAN om

PAL
EC-DLET-01-02890- |[DHARA MOTORILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com  [11/07/22 11/07/22
2022 [FINANCE LTD. VS ROHIT]
EC-DLET-01-02892- |[KOTAK MAHINDRAMAYANK 0873347330 [mayank mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS DANISH |[MAHAJAN om




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02891- |[DHARA MOTORILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com f11/07/22 11/07/22
2022 [FINANCE LTD. VS SONU
EC-DLET-01-02893- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c j11/07/22 11/07/22
2022 BANK LTD VS G K HOMEMAHAJAN om

[FURNISHING
EC-DLET-01-02894- |[DHARA MOTORILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [11/07/22 11/07/22
2022 FINANCE LTD. VS RAJ

KUMAR
EC-DLET-01-02895- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS SANIMAHAJAN om

KUMAR
EC-DLET-01-02896- |[DHARA MOTORILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com  [11/07/22 11/07/22
2022 FINANCE LTD. VS RAJ

KUMAR
EC-DLET-01-02897- [KOTAK MAHINDRAMAYANK 0873347330 [mayank mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS SIDDARTHMAHAJAN om

BUILDER




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02898- |[DHARA MOTORILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com f11/07/22 11/07/22
2022 FINANCE LTD. VS

KAMARYAB
EC-DLET-01-02862- [AXIS BANK LTD VSMAYANK 0873347330 [mayank_mahajanos@yahoo.c j11/07/22 11/07/22
2022 MUKHTIAR SINGH MAHAJAN om
EC-DLET-01-02887- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS YADAVMAHAJAN om

TRANSPORT
EC-DLET-01-02902- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c f11/07/22 11/07/22
2022 BANK LTD VS SUNILUMAHAJAN om

KUMAR
EC-DLET-01-02899- |[DHARA MOTORILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com  [11/07/22 11/07/22
2022 FINANCE LTD. VS

INARENDRA AWANA
[EC-DLET-01-02905- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 11/07/22 11/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

KHALIL KHAN




S.No

Court
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Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

EC-DLET-01-02906- [BALDEV FINLEASE PVT.|NITISH 0999334816  |pathania.hot@gmail.com 11/07/22 11/07/22
2022 ILTD. VS BABU LAL PATHANIA
EC-DLET-01-02908- [CAPITAL HIND FINANCEVIJAY Ko873403435 |vijayadvs558 @gmail.com 11/07/22 11/07/22
2022 PVT. LTD. VS VIDYASEHGAL

IDEVI
EC-DLET-01-02909- |SHUBH LAKSMIVIJAY Ko873403435 |vijayadvs558 @gmail.com 11/07/22 11/07/22
2022 CAPITAL PVT. LTD. VSSEHGAL

HARJEET SINGH
EC-DLET-01-02912- |KOTAK MAHINDRATANUJ 0599153502  [tagrawal.5@gmail.com 11/07/22 11/07/22
2022 BANK LTD VS SHREEAGRAWAL

GANGA TRADERS
EC-DLET-01-02914- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. [11/07/22 11/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

MAA  VAISHNA  INT]

UDYOG
[EC-DLET-01-02915- [TOYOTA FINANCIAJRAHUL 8376049807 [advocateashok.1@gmail.com. [11/07/22 11/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

CENTRAL SERVICES

OFFICERS BOARD

ofDate of e-
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Advocate

Nobile
Number

Advocate email id

Date
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EC-DLET-01-02913- [PRISHA CONTAINERS VSPRAYAS ANEJA [0013190094 [ADVPRAYASANEJA@GMAIL.i1/07/22 11/07/22
2022 QSIS EXPERIENTIAL LLP COM
EC-DLET-01-02920- |CLIX CAPITAL SERVICESRAVI SHANKARQ811252038  [advocatersgarg@gmail.com  J11/07/22 11/07/22
2022 PVT. LTD. VS ANITAGARG

SINGH CHHAWARA
EC-DLET-01-02921- |CLIX CAPITAL SERVICESRAVI SHANKARQ811252038  [advocatersgarg@gmail.com  f11/07/22 11/07/22
2022 PVI. LTD. VS DRGARG

INOSHINA DIAGNOSTICS
EC-DLET-01-02922- |KOTAK MAHINDRARAVI SHANKARP811252038  |advocatersgarg@gmail.com  f11/07/22 11/07/22
2022 BANK LTD VS SONIAIGARG

DABAS
EC-DLET-01-02923- |KOTAK MAHINDRARAVI SHANKARP811252038  |advocatersgarg@gmail.com  J11/07/22 11/07/22
2022 BANK LTD VSGARG

UPADHYAY

[EARTHMOVERS AND

CRANCE SERVICE
EC-DLET-01-02924- [KOTAK MAHINDRARAVI SHANKARP811252038  [advocatersgarg@gmail.com  j11/07/22 11/07/22
2022 BANK LTD VS MS JAIGARG

CONSTRUCTION

ofDate of e-
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Case No.

Petitioner Name VSAdvocate
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Advocate
Nobile
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Advocate email id
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Registration filing

EC-DLET-01-02925- |[KOTAK MAHINDEﬁEKVI SHANKARQ811252038  [advocatersgarg@gmail.com  J11/07/22 11/07/22
2022 BANK LTD VS M S JAIGARG

CONSTRUCTION
EC-DLET-01-02926- |[KOTAK MAHINDRARAVI SHANKAR9811252038  [advocatersgarg@gmail.com  f11/07/22 11/07/22
2022 BANK LTD VSGARG

UMASHANKAR

VISHWANBER SINGH
EC-DLET-01-02928- [KOTAK MAHINDRARAVI SHANKAR9811252038  |advocatersgarg@gmail.com  f11/07/22 11/07/22
2022 BANK LTD VS VINODIGARG

KUMAR
EC-DLET-01-02872- [MAHARISHI VED VIGANRAVI RANJAN (9971495605 [raviranjanllb@gmail.com 11/07/22 11/07/22
2022 VISHWA VIDYA

PEETHAM VS

JAIKISHAN PANIGIRI
EC-DLET-01-02833- [PEEJAY FINANCE COB.B.SHARMA [9891887145 Bankebiharisharma@rediffmaift1/07/22 11/07/22
2022 ILTD VS SUNIL KUMAR l.com
EC-DLET-01-02830- [PEEJAY FINANCE COB.B.SHARMA [9891887145 Bankebiharisharma@rediffmaift1/07/22 11/07/22
2022 ILTD VS SATISH KUMAR l.com

ofDate of e-
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Registration filing

EC-DLET-01-02828- [PEEJAY FINANCE COB.B.SHARMA [9891887145 Bankebiharisharma@rediffmaifi1/07/22 11/07/22
2022 ILTD VS SUNIL KUMAR l.com
EC-DLET-01-02865- |[DUROJ INFRA PVT. LTDJSATISH KUMAR[9990445427 [satishchoudhary2105@gmail.c 11/07/22 11/07/22
2022 VS PARAMJEET om
EC-DLET-01-02851- [LALIT KUMAR VSSUDHIR GUPTA[9313885241  [sgequity@gmail.com 12/07/22 12/07/22
2022 KULBHUSHAN SOOD
EC-DLET-01-02933- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [12/07/22 12/07/22
2022 SERVICES PVT. LTD. VS

SUMIT RAJPAL SINGH
EC-DLET-01-02934- |CARS24 FINANCIALILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [12/07/22 12/07/22
2022 SERVICES PVT. LTD. VS

ANURAG GOSWAMI
EC-DLET-01-02942- |SATIN FINSERV LTD. VSADITI GUPTA 9999631644 [ADITIGUPTALAW@YAHOO. j2/07/22 12/07/22
2022 RAJENDER CHANGADEV COM

KOLASE

ofDate of e-
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EC-DLET-01-02945- [DOST FINCAP PVT LTD[B. B. SHARMA [9891887145 Bankebiharisharma@rediffmaifi2/07/22 12/07/22
2022 VS RAHAT ALI l.com
EC-DLET-01-02944- [DOST FINCAP PVT LTD[B.B. SHARMA [90891887145 Bankebiharisharma@rediffmaifi2/07/22 12/07/22
2022 VS RAHAT ALI l.com
EC-DLET-01-02950- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 12/07/22 12/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

SHIBNANDAN
EC-DLET-01-02949- |DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 12/07/22 12/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

SATENDER KUMAR
EC-DLET-01-02948- |DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 12/07/22 12/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

RAVI KUMAR
[EC-DLET-01-02947- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 12/07/22 12/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

BANTI SINGH
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Advocate

Advocate
Nobile
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Advocate email id

Date ofDate of e-

Registration filing

EC-DLET-01-02951- [BAJAJ FINANCE LTD. VSSHARVAN 0990151720 gloriouslawassociates@gmail.cf13/07/22 13/07/22
2022 IMRAN KHAN IKAUSHIK om
EC-DLET-01-02956- [BALDEV FINLEASE PVT.|NITISH 0099334816  [pathania.hot@gmail.com 13/07/22 13/07/22
2022 ILTD. VS DINESH KUMARPATHANIA

MISHRA
EC-DLET-01-02959- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 13/07/22 13/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

MOHD INAMUL HAQ
EC-DLET-01-02958- |DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 13/07/22 13/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

ARJUN SINGH
EC-DLET-01-02957- |[DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 13/07/22 13/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

AJAJ SARFRAJ
EC-DLET-01-02903- [MGS FINCAP P LTDJ/SONIA JASUJA [8920545467 [soniajasujaadvocate558 @gmai(13/07/22 13/07/22
2022 VSVIPIN l.com




S.No

Court
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Advocate

Advocate
Nobile
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Advocate email id
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EC-DLET-01-02907- [PUNJAB NATIONAL 0711332383 deokanttripathi2@gmail.com [13/07/22 13/07/22
2022 BANK VS  GHULAM|TRIPATHI

ABBAS
EC-DLET-01-02919- |ANAND KUMAR TIKARIAISENU NIZAR 9836567200 [senu.nizar@asood.in 13/07/22 13/07/22
2022 VS RELIGARE FINVEST]

LTD.
EC-DLET-01-02953- [STATE BANK OF INDIASSHIV KUMAR©Q811059032 14/07/22 14/07/22
2022 VS PAPPU GUPTA TYAGI
EC-DLET-01-02916- |UPTODATE PLASTICSAVANISH 0810769286  [avanishkumar@bsklegal.org [14/07/22 14/07/22
2022 AND PACKAGINGS PVIIKUMAR

LTD VS SAM|

INDUSTRIAL

[ENTERPRISES LTD
EC-DLET-01-02844- [SUBEDAR SINGH ANDALOK 0999228525 14/07/22 14/07/22
2022 ANR VS M/S S P SAI IT|

L.TD
EC-DLET-01-02845- [SATYA PRAKASH ANDRAHUL TOMAR [9911551505 14/07/22 14/07/22
2022 ANR VS M/S S P SAI IT|

PVT LTD

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02967- [KOTAK MAHINDRA| 0873347330 [mayank_mahajanos@yahoo.c 14/07/22 14/07/22
2022 BANK LTD VS SANJAYMAHAJAN om

KUMAR SHARMA
EC-DLET-01-02966- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c [14/07/22 14/07/22
2022 BANK LTD VS SANJAYMAHAJAN om

KUMAR SHARMA
EC-DLET-01-02965- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [14/07/22 14/07/22
2022 BANK LTD VS CANOPUSMAHAJAN om

INATURAL GAS PVT LTD
EC-DLET-01-02964- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c 14/07/22 14/07/22
2022 BANK LTD VS CANOPUSMAHAJAN om

INATURAL GAS PVT LTD
EC-DLET-01-02963- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c 14/07/22 14/07/22
2022 BANK LTD VS CANOPUSMAHAJAN om

INATURAL GAS PVT LTD
EC-DLET-01-02962- [KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [14/07/22 14/07/22
2022 BANK LTD VS CANOPUSMAHAJAN om

INATURAL GAS PVT LTD
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Advocate
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Advocate email id
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EC-DLET-01-02969- [SPPEDOFER A. K. TRIPATHI [9810159341 advocateaktripathitoo@gmail. f1i4/07/22 14/07/22
2022 COMPONENTS PVT LTD com

VS PNG TRANSFORMERS

PVT LTD
EC-DLET-01-02975- [SUNIL KUMAR PROP OFDHEERAK Ko810550260 |kndneeraj2003@yahoo.co.in [15/07/22 15/07/22
2022 S K ENGINEERS VS M/SNAYAL

INMS ENTERPRISES LTD.
EC-DLET-01-02974- |AJAY PANJWANI VSSANJEEV 0811129304 sanjeev.singh@singhnassociat [15/07/22 15/07/22
2022 PREM CATERERS PVTJSINGH es.com

LTD.
EC-DLET-01-02970- [DHANSHREE MOTORISONIA JASUJA 8920545467 [soniajasujaadvocate558@gmai f15/07/22 15/07/22
0022 FINANCE PVT. LTD. VS l.com

SURESH KUMAR
EC-DLET-01-02981- |[DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 15/07/22 15/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

ASHWANI KUMAR
EC-DLET-01-02982- |[DASH LEASING ANDINITISH 0099334816  [pathania.hot@gmail.com 15/07/22 15/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

RAM SINGH




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02983- [DASH LEASING ANij[N)ITISH 0999334816  |pathania.hot@gmail.com 15/07/22 15/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

SANJAY
EC-DLET-01-02984- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 15/07/22 15/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

VIJAY KUMAR
EC-DLET-01-02985- |BALDEV FINLEASE PVTNITISH 0009334816  [pathania.hot@gmail.com 15/07/22 15/07/22
2022 ILTD. VS MONIKAJPATHANIA

PANCHAL
EC-DLET-01-02986- |BALDEV FINLEASE PVTNITISH 0099334816  [pathania.hot@gmail.com 15/07/22 15/07/22
2022 LTD. VS RAM PUKAR PATHANIA
EC-DLET-01-02987- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [15/07/22 15/07/22
2022 BANK LTD VS KAMLESHMAHAJAN om

SHARMA
EC-DLET-01-02988- [M/S BANSAL CREDITSVIKAS SEHGAL [9873828306 |vikki.sehgal@gmail.com 16/07/22 16/07/22
2022 LIMITED VS

SHALENDER KUMAR
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Advocate email id

Date ofDate of e-

Registration filing

EC-DLET-01-02989- [MAHENDER KUAMR 0350064884 [sanjayaggarwal 1@hotmail.co 16/07/22 16/07/22
2022 MITTAL VS RAJEEVAGGARWAL m

IKAPOOR
EC-DLET-01-02998- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS SUNNY MAHAJAN om
EC-DLET-01-03000- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS AMITIMAHAJAN om

OBEROI
EC-DLET-01-02992- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS SHANTIMAHAJAN om

PACKWELL
EC-DLET-01-02994- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS KULDEEPMAHAJAN om

SINGH
EC-DLET-01-02990- [KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS GOVINDMAHAJAN om

MALIK




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-02991- [KOTAK MAHIND gAYANK 0873347330 [mayank_mahajanos@yahoo.c [16/07/22 16/07/22
2022 IBANK LTD VSMAHAJAN om

SURENDER
EC-DLET-01-02993- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VSMAHAJAN om

SHAHANAVAJ RAIS
EC-DLET-01-02995- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS RAJESHMAHAJAN om

SHARMA
EC-DLET-01-02996- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS SANJEETMAHAJAN om

KUMAR
EC-DLET-01-02997- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [16/07/22 16/07/22
2022 BANK LTD VS RAHUIMAHAJAN om

SINGH
[EC-DLET-01-03006- [M/S ANRFINLEASE PVTIRISHABH 0873709995  [rishabh.g@live.in 16/07/22 16/07/22
2022 ILTD VS RAMESH KUMARIGULATI
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Advocate email id
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EC-DLET-01-03010- [BALDEV FINLEASE PVT.|NITISH 0999334816  |pathania.hot@gmail.com 16/07/22 16/07/22
2022 ILTD. VS SHABANA PATHANIA
EC-DLET-01-03009- [BALDEV FINLEASE PVT.|NITISH 0099334816  [pathania.hot@gmail.com 16/07/22 16/07/22
2022 ILTD. VS RAMESH PATHANIA
EC-DLET-01-03008- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 16/07/22 16/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

SADAQAT ALI
EC-DLET-01-02979- |[AMIT BHADORIYA VSRAMESHWAR [9811735807 rameshwar.rana.rr@gmail.comfi6/07/22 16/07/22
2022 KAMLESH SINGH RANA
EC-DLET-01-03016- |[DOST FINCAP PVT LTDB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaifi8/07/22 18/07/22
2022 VS MOHIT SHARMA l.com
EC-DLET-01-03017- [DOST FINCAP PVT LTDB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaifi8/07/22 18/07/22
2022 VS MOHIT SHARMA l.com
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Advocate email id
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EC-DLET-01-03018- [DOST FINCAP PVT LTDB.B.SHARMA [9891887145 Bankebiharisharma@rediffmaifi8/07/22 18/07/22
2022 VS SUBHASH l.com
EC-DLET-01-03027- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 18/07/22 18/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

SATPAL
EC-DLET-01-03026- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 18/07/22 18/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

RAKESH KUMAR
EC-DLET-01-03025- |[DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 18/07/22 18/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

HUNNY
EC-DLET-01-03024- |[DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 18/07/22 18/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

AZAM ALI
[EC-DLET-01-03007- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 18/07/22 18/07/22
2022 [FINANCE PVT. LTD. VSPATHANIA

RAJENDER




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03013- [SYMEGA FOODIANKIT GUPTA [9953030485 [ankit.gupta@gravitaslegal.co.i 19/07/22 19/07/22
2022 INGREDIENTS LTD VS n

BHARAT FOODS AND

BEVERATES PVT LTD.
EC-DLET-01-02972- [INDIAN SCHOOLSUNNY ARORA (9910574027 |ALBUSLAWFIRM@GMAIL.C [19/07/22 19/07/22
2022 IFINANE CO. PVT. LTD VS OM

[LOVERAN

[EDUCATIONAL SOCIETY
EC-DLET-01-03029- |CNH INDUSTRIALJRAJESH 0958726491  [jangraadvocate@gmail.com  [19/07/22 19/07/22
2022 CAPITAL INDIA PVT LTDJANGRA

VS AJIT SINGH
EC-DLET-01-03030- |[CNH INDUSTRIAIJRAJESH 0958726491  [jangraadvocate@gmail.com  [19/07/22 19/07/22
2022 CAPITAL INDIA PVT LTDJANGRA

VS HARPAL SINGH
EC-DLET-01-03033- |[TARU AGENCIESLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [19/07/22 19/07/22
2022 INVESTMENT PVT LTD

VS GOPAL KUMAR SAH
[EC-DLET-01-03034- [TARU AGENCIESLALIT PANDEY [9717391663 lalitpandeyadav@gmail.com [19/07/22 19/07/22
2022 INVESTMENT PVT LTD

VS SANTOSH SINGH
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Advocate

Advocate
Nobile
Number

Advocate email id
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Registration filing

EC-DLET-01-03032- [TARU AGENCIESLALIT PANDEY [9717391663 lalitpandeyadav@gmail.com f19/07/22 19/07/22
2022 INVESTMENT PVT LTD,

VS MOHD ASIF
EC-DLET-01-03037- [M/S PEEJAY FINANCEB. B. SHARMA [0891887145 Bankebiharisharma@rediffmaifig/07/22 19/07/22
2022 COMPANY PVT LTD. VS l.com

INAZIA AKHTAR
EC-DLET-01-03048- |CARS 24 FINANCIALLALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [19/07/22 19/07/22
2022 SERVICES PVT LTD. VS

ABHISHEK KUMAR

CHAUBHEY
EC-DLET-01-03052- |CARS 24 FINANCIALLALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [19/07/22 19/07/22
2022 SERVICES PVT LTD. VS

MOHD AARIF
EC-DLET-01-03047- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [19/07/22 19/07/22
2022 BANK LTD VS JAKHARMAHAJAN om

BUILDING MATERIAL

AMD TPT CO 5695
EC-DLET-01-03049- |KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [19/07/22 19/07/22
2022 IBANK LTD VSMAHAJAN om

MOHAMMAD IQLAKH]

1618

ofDate of e-
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EC-DLET-01-03050- [KOTAK MAHINDE%'&AYANK 0873347330 [mayank_mahajanos@yahoo.c [19/07/22 19/07/22
2022 BANK LTD VS AYYUBMAHAJAN om

4263
EC-DLET-01-03051- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c [19/07/22 19/07/22
2022 BANK LTD VSMAHAJAN om

IDHARAMPAL 7867
EC-DLET-01-03053- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [19/07/22 19/07/22
2022 BANK LTD VS SECURAMAHAJAN om

IFACILITY

MANAGEMENT PVT LTD

0653
EC-DLET-01-03057- [BAJAJ FINANCE LTD. VSSHARVAN 0990151720 cloriouslawassociates@gmail.ct19/07/22 19/07/22
2022 SANDEEP SONI IKAUSHIK om
EC-DLET-01-03058- [BAJAJ FINANCE LTD VSSHARVAN 0990151720 gloriouslawassociates@gmail.c19/07/22 19/07/22
2022 ONKAR SINGH KAUSHIK om
EC-DLET-01-03056- [BEAUTY ART PRINTSLOVEKESH 0891947575 lovekesh27@gmail.com 19/07/22 19/07/22
2022 INDIA PVI LTD VSAGGARWAL

MOHIT GUPTA

PROPERIETOR OR

IMAHASAR TEX FAB
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Advocate
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EC-DLET-01-03059- |[BEAUTY ART PRINTSLOVEKESH 0891947575 lovekesh27@gmail.com 19/07/22 19/07/22
2022 INDIA PVT LTD VSAGGARWAL

DYNAMIC AURA LLT|

AND ORS AND 2 ORS.
EC-DLET-01-03062- [PRIYANSH AGGARWAILOVEKESH 0891947575 lovekesh27@gmail.com 19/07/22 19/07/22
2022 VS DYNAMIC URA LLPAGGARWAL

AND ORS.
EC-DLET-01-03066- |CARS 24 FINANCIALLALIT PANDEY [9717391663 lalitpandeyadav@gmail.com [19/07/22 19/07/22
2022 SERVICES PVT LTD. VS

INARENDRA KUMAR
EC-DLET-01-03002- |BMW INDIA FINANCIALIRAHUL 8376049807 [advocateashok.1@gmail.com. [19/07/22 19/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

TRANZLEASE HOLIDAYS

INDIA PVT. LTD.
[EC-DLET-01-03070- |LEELA DEVI VS SANJAY|NITIN NAYYAR 9811711730 lawindiadirect@gmail.com 20/07/22 20/07/22
2022 [KHATRI
EC-DLET-01-03069- [DHARA MOTOR|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [20/07/22 20/07/22
2022 [FINANCE LTD. VS SHRI

BALAJI CONSTRUCTION|

COMPANY

ofDate of e-




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03061- [TOYOTA FINANCiKHEKHUL 8376049807 [advocateashok.1i@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

SHAUKEN MIHD|

HANEEP
EC-DLET-01-03031- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1i@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

SHER KHAN
EC-DLET-01-03035- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

JOGENDRA R
EC-DLET-01-03036- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

SAHAB SINGH
EC-DLET-01-03040- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

VIKRANT SINGH
[EC-DLET-01-03041- [TOYOTA FINANCIAJRAHUL 8376049807 [advocateashok.1@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

ANKIT KUMAR




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03042- [TOYOTA FINANCiKHEKHUL 8376049807 [advocateashok.1i@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

SHIVANI INDRAMOHAN|

TIWARI
EC-DLET-01-03043- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1i@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

TRAVEL BOOKERS
EC-DLET-01-03045- [TOYOTA FINANCCIAJRAHUL 8376049807 [advocateashok.1@gmail.com. [20/07/22 20/07/22
2022 INDIA LTD VS BHOODEVIBHARDWAJ

SINGH
EC-DLET-01-03054- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

JITENDRA DIXIT
EC-DLET-01-03055- [TOYOTA FINANCIALJRAHUL 8376049807 [advocateashok.1@gmail.com. [20/07/22 20/07/22
2022 SERVICES INDIA LTD VSBHARDWAJ

SANJAY MUKESH
[EC-DLET-01-03076- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 20/07/22 20/07/22
2022 FINANCE PVT LTD. VSPATHANIA

SANTOSH MEHTO




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03075- [DASH LEASING ANijEITISH 0999334816  |pathania.hot@gmail.com 20/07/22 20/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

BHUPENDER SINGH
EC-DLET-01-03012- [M/S EXPRESSNIRDESH 0999880051  jadvnirdesh@gmail.com 21/07/22 21/07/22
2022 HOUSEKEEPER PVT LTDIVIDHURI

VS PRATEEK

INFRATECH INDIA PVT]

LTD
EC-DLET-01-03082- |CARS 24 FINANCIALTARA 7905150941 advtarapokhriyal @gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

CHINTHALA BHARATH

KUMAR
EC-DLET-01-03083- |CARS 24 FINANCIALTARA 79005150941 advtarapokhriyal @gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

IDILSHAD ALI KHAN

EC-DLET-01-03087- |CARS 24 FINANCIALTARA 7005150941 advtarapokhriyal @gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

IKRANTI DAULAT]

PAGARE
EC-DLET-01-03088- [CARS 24 FINANCIALTARA 7005150941  [advtarapokhriyal@gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

ABHISHEK KIRAN|

JADHAV




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03089- |[CARS 24 FINANCiKHEARA 7005150941 advtarapokhriyal@gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

IMUSTAFA SHAIKH
EC-DLET-01-03090- |CARS 24 FINANCIALTARA 7005150941 advtarapokhriyal@gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

IPRATIM MONDAL
EC-DLET-01-03080- |CARS 24 FINANCIALTARA 7905150941 advtarapokhriyal @gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

SHARWAN RAM
EC-DLET-01-03081- |CARS 24 FINANCIALTARA 79005150941 advtarapokhriyal @gmail.com [21/07/22 21/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

SHIV SHANKAR|

AAKARAM
EC-DLET-01-03094- |KOTAK MAHINDRARAJEEV 0811843931 ranjan.and.company@gmail.colz1/07/22 21/07/22
2022 BANK LTD VS TASLIMIKUMAR m

SHAIKH RANJAN
[EC-DLET-01-03101- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 21/07/22 21/07/22
2022 FINANCE PVT LTD. VSPATHANIA

RAJEEV KUMAR




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03100- [DASH LEASING ANijEITISH 0999334816  |pathania.hot@gmail.com 21/07/22 21/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

RAFIQ
EC-DLET-01-03099- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 21/07/22 21/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

INASIMA BEGAM
EC-DLET-01-03098- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 21/07/22 21/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

INARINDER SINGH
EC-DLET-01-03097- |DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 21/07/22 21/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

CHANDER PAL
EC-DLET-01-03096- |[DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 21/07/22 21/07/22
2022 FINANCE PVT LTD. VSPATHANIA

BALDEV RAJ
EC-DLET-01-03103- [7VIK FINEVESTMENTJITENDER 0999855157  JADVJITENDERYADAV2017@ [22/07/22 22/07/22
2022 PVT LTD VS KAMLESHKUMAR YADAV GMAIL.COM

YADAV
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EC-DLET-01-03104- [7VIK  FINVESGTME EITENDER 0999855157  |JADVJITENDERYADAV2017@ [22/07/22 22/07/22
2022 PVT LTD VS KAMLESHKUMAR YADAV GMAIL.COM
YADAV
EC-DLET-01-03108- [CARS 24 FINANCIALTARA 7005150941 advtarapokhriyal@gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL
GAURAV KHANNA
EC-DLET-01-03109- |CARS 24 FINANCIALTARA 7905150941 advtarapokhriyal @gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL
AJAY DEEP TIWARI
EC-DLET-01-03105- |GURDEEP RAJ VS BATAIGANESH 0810771535 nishantganesh@yahoo.co.in  [22/07/22 22/07/22
2022 INDIA LTD KUMAR
SHARMA
EC-DLET-01-03106- [MOONBEAM  FINVESTICHANDER 0350357814  [chetanvermag226@gmail.com [22/07/22 22/07/22
2022 LEASE LTD VS SHIKSHAMOHAN
RATHORE VERMA
EC-DLET-01-03107- [MGS VAULTS PVT LTDCHANDER 0350357814  |chetanvermag226@gmail.com [22/07/22 22/07/22
2022 VS SHIKSHA RATHORE [MOHAN
VERMA

ofDate of e-
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2022

SONU RAMESH

SERVICES PVT LTD. VYPOKHRIYAL

EC-DLET-01-03112- [CARS 24 FINANCiK!I!ARA 7005150941 advtarapokhriyal@gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

ASHISH GOEL
EC-DLET-01-03113- |CARS 24 FINANCIALTARA 7005150941 advtarapokhriyal@gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

IKIRAN SAMADHAN
EC-DLET-01-03114- |CARS 24 FINANCIALTARA 7905150941 advtarapokhriyal @gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

MANESH KUMAR

BANSAL
EC-DLET-01-03117- |CARS 24 FINANCIALTARA 79005150941 advtarapokhriyal @gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

IMANI BHUSHAN KUMAR
EC-DLET-01-03118- |CARS 24 FINANCIALTARA 7005150941 advtarapokhriyal @gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

SUMANTH KUMAR

MACHABATTUNI
EC-DLET-01-03116- [CARS 24 FINANCIALTARA 7005150941  [advtarapokhriyal@gmail.com [22/07/22 22/07/22




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03115- [CARS 24 FINANCiK!I!ARA 7005150941 advtarapokhriyal@gmail.com [22/07/22 22/07/22
2022 SERVICES PVT LTD. VSPOKHRIYAL

JITENDRA

KUVARJIBHAI MARU

EC-DLET-01-03115- |[SHRI RAM TRANSPORT|LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [22/07/22 22/07/22

2022 FINANCE CO LTD VS

BHAGWAN SINGH
EC-DLET-01-03135- |BAJAJ FINANCE LTD VSSHARVAN 0990151720 gloriouslawassociates@gmail.c[23/07/22 23/07/22
2022 [HARISH SATPAL IKAUSHIK om
EC-DLET-01-03138- [RAKESH GUPTA  VSSANJEET 0540421497  [|sanjeet@gmail.com 23/07/22 23/07/22
2022 SEVEN WONDERS KUMAR

EC-DLET-01-03139- [MOONBEAM  FINVESTCHANDER 0350357814  [chetanvermag226@gmail.com [23/07/22 23/07/22
2022 LEASE LTD VS DHARAMMOHAN
[PAL SINGH RATHOR VERMA

EC-DLET-01-03141- [MGS VAULTS PVT LTDCHANDER 0350357814  |chetanvermag226@gmail.com [23/07/22 23/07/22
2022 VS RATHOREMOHAN
PROMOTERS ANDIVERMA
[DEVELOPERS PVT LTD
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EC-DLET-01-03136- [BAJAJ FINANCE LTD VSSHARVAN 0990151720 gloriouslawassociates@gmail.c[23/07/22 23/07/22
2022 CHINTAN KUMAR IKAUSHIK om
EC-DLET-01-03124- [SHRI RAM TRANSPORT|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [23/07/22 23/07/22
2022 FINANCE CO LTD VS

INAMUL HAK
EC-DLET-01-03142- |BAJAJ FINANCE LTD VSSHARVAN 0990151720 gloriouslawassociates@gmail.c[23/07/22 23/07/22
2022 SUSHIL KUMAR IKAUSHIK om
EC-DLET-01-03143- |SHRIRAM TRANSPORT|LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [23/07/22 23/07/22
2022 FINANCE CO LTD VS

IMOHD PARVEZ
EC-DLET-01-03145- |SHRIRAM TRANSPORT|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [23/07/22 23/07/22
2022 FINANCE CO LTD VS

MOHD ANEESH
[EC-DLET-01-03144- [SHRI RAM TRANSPORT|LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [23/07/22 23/07/22
2022 FINANCE CO LTD VS MS

SHRI VISHNU|

TRANSPORT COMPANY
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EC-DLET-01-02904- [BANK OF BARODA VSSUDHA 0899913203  jadv.sudha.shukla@gmail.com [23/07/22 23/07/22
2022 IMRS. SOMA DUBEY SHUKLA
EC-DLET-01-03132- [BMW INDIA FINANCIAIJRAHUL 8376049807 Jadvocateashok.1i@gmail.com. [25/07/22 25/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

TRANZLEASE HOLIDAYS

INDIA PVT. LTD.
EC-DLET-01-03123- |BMW INDIA FINANCIALIRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

TRANZLEASE HOLIDAYS

INDIA PVT. LTD.
EC-DLET-01-03127- |BMW INDIA FINANCIALIRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

TRANZLEASE HOLIDAYS

INDIA PVT. LTD.
EC-DLET-01-03122- |BMW INDIA FINANCIALIRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

TRANZLEASE HOLIDAYS

INDIA PVT. LTD.
EC-DLET-01-03121- [INDIAN SCHOOLJSUNNY ARORA (9910574027 |JALBUSLAWFIRM@GMAIL.C [25/07/22 25/07/22
2022 FINANCE CO. PVT. LTD. OM

VS KAPANI GOWDA R

ofDate of e-
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EC-DLET-01-03134- [KOTAK MAHINDRA| 0873347330 |mayank_mahajanos@yahoo.c [25/07/22 25/07/22
2022 IBANK VS SEHGALJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
EC-DLET-01-03133- [KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [25/07/22 25/07/22
2022 BANK VS SEHGAJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
EC-DLET-01-03131- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_ mahajanos@yahoo.c [25/07/22 25/07/22
2022 BANK VS SEHGAJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
EC-DLET-01-03130- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [25/07/22 25/07/22
2022 IBANK VS SEHGAJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
EC-DLET-01-03129- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [25/07/22 25/07/22
2022 IBANK VS SEHGALJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
EC-DLET-01-03128- [KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [25/07/22 o5/07/22
2022 IBANK VS SEHGALJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
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EC-DLET-01-03126- [KOTAK MAHINDRA| 0873347330 |mayank_mahajanos@yahoo.c [25/07/22 25/07/22
2022 IBANK VS SEHGALJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
EC-DLET-01-03125- [KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [25/07/22 25/07/22
2022 BANK VS SEHGAJMAHAJAN om

TRANSPORT SERVICES

PRIVATE LIMITED
EC-DLET-01-03160- |SOUND FINANCE PVTLALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [25/07/22 25/07/22
2022 ILTD VS RAHUL
[EC-DLET-01-03161- [M/S PEEJAY FINANCEB. B. SHARMA [9891887145 Bankebiharisharma@rediffmailes/07/22 25/07/22
0022 COMPANY PVT LTD VS l.com

'YOGESH SHARMA
EC-DLET-01-03163- [M/S PEEJAY FINANCEHB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaifes/07/22 25/07/22
2022 COMPANY PVT LTD VS l.com

YOGESH SHARMA
[EC-DLET-01-03164- [M/S PEEJAY FINANCEB. B. SHARMA [0891887145 Bankebiharisharma@rediffmailz5/07/22 o5/07/22
2022 COMPANY PVT LTD VS l.com

'YOGESH SHARMA
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EC-DLET-01-03146- [TOYOTA FINANCiKHEKHUL 8376049807 Jadvocateashok.1i@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

SGATRUGHAN SINGH
EC-DLET-01-03147- [TOYOTA FINANCIALJRAHUL 8376049807 Jadvocateashok.1i@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

RAJ KUMAR GANDHI
EC-DLET-01-03148- [TOYOTA FINANCIALJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

MAYUR AGRAWAL
EC-DLET-01-03149- [TOYOTA FINANCIALJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

RAJ CARS AND

IBUSINESS SOLUTIONS
EC-DLET-01-03151- [TOYOTA FINANCIALJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

RAJ CARS AND

IBUSINESS SOLUTIONS
EC-DLET-01-03152- [TOYOTA FINANCIAIJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 o5/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

RAJ CARS AND|

BUSINESS SOLUTIONS




S.No

Court

District

Case No.

EC-DLET-01-03153-

Petitioner Name VS
Respondent Name

Advocate

TOYOTA FINANCiKHEKHUL
SERVICES INDIALTD VSBHARDWAJ

Advocate
Nobile
Number

8376049807

Advocate email id

advocateashok.1@gmail.com.

Date

ofDate of e-

Registration filing

25/07/22

25/07/22

2022

RAJ CARS AND

[BUSINESS SOLUTIONS
EC-DLET-01-03154- [TOYOTA FINANCIALJRAHUL 8376049807 Jadvocateashok.1i@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

RAMEEZ KHAN
EC-DLET-01-03156- [TOYOTA FINANCIALJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

MANOJ KUMAR
EC-DLET-01-03157- [TOYOTA FINANCIALJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

RAM BABU AWASTHI
EC-DLET-01-03159- [TOYOTA FINANCIALJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 25/07/22
2022 SERVICES INDIALTD VSBHARDWAJ

CHENTAN KUMAR

SAYATA
EC-DLET-01-03162- [TOYOTA FINANCIAIJRAHUL 8376049807 [|advocateashok.1@gmail.com. [25/07/22 o5/07/22

2022

[FARHA KHAN

SERVICES INDIALTD VSBHARDWAJ




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03175- |KOTAK MAHINDRA 0811843931 ranjan.and.company@gmail.cofz5/07/22 25/07/22
2022 BANK LTD VS TABREZKUMAR m

SHAIKH RANJAN
EC-DLET-01-03184- |KOTAK MAHINDRARAJEEV 0811843931 ranjan.and.company@gmail.cof26/07/22 26/07/22
2022 BANK LTD VS TABREZKUMAR m

SHAIKH RANJAN

EC-DLET-01-02850- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792 [abhavijayan13@gmail.com 26/07/22 26/07/22
2022 INDIA LTD VS ANANTA
KATHOR

EC-DLET-01-03187- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792 [abhavijayan13@gmail.com 26/07/22 26/07/22
2022 INDIA LTD VS GULSHAN|
SINGH CHOPRA

EC-DLET-01-03188- [TOYOTA FINANCIALABHA VIJAYAN [9953335792  [abhavijayan13@gmail.com 26/07/22 26/07/22
2022 INDIA LTD VS BARKADE
BHAUSAHEB SADASHIV

EC-DLET-01-03168- [NETRO NETWORKDSILOKESH JHAA [9910515215 advlokesh86@gmail.com 26/07/22 26/07/22
2022 PVT LTD. VS SDH
INETWORK PVT LTD. &
ORS.




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

EC-DLET-01-03232- [BAJAJ FINANCE LTD VSSHARVAN 0990151720 gloriouslawassociates@gmail.cf27/07/22 27/07/22
2022 PRASHANT PRASHANT |KAUSHIK om
EC-DLET-01-03233- [BMW INDIA FINANCIAIJRAHUL 8376049807 Jadvocateashok.1i@gmail.com. [27/07/22 27/07/22
2022 SERVICES PVT LTD VSBHARDWAJ

TRANZLEASE HOLIDAYS

INDIA PVT. LTD.
EC-DLET-01-03190- |SUDHIR KUMAR MITTALIRAJ KUMAR]9212084750 [rajsharma.del@yahoo.com 27/07/22 27/07/22
2022 VS FOCUS IMAGING ANDISHARMA

RESEARCH CENTRE PVT]

LTD.
EC-DLET-01-03211- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792 [abhavijayan13@gmail.com 07/07/22 27/07/22
2022 INDIA LTD VS MAHADEV|

IKERUBA PAWAR
EC-DLET-01-03239- [PEEJAY FINANCE COB.B.SHARMA [9891887145 Bankebiharisharma@rediffmailpy/07/22 27/07/22
2022 ILTD VS VEERESH PAL l.com
[EC-DLET-01-03240- [STATE BANK OF INDIA[SHALINI 0899408618 [shaliniadvocate@gmail.com [|27/07/22 27/07/22
2022 VS ABHAY KUMAR UPADHYAY

ofDate of e-




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-03238- [STATE BANK OF INDIAISHALINI 0899408618  [shaliniadvocate@gmail.com |27/07/22 27/07/22
2022 VS MAHIPAL SINGH [UPADHYAY
EC-DLET-01-03220- [KOTAK MAHINDRAIADITI GUPTA 9999631644 [ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS CHANDAN| COM

KUMAR
EC-DLET-01-03228- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS RAHUIMAHAJAN om

SHARMA
EC-DLET-01-03227- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS PRAMODMAHAJAN om

KUMAR
EC-DLET-01-03226- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS UMESHMAHAJAN om

KUMAR
EC-DLET-01-03229- [KOTAK MAHINDRAADITI GUPTA (9999631644 |ADITIGUPTALAW@YAHOO. |28/07/22 28/07/22
2022 IBANK LTD VS COM

GURMUKH SINGH




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03224- [KOTAK MAHIND gAYANK 0873347330 [mayank_mahajanos@yahoo.c |28/07/22 28/07/22
2022 BANK LTD VS NEE AHAJAN om

IDUHAN
EC-DLET-01-03225- [KOTAK MAHINDRAIADITI GUPTA 9999631644 [ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS ISHMEET] COM

SINGH
EC-DLET-01-03223- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS SULEMAHAJAN om

SINGH
EC-DLET-01-03221- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS TAUFIKMAHAJAN om

AHMAD
EC-DLET-01-03222- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS YOG DUTTMAHAJAN om

SHARMA
EC-DLET-01-03219- [KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS MOHANMAHAJAN om

RAY




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-03215- [KOTAK MAHINDEéIgAYANK 0873347330 [mayank_mahajanos@yahoo.c |28/07/22 28/07/22
2022 BANK LTD VS GAG AHAJAN om

BUILDING  MATERIAL

SUPPLIER
EC-DLET-01-03218- [KOTAK MAHINDRAIADITI GUPTA 9999631644 [ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS RANA COM

[PRATAP
EC-DLET-01-03213- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS MOHANMAHAJAN om

KUMAR CHOUDHARY
EC-DLET-01-03212- [KOTAK MAHINDRAADITI GUPTA [9999631644 |ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS JITENDRA COM

KUMAR
EC-DLET-01-03217- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS MAA ANDIMAHAJAN om

SONS
EC-DLET-01-03208- [KOTAK MAHINDRAADITI GUPTA (9999631644 |ADITIGUPTALAW@YAHOO. |28/07/22 28/07/22
2022 BANK LTD VS NISHANT] COM

AGARWAL




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-03216- [KOTAK MAHIND gAYANK 0873347330 [mayank_mahajanos@yahoo.c |28/07/22 28/07/22
2022 BANK LTD VS RIN AHAJAN om

SINGH
EC-DLET-01-03204- [KOTAK MAHINDRAIADITI GUPTA 9999631644 [ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS SM COM

TRADERS
EC-DLET-01-03214- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VSMAHAJAN om

KHURSHEED FATMA
EC-DLET-01-03203- [KOTAK MAHINDRAADITI GUPTA [9999631644 |ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS NEELAM COM
EC-DLET-01-03210- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS KAUSHIKMAHAJAN om

TRANSPORT
[EC-DLET-01-03209- [KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS ASHOKMAHAJAN om

KUMAR




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-03185- [KOTAK MAHINDRAADITI GUPTA (9999631644 |ADITIGUPTALAW@YAHOO. |28/07/22 28/07/22
2022 BANK LTD VS TEJPAL COM

SHARMA
EC-DLET-01-03207- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c |28/07/22 28/07/22
2022 BANK LTD VS JAMIRMAHAJAN om

KHAN
EC-DLET-01-03183- |KOTAK MAHINDRAADITI GUPTA [90999631644 |ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS RANDHIR COM

SINGH
EC-DLET-01-03206- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS ARTHANTIMAHAJAN om

TRADING
EC-DLET-01-03182- [KOTAK MAHINDRAADITI GUPTA (9999631644 |ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS MAA AND| COM

SONS
EC-DLET-01-03205- [KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [28/07/22 28/07/22
2022 BANK LTD VS RAINKANMAHAJAN om

SINGH




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-03179- [KOTAK MAHINDRAADITI GUPTA (9999631644 |ADITIGUPTALAW@YAHOO. |28/07/22 28/07/22
2022 BANK LTD VS MS SHRI| COM

BALA JI TRADERS
EC-DLET-01-03181- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c |28/07/22 28/07/22
2022 BANK LTD VS BALA MAHAJAN om
EC-DLET-01-03178- |KOTAK MAHINDRAADITI GUPTA [90999631644 |ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS BENCHE COM

LAL
EC-DLET-01-03177- [KOTAK MAHINDRAADITI GUPTA [9999631644 |ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS SHRI RAM| COM

[EDU AND CUL SOCIETY
EC-DLET-01-03176- [KOTAK MAHINDRAADITI GUPTA (9999631644 |ADITIGUPTALAW@YAHOO. [28/07/22 28/07/22
2022 BANK LTD VS DIVAKAR| COM

SINGH
EC-DLET-01-03258- [M/S ANRFINLEASE PVTIRISHABH 0873709995  [rishabh.g@live.in 8/07/22 28/07/22
2022 LTD VS NIRAJ KUMARIGULATI

SINGH




S.No

Court

District

Case No.

2022

EC-DLET-01-03263-

Petitioner Name VS
Respondent Name

VASUDEV

Advocate

DASH LEASING AN i‘jEITISH
FINANCE PVT LTD. VSPATHANIA

Advocate
Nobile
Number

09999334816

Advocate email id

pathania.hot@gmail.com

Date

ofDate of e-

Registration filing

28/07/22

28/07/22

PVI LTD VS YF(Q
[PROJECTS PVT LTD

EC-DLET-01-03262- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 28/07/22 28/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

SHOKIN
EC-DLET-01-03261- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 28/07/22 28/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

SAJAN KISHOR SINGH
EC-DLET-01-03259- |DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 28/07/22 28/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

ROHIT PAHWA
EC-DLET-01-03197- |TATA CAPITALJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [28/07/22 28/07/22
2022 FINANCIAL  SERVICES

PVT LTD VS YFQ

IPROJECTS PVT LTD
EC-DLET-01-03198- [TATA CAPITALJLALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [28/07/22 28/07/22
2022 FINANCIAL  SERVICES




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EC-DLET-01-03200- [TATA CAPITALJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [28/07/22 28/07/22
2022 [FINANCIAL  SERVICES

PVT LTD VS YFCQO

PROJECTS PVT LTD
EC-DLET-01-03201- [TATA CAPITALJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [28/07/22 28/07/22
2022 [FINANCIAL  SERVICES

PVIT LTD VS YFCQ

PROJECTS PVT LTD
EC-DLET-01-03269- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 29/07/22 29/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

IFATEEK
EC-DLET-01-03264- |BALDEV FINLEASE PVTINITISH 0099334816  [pathania.hot@gmail.com 29/07/22 29/07/22
2022 LTD. VS KISHAN MEHTO [PATHANIA
EC-DLET-01-03267- |[BALDEV FINLEASE PVTINITISH 0099334816  [pathania.hot@gmail.com 29/07/22 29/07/22
2022 ILTD. VS SATISH CHANDIPATHANIA

PANDEY
[EC-DLET-01-03265- [BALDEV FINLEASE PVT|NITISH 0099334816  [pathania.hot@gmail.com 29/07/22 29/07/22
2022 ILTD. VS RAJPAL SINGH [PATHANIA




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-03270- [BALDEV FINLEASE PVT.|NITISH 0999334816  |pathania.hot@gmail.com 29/07/22 29/07/22
2022 ILTD. VS AVNISH KUMAR [PATHANIA
EC-DLET-01-03281- [ENTRUST OVERSEASSONIA JASUJA 8920545467 [soniajasujaadvocate558 @gmai|29/07/22 29/07/22
0022 PVT LTD VS MOHD l.com

MUNNA
EC-DLET-01-03280- |[KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGAIMAHAJAN om

TRANSPORT SERVICES

PVT LTD
EC-DLET-01-03278- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGAIIMAHAJAN om

TRANSPORT SERVICES

PVT LTD
EC-DLET-01-03279- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGAIMAHAJAN om

TRANSPORT SERVICES

PVT LTD
EC-DLET-01-03282- [TRINITY FINLEASE PVT|SONIA JASUJA [8920545467 [soniajasujaadvocate558 @gmai [29/07/22 29/07/22
2022 ILTD VS ARJUN PASWAN l.com




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03277- [KOTAK MAHINDRA| 0873347330 [mayank_mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGAIMAHAJAN om

TRANSPORT SERVICES

PVT LTD
EC-DLET-01-03276- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGALMAHAJAN om

TRANSPORT SERVICES

IPVT LTD
EC-DLET-01-03275- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGALMAHAJAN om

TRANSPORT SERVICES

PVT LTD
EC-DLET-01-03272- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGALMAHAJAN om

TRANSPORT SERVICES

PVT LTD
EC-DLET-01-03274- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS SEHGAIMAHAJAN om

TRANSPORT SERVICES

PVT LTD
EC-DLET-01-03283- [M/S  CLIX  CAPITAIJRAVI SHANKAR[9811252038 [advocatersgarg@gmail.com [29/07/22 29/07/22
2022 SERVICES PVT LTD VSGARG

M/S SIKARWAR SCAN|

CENTRE




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03289- [DOST FINCAP PVT LTDB.B.SHARMA [9891887145 Bankebiharisharma@rediffmail2g/07/22 29/07/22
2022 VS MOHD SAZID l.com
EC-DLET-01-03180- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c [29/07/22 29/07/22
2022 BANK LTD VS LALA RAMIMAHAJAN om

GOKUL SINGH
EC-DLET-01-03305- [M/S BANSAL CREDITSRISHABH 0873709995  [rishabh.g@live.in 30/07/22 30/07/22
2022 LIMITED VS PUSHPALGULATI

CHANDHOK
EC-DLET-01-03307- |[CANARA BANK  VSHITESH 0891966005  |hiteshsachar@gmail.com 30/07/22 30/07/22
2022 AMBIKA PRASAD SACHAR

EC-DLET-01-03310- [M/S PEEJAY FINANCEHB. B. SHARMA [9891887145 Bankebiharisharma@rediffmaif3o/o7/22 30/07/22

2022 COMPANY PVT LTD VS l.com
PARVESH BHATI
EC-DLET-01-03308- |[CANARA BANK  VSHITESH 0891966005  |hiteshsachar@gmail.com 30/07/22 30/07/22

2022 SNEHA PANDEY SACHAR




S.No

Court

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

EC-DLET-01-03309- [CANARA BANK  VSHITESH 0891966005  |hiteshsachar@gmail.com 30/07/22 30/07/22
2022 SATIRAM INITIATIVESSACHAR

ADVERTISEMENT  PVT]

ILTD.
EC-DLET-01-03318- [M/S MITTAL FINSEC PVT|LAVIKA KRp871170800 [Lavikagupta2o09@gmail.com [30/07/22 30/07/22
2022 ILTD VS RAM KHILAWAN |GUPTA
EC-DLET-01-03320- |[TATA CAPITALJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [30/07/22 30/07/22
2022 [FINANCIAL  SERVICES

PVT LTD VS AMIT

BANSAL
EC-DLET-01-03322- [TATA CAPITALJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [30/07/22 30/07/22
2022 [FINANCIAL SERVICES

PVT LTD VS KAILASH

IPRAJAPAT
EC-DLET-01-03321- [RAMANDEEP SINGH VSSHANTANU 0891401428  [Shantanubhardwaj@rediffmail{3o/07/22 30/07/22
2022 RAJ KUMAR GOEL BHARDWAJ .com
[EC-DLET-01-03330- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 30/07/22 30/07/22
2022 FINANCE PVT LTD. VSPATHANIA

VEERENDRA SINGH

ofDate of e-




S.No

Court

District

Case No.

2022

EC-DLET-01-03329-

Petitioner Name VSAdvocate
Respondent Name

SURESH CHAND

DASH LEASING AN i‘jEITISH
FINANCE PVT LTD. VSPATHANIA

Advocate
Nobile
Number

09999334816

Advocate email id

pathania.hot@gmail.com

Date

ofDate of e-

Registration filing

30/07/22

30/07/22

ASRAF

EC-DLET-01-03328- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 30/07/22 30/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

INAEEM KHAN
EC-DLET-01-03327- |DASH LEASING ANDNITISH 0009334816  [pathania.hot@gmail.com 30/07/22 30/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

JAI SINGH
EC-DLET-01-03326- |DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 30/07/22 30/07/22
2022 [FINANCE PVT LTD. VSPATHANIA

[RFAN
EC-DLET-01-03325- |[DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 30/07/22 30/07/22
2022 FINANCE PVT LTD. VSPATHANIA

GAFFAR KHAN
[EC-DLET-01-03324- [DASH LEASING ANDNITISH 0099334816  [pathania.hot@gmail.com 30/07/22 30/07/22
2022 FINANCE PVT LTD. VSPATHANIA




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03313- [KOTAK MAHIND gAYANK 0873347330 [mayank_mahajanos@yahoo.c |30/07/22 30/07/22
2022 BANK LTD VS PAN AHAJAN om

SHARMA
EC-DLET-01-03304- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c |30/07/22 30/07/22
2022 BANK LTD VS SUBHASH [MAHAJAN om
EC-DLET-01-03303- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank mahajanos@yahoo.c [30/07/22 30/07/22
2022 BANK LTD VS BAIMAHAJAN om

KISHAN
EC-DLET-01-03302- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [30/07/22 30/07/22
2022 BANK LTD VS MAANMAHAJAN om

SINGH
EC-DLET-01-03301- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [30/07/22 30/07/22
2022 BANK LTD VS SHREEMAHAJAN om

SARASWATI COTTON

MILLS
EC-DLET-01-03299- |KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [30/07/22 30/07/22
2022 BANK LTD VS SARJEET [MAHAJAN om




S.No Court District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EC-DLET-01-03297- [KOTAK MAHIND gAYANK 0873347330 [mayank_mahajanos@yahoo.c |30/07/22 30/07/22
2022 BANK LTD VS DHAW. AHAJAN om

TRANSORT CO
EC-DLET-01-03395- [KOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c |30/07/22 30/07/22
2022 BANK LTD VS ANYTIMEMAHAJAN om

ILOGISTIC PRIVATE

LIMITED
EC-DLET-01-03334- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.col3o/07/22 30/07/22
2022 ILTD VS HEM SINGH KUMAR m

RANJAN

EC-DLET-01-03296- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [30/07/22 30/07/22
2022 BANK LTD VS ANYTIMEMAHAJAN om

ILOGISTIC PRIVATE

LIMITED
EC-DLET-01-03316- |KOTAK MAHINDRAIMAYANK 0873347330 |mayank_mahajanos@yahoo.c [30/07/22 30/07/22
2022 IBANK LTD VS JASBIR MAHAJAN om
EC-DLET-01-03315- |KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [30/07/22 30/07/22
2022 BANK LTD VS JAVED MAHAJAN om




S.No

Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

EC-DLET-01-03336- [[FFCO KISAN FINANCﬂEEiEEV 0811843931 ranjan.and.company@gmail.cof3o/07/22 30/07/22
2022 L.TD VS JAGDISHKUMAR m
[PRASAD BAIRAGI RANJAN
EC-DLET-01-03337- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.co[30/07/22 30/07/22
2022 LTD VS PAPPULALAKUMAR m
MALVIY RANJAN
EC-DLET-01-03338- [I[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.col3o/07/22 30/07/22
2022 LTD VS ANTAR SINGHKUMAR m
GURJAR RANJAN
EC-DLET-01-03345- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.co[3o0/07/22 30/07/22
2022 LTD VS DHANRAJ[KUMAR m
GURJAR RANJAN
EC-DLET-01-03350- [[FFCO KISAN FINANCERAJEEV 0811843931 ranjan.and.company@gmail.co[3o/07/22 30/07/22
2022 LTD VS BABU LAL KUMAR m
RANJAN
[EC-DLET-01-03333- [[FFCO KISAN FINANCHRAJEEV 0811843931 ranjan.and.company@gmail.co[3o/07/22 30/07/22
2022 LTD VS BHAGVANKUMAR m
SINGH RANJAN




District

Case No.

2022

EC-DLET-01-03352-

Petitioner Name VS
Respondent Name

LTD VS BABU LAL

IFFCO KISAN FINANCE

Advocate

Advocate
Nobile
Number

0811843931

Advocate email id

ranjan.and.company@gmail.co
m

Date

ofDate of e-

Registration filing

30/07/22

30/07/22

17

MS. BARKHA GUPTA,
(DJ(COMM)

NORTH
[EAST

CS(COMM)-63/2022

CANARA
ANGELS
ACADEMY

BANK VS
DANCE

ANSHUMAN
SHRIVASTAVA

0990042642

N/A

02.07.2022

01.07.2022

CS(COMM)-64/2022

PUNJAB NATIONAL
BANK VS AMIT AND ANR|

QUAISAR ALI

9999802592

aliquaisar110@gmail.com

02.07.2022

01.07.2022

EX(COMM)-34/2022

BAJAJ HOUSING|

WAKEEL AHMAD

[DEPENDER

[FINANCE LTD. VS SAYEDKUMAR

0911122997

dependerkumar@gmail.com

02.07.2022

01.07.2022

CS(COMM)-65/2022

OAKTEL HOTELS PVT]
LTD. VS. MARVEL
HOTELS AND BUILDERS
PVT LTD

SUNIL KUMAR
JAISWAL

9899957273

hemantkaushik2660@gmail.co
m

04.07.2022

02.07.2022

CS(COMM)-70/2022

TECKNOWLED ALLOYS
INDIA PVT LTD. VS
AKONA ENGENERRING
PRIVATE LIMITED

ABHINAV
SHRIVASTAVA

0811954243

E)abhinav.shrivastava@gslc.i
n

08.07.2022

08.07.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EX(COMM)-35/2022 [HDFC BANK LTD. VSJAMITA KUMARIP311851166
GHAN SHYAM

curmeet@gbalawoffices.com [08.07.2022  [08.07.2022

EX(COMM)-36/2022 |[KOTAK MAHINDRAROHIT BOHRA 9911000651 bnnlitigation@gmail.com 12.07.2022 11.07.2022
PRIME LTD VS MOHIT]
MAHESHWARI

EX(COMM)-37/2022 |[KOTAK MAHINDRARROHIT BOHRA 9911000651 rohit@bambhaandnandan.in |1207.2022 11.07.2022
PRIME LTD VS GAURI
SHANKAR AND ORS.

EX(COMM)-38/2022 |[KOTAK MAHINDRARROHIT BOHRA 9911000651 rohit@bambhaandnandan.in [12.07.2022 11.07.2022
PRIME LTD VS SUDHIR
IKUMAR AND ORS

EX(COMM)-39/2022 |[KOTAK MAHINDRAVEERUPAL 8368965416  [patinelawoffices@gmail.com [12.07.2022 11.07.2022
PRIME LTD VS TARUN
KUMAR TYAGI

EX(COMM)-40/2022 [AU SMALL FINANCEDILIP PANDITAP811057626 adv.dilippandita@gmia.com [12.07.2022 11.07.2022
BANK LIMITED VS ARIK
KHAN




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

EX(COMM)-41/2022 |[DN ELECTRONICS VSSS TOMAR 0968544876  [sstomar@lite.com 12.07.2022 11.07.2022
SHIVAM ENTERPRISES

EX(COMM)-42/2022 [KOTAK MAHINDRARANJAN  ANDI9311022104 ranjan.and.company@gmail.cof13.07.2022 13.07.2022
PRIME LTD VS AMEER|[COMPANY m
HASAN ANSARI AND
IANRS.

EX(COMM)-43/2022 [HDFC BANK LTD. VS. [MANISH 0650810426  Jms.vermachambers@gmail.co [13.07.2022 13.07.2022
IDEV ANAND VERMA m

CS(COMM)-71/2022 |THE SUPREMESHRIHAR 0643332016  [legal@boostip.in 19.07.2022 18.07.2022

INDUSTRIES  LIMITEDTRIPATHI
VS MR. DEVARAM & ORS

CS(COMM)-72/2022 |SH. RAVNISH VS|DEVINDRA 0868335268  Jadv.skd25@gmail.com 19.07.2022 19.07.2022
CHINNARAJ MADAIYAN [SINGH SHAKYA

EX(COMM)-44/2022 [FORTUNE CREDITIDEVENDERA  [9818483258 |mehta.devendras@gmial.com [19.07.2022 19.07.2022
CAPITAL LTD VS KINGSINGH MEHTA
IMACHINERY AND ORS.




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

EX(COMM)-45/2022 [HDFC BANK Vv 0311022104 ranjan.and.company@gmail.cof19.07.2022 16.07.2022
ASHWANI KUMAR COMPANY m

EX(COMM)-46/2022 |[KOTAK MAHINDRAJANKIT DOGRA 9999045885 [ankita@bhandnand.hw 19.07.2022 18.07.2022
PRIME LTD VS AMIT]
GOEL

CS(COMM)-73/2022 [M/S MAHAVEERAMANEESH 0599022542  [maneesh3zo@gmail.com 21.07.2022 21.07.2022

TRADING COMPANY VS/KUMAR  AND
RADIANT CASTINGSASSOCIATED
PRIVATE LIMITED

EX(COMM)-47/2022 [HDFC BANK LTD. VSMOHITJALAL [8802757235 [LEGAL@KATIYALASSOCIAT [21.07.2022 21.07.2022
SACHIN TYAGI AND [ES.COM
ANR.

EX(COMM)-48/2022 [HDFC BANK LTD. VSMOHITJALAL [8802757235 [LEGAL@KATIYALASSOCIAT [21.07.2022 21.07.2022
IMOHD. ASIF KHAN [ES.COM

EX(COMM)-49/2022 [HDFC BANK LTD. VSMOHITJALAL [8802757235 [LEGAL@KATIYALASSOCIAT [21.07.2022 £1.07.2022
IMOHD. ASIF KHAN AND ES.COM
IANR.




District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

EX(COMM)-50/2022 [HDFC BANK LTD. IMOHIT JALAL [8802757235 [LEGAL@KATIYALASSOCIAT [21.07.2022 £21.07.2022
AURENGJEB KHAN ES.COM

EX(COMM)-51/2022 [HDFC BANK LTD. VSMOHIT JALAL [8802757235 [LEGAL@KATIYALASSOCIAT [21.07.2022 21.07.2022
NAEEM KHAN ES.COM

EX(COMM)-52/2022 [HDFC BANK LTD. VSJMOHIT JALAL [8802757235 LEGAL@KATIYALASSOCIAT [21.07.2022 21.07.2022
JAG PAL SINGH AND ES.COM
ANR.

EX(COMM)-53/2022 |[KOTAK MAHINDRATANUAGARWA 9599153502 tagarwal.5@gmail.com 21.07.2022 21.07.2022
BANK LTD. VS RAMESHIL AND|
KUMAR AND ANR. IASSOCIATES

EX(COMM)-54/2022 |[HDFC BANK LTD. VSJGBA LAW|p311851166 curmeet@gbalawoffices.com [21.07.2022 21.07.2022
INITIN KUMAR AND ANR.|OFFICES

EX(COMM)-55/2022 [HDFC BANK LTD. VSJGBA LAW|p311851166 curmeet@gbalawoffices.com [21.07.2022 £1.07.2022
BABU RAM OFFICES




District

Case No.

CS(COMM)-74/2022

Petitioner Name VS
Respondent Name

AXIS BANK LTD V§
[FASHION VILAA

Advocate

THE
CHAMBERS OHR
JANGRA AND
ASSOCIATES

Advocate
Nobile
Number

0858736491

Advocate email id

jangraadvocate@gmail.com

Date

ofDate of e-

Registration filing

27.06.2022

26.07.2022

MISC DJ-213/2022

SBFC FINANCE PRIVATE
LTD VS MAHINDRA
SINGH AND ORS

CHARU
SACHDEV

0899635146

charusachdev@gmail.com

07.07.2022

25.07.2022

EX(COMM)-56/2022

ZUBAIR ZUBAIR

BAJAJ FINANCE LTD VSPARVESH

[DUHON

7503390931

parveshduhonioo@gmail.com

>7.07.2022

25.07.2022

CS(COMM)-75/2022

OJHA

LEVI STRUSS VS AMANIK.G BANSAL

1126843455

unitedmark@unitedipr.com

>7.0.2022

27.07.2022

MISC DJ-73/2022




District

Case No.

EX(COMM)-57/2022

Petitioner Name VS
Respondent Name

HDFC BANK LTD. VS,
ANITA VERMA

Advocate

AMITA KUMARI

Advocate

Nobile
Number

0311851166

Advocate email id

Date

ofDate of e-

Registration filing

27.07.2022

07.07.2022

CS(COMM)-76/2022

STATE BANK OF INDIA
VS ANKIT KUMAR

SHALINI
[UPADHAYAY

0899408618

shaliniadvocate@gmail.com

28.07.2022

28.07.2022

CS(COMM)-77/2022

STATE BANK OF INDIA|

ORS

SHALINI

VS PARUL NIMESH ANDJUPADHAYAY

0899408618

shaliniadvocate@gmail.com

28.07.2022

28.07.2022

EX(COMM)-58/2022

HDFC BANK LTD. VS|

AHMAD

SACHIN

MOHAMMAD SOURABHIKATYAL

0811015339

legal @katiyalassociates.com

30.07.2022

29.07.2022

EX(COMM)-59/2022

HDFC BANK LTD. VS.
GAYUUR RANA

KUSUM BHATT

0599624216

Ashim.bhatt17@gmail.com

30.07.2022

29.07.2022




District

Case No.

EX(COMM)-60/2022

Petitioner Name VS
Respondent Name

HDFC BANK LTD. VS|
SHIVAM SINGH

Advocate

Advocate
Nobile
Number

0311851166

Advocate email id

Date

ofDate of e-

Registration filing

30.07.2022

30.07.2022

18

MS. NIVEDITA ANIL]
SHARMA, DISTRICT]
JUDGE
(COMMERCIAL)

Shahdara

CS
COMM)/402/2022

M/S RUBY INFRA TRADE

[PVT LTD

INEERAJ

Vs M/S SBC MINERALSKUMAR(P),

dewedianita@gmail.com

01-07-2022

01-07-2022

[Execution
Comm)/43/2022

MAHARISHI
[PARSHURAM COOP
[URBAN COOP TQ
SOCEITY Vs YOGENDRA|
KUMAR GAUR

[PRAVEEN
KUMAR
SHARMA(P),

7838963403

lawvikasgg@gmail,com

01-07-2022

01-07-2022

CS
COMM)/403/2022

M/S NAV  BHARAT
ITS PARTNER SHR
ANUJ MITTAL Vs MOH
SAHID OF M/
NATIONAL

FABRICATION TRADING

RAJESH

[ENTERPRISESTHROUGHIKUMAR

ANDEY(P),

8920260088

advocateakjainassociated@gm
ail.com

01-07-2022

01-07-2022

CS
COMM)/404/2022

MRS SHARDA RANI

BANK OF BARODA VSUMESH

JOSHI(P),

0910568669

advocateumesh2005@gmail.co
m

01-07-2022

01-07-2022

CS
COMM)/405/2022

SUNIL VASISHT Vs M/S
RELIANCE INFRATEL
LIMITED THROUGH ITS
IDIRECTORS MS CHHAYA|
VIRANI MR GOURAV
RANAWATSINGH MR

VIVEK
BHARDWAJ(P),

MANG

0810562468

adv.vivek502@gmail.com

01-07-2022

01-07-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS (COMM)/401/2022]SANJEEV KAPOOR VYRAMESH 0811665112
VIKAS SHARMA CHANDER
TAKKAR(P),

rameshtakkar@gmail,com 01-07-2022  [01-07-2022

Execution [KOTAK MAHINDRARohit Bohra(P), [9560425989 [support@arvlawchambers.com|o1-07-2022  [01-07-2022
Comm)/42/2022 PRIME LTD Vs SUSMITA|
BISWAJIT SINGH

CS (COMM)/410/2022M/S V. M AGENCY VYNEELAM 7303296156  [neelammalik85112@gmail.com|04-07-2022  [04-07-2022
SHRI DULEEP SHARMAKUMARI
AND ANOTHER ALIK(P),

[DEPARTMENTAL STOREKUMARI
[PRIVATE LIMITED
M/S SHARDA RETAIL
[PRIVATE LIMITED AND
ORS

CS (COMM)/412/2022|PRATAP K‘iREELAM 7303296156  [neelammalik85112@gmail.com|o5-07-2022  |05-07-2022
V

ALIK(P),

CS (COMM)/411/2022|MOVEMENT Neha 0811028054  [rajeshmittal@com 05-07-2022  [05-07-2022
COLLECTION Vs ANKIT|Malhotra(P),
CHAUHAN

Execution [HDFC BANK LTD VSYSANJEEV 8802757235 [legal@katyalassociates.com  [08-07-2022  [08-07-2022
Comm)/47/2022 SAMTECH KUMAR(P),
[ENGINEERING AND
COMPOSITES PRIVATE
LIMITED




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

Execution ASHV FINANCE LIMITE ulya 0311851166 gurmeet@gbalawasssociates.colo8-07-2022  |08-07-2022
Comm)/46/2022 Vs MADNI NET AND{Upadhyay(P), m
BASKET
CS (COMM)/417/2022|RAM KISHORE Vs AMITITARA CHAND743804510 [advocatetarachandgupta@gmalo8-07-2022  [08-07-2022
KUMAR GUPTA(P), il.com
Execution ASHV FINANCE LIMITEDIAmulya 8743804510  [adv.vivek502@gmail.com 08-07-2022  [08-07-2022
Comm)/48/2022 Vs DEEPAKUpadhyay(P),
[ENTERPRISES
CS (COMM)/419/2022M/S F K GRAPHICAHMAD ALIl9810095705 [|ahmedmarati467@gmail.com [11-07-2022 11-07-2022
THROUGH ITSKHAN(P),
IPROPRITER MOH
UMAR Vs M/S TEGH
GRAPHICS THROUG
TS PROPRITER S
HAIDER ATT
[Execution INDUSIND BANK LTD VY4SURAJ 0009429955  [lawmasteramesh@gmail.com [|12-07-2022  |12-07-2022
Comm)/50/2022 IDILAWAR SINGHICHOUDHARY(P
TOMAR L
CS (COMM)/425/2022{M/S PRIYANSHU METAL|Girish 0643023544  [girishkumar@gmail.com 12-07-2022  [12-07-2022
Vs SAWANkhanna(P),
IDISTRIBUTORS




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS LEVI STRAUSSAASTHA 0810481016 mail@the Legist.com 12-07-2022  [12-07-2022
COMM)/426/2022 [COMPANY Vs ASHOKSHARMA(P),

[UMAR
CS (COMM)/427/2022M/S NAV BHARAT|RAJESH 8920260088 [advocateakjanassocaite@gmailf12-07-2022  [12-07-2022

[ENTERPRISESTHROUGH|KUMAR com

TS PARTNER SHRIPANDEY(P),

ANUJ MITTAL Vs M/

LAXMINARAYANAN

[FINSOL P

LTDTHROUGH I[N
CS INET2SOURCE RASHI 0811229212 rashibansal @gmail.com 12-07-2022  [12-07-2022
COMM)/428/2022 |[CONSULTING LIMITEDBANSAL(P),

Vs STUTI VERMA
CS HIMANSHU JAIN VSSATYENDRA  [0811161525 skingh116 @gmail.com 12-07-2022  [12-07-2022
COMM)/429/2022 |[MUNICIPAL KUMAR

ICORPORATION OFSINGH(P),

IDELHI
CS ARVIND KUMAR SINGHIARVIND 0811900312 akkusing@gmail.com 12-07-2022  [12-07-2022
COMM)/430/2022 [Vs MESSORS ADHYYAN[KUMAR

BOOKS INTERNATIONALSINGH(P),

IPVT LTD AND ANR
Execution [KOTAK MAHINDRAJAnkur Katyal(P), 9811900312 akkusing@gmail.com 12-07-2022  [12-07-2022
Comm)/52/2022 BANK LTD Vs SADHANA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Execution [KOTAK MAHINDRAAnkur Katyal(P), [9811900312 akkusing@gmail.com 12-07-2022  [12-07-2022
Comm)/51/2022 BANK LTD Vs RITESH

MEHRA
Execution SHREE MANGLAM|PTYUSH 8285002845 [litigation@srcslegal.com 12-07-2022  [12-07-2022
Comm)/53/2022 [FABRIC Vs MS PRUJAIN(P),

[FABRIC
Execution JAI DURGAR TRADERSMUNISH 8285002845 [litigation@srcslegal.com 13-07-2022  [13-07-2022
Comm)/54/2022 PVT LTD Vs BELACHHOKER(P),

CREATION PVT LTD
[Execution SHRI RAM CITYUNION[TARUNDEEP [8285002845 [litigation@srcslegal.com 13-07-2022  [13-07-2022
Comm)/55/2022 FINANCE LTD Vs SUNILBHARTI(P),

KUMAR
OMP SUDHIR KUMAR VSYTARA CHAND|8285002845 |[litigation@srcslegal.com 15-07-2022  [15-07-2022
COMM)/8/2022 DHANI LOANS AND [GUPTA(P),

SERVICES LTD
CS PUNJAB NATIONALBINEY KUMAR]9354193994 [advocatetrarachand@gmail.co f15-07-2022  [|15-07-2022
COMM)/433/2022 [BANK Vs TIMOTHEYMISHRA(P), m

JOSEPH




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS M/S RESHMAJKunwar  Arish|
COMM)/434/2022 [ENGINEERINGTHROUG |Ali(P),

0810783224  |kunwar.arishali@com 15-07-2022 15-07-2022

MALIK Vs M/S N
[ENGINEERS THROUG
[T MDSH ARI
STDDIOITE

ICS (COMM)/435/2022TIRUPATI DENIM  VSKAPIL 0811330059  [kapiljksinghal@gmail.com 15-07-2022 15-07-2022
AGGARWAL TEXTILE SINGHAL(P),

CS TIRUPATI DENIM VSKAPIL 0811330059  [kapiljksinghal@gmail.com 15-07-2022  [15-07-2022
COMM)/436/2022 |SHREE JAI GURUDEVSINGHAL(P),
TEXTILE AGENCIES
OMP (COMM)/7/2022[KAPIL JAIN VSPRATEEK 0811330059  [kapiljksinghal@gmail.com 15-07-2022  [15-07-2022
INEOGROWTH CREDITIMEHTA(P),
IPRIVATE LIMITED
ICS (COMM)/441/2022]M/S MENRIK BIOMERGHEVISHAL 0-1147018254 |pasinelawoffice@gmail.com [19-07-2022  [19-07-2022

PVT LTD THROUGH ITSKHATTAR(P),
DIRECTOR MR KETAN|
SWAROOP BANSAL Vs
MR JAI KUMAR SHAH

Execution M/S UTKARSH SMALIVIBHOR 0868552038 [|advocatersgard@gmail.com  [19-07-2022  [19-07-2022
Comm)/62/2022 IFINANCE BANK VSMATHUR(P),
MAHESH CHAND




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Execution HDFC BANK LTD VSRAJEEV 0868552038  [advocatersgard@gmail.com  [19-07-2022  [19-07-2022
Comm)/63/2022 INAVEEN BHATNAGAR |KUMAR
RANJAN(P),

Execution INAVEEN SINGHAIJRohit 0868552038  [advocatersgard@gmail.com  [19-07-2022  [19-07-2022
Comm)/64/2022 IPROPRIETOR M/SiGoswami(P),

SINGHAL TEXTILES Vs

M/S MUKESH|

GARMENTS THROUGH

TS PROPRIETOR S

MUKESH SINGH
Execution BAJAJ FINANCE LTD VsArun Kuman9868552038 [advocatersgard@gmail.com  [19-07-2022  [19-07-2022
Comm)/61/2022 SHASHI BHATI ISharma(P),
CS SHANKER DENIM V9YKAPIL 0811330059  [kapiljksinghal@gmail.com 19-07-2022  [19-07-2022
COMM)/444/2022 [SHREE JAI GURUDEV[SINGHAL(P),

TEXTILE AGENCIES
CS INIKE INNOVATE CV VY4AASTHA 0810481016 mail@the Legist.com 19-07-2022 19-07-2022
COMM)/443/2022 [ASHOK KUMARISHARMA(P),

UNKNOWN
CS ADIDAS AG Vs ASHOK |[AASTHA 0810481016  |mail@the Legist.com 19-07-2022  [19-07-2022
COMM)/442/2022 [KUMAR UNKNOWN SHARMA(P),




District

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS SH BHUPINDER SINGH|DINESH 0818478270  [sskatra@gamil.com 19-07-2022  [19-07-2022
COMM)/440/2022 [Vs SH VIKESH KAPOOR |[KUMAR(P),
CS DALIP MAHAJAN VSGAURAV 0811688721 gauravmahajan23@yahoo.com[20-07-2022  [20-07-2022
COMM)/445/2022 [SHAILA ENGINEERINGMAHAJAN(P),
WORKS
CS BA ALLOYS PVT LTD VSASHISH 0810567558  [|ashish2781974@gmail.com  [28-07-2022  [28-07-2022
COMM)/460/2022 [POOJA IRON STORE CHAUDHARY(P
cS BRIJ BIHARI Vs PARASASHISH 0810567558  |ashish2781974@gmail.com  [28-07-2022  [28-07-2022
COMM)/459/2022 [CEMENT COMPANY CHAUDHARY(P
CS STATE BANK OF INDIAShalini 0899408618 [shaliniadvocate@gmail.com [28-07-2022 [28-07-2022
COMM)/458/2022  [Vs ANKIT SRIVASTAVA |Upadhyay(P),
CS (COMM)/457/2022[STATE BANK OF INDIA|Shalini 0899408618 [shaliniadvocate@gmail.com [28-07-2022 [28-07-2022
Vs RAJESH [Upadhyay(P),




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS PAWAN KUMAR GUPTAPRAVEEN 0818724611 aggarwal86praveen@gmail.co [28-07-2022  [28-07-2022
COMM)/456/2022 [Vs BASANT KUMARAGGARWAL(P), m

IRATHI
Execution M/S SHREE RAM|YASHPAL 0013493108  [ashokadvocate@gmail.com 28-07-2022  [28-07-2022
Comm)/73/2022 PRODUCTION Vs SHSHARMA(P),

JITENDER KUMAR

JAGDISH PRASAD|

SINGH @ SABU
Execution SANDHU MOTORlabed(P), 0871040215  [|kapilkumarlawoffice@gmail.co[28-07-2022  [28-07-2022
Comm)/74/2022 FINANCE PVT LTD Vs m

JATIN ARORA
[Execution KOTAK MAHINDRATANUJ 0871040215  [|kapilkumarlawoffice@gmail.co[28-07-2022  [28-07-2022
Comm)/75/2022 BANK LTD Vs SUNILAGRAWAL(P), m

KUMAR
[Execution HDFC BANK LTD VYSANJEEV 0818780225  [sanjeevkumar@gmail.com 28-07-2022  [28-07-2022
Comm)/76/2022 JAOODIN SAHABOODIN [KUMAR(P),
IMISC DJ/479/2022  [RSPL LIMITED V9Kanhaiya Lalp818780225 [sanjeevkumar@gmail.com 28-07-2022  [28-07-2022

SHAHZAD Mahour(P),




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS STATE BANK OF INDiKIFUBODH 0811375940 advsubodhkumarsing@gmail.c[30-07-2022  |30-07-2022
COMM)/464/2022 |Vs M/S PREETIKUMAR(P), om
IMAKEOVERZ
Execution [HDFC BANK LTD VSKUNAL 0958683230  [naveenkj-1@gmail.com 30-07-2022  [30-07-2022
Comm)/80/2022 SUNITA JHA MAKHIJA(P),
Execution KOTAK MAHINDRATANUJ 0599153502  [tagrawal.5gmail.com 30-07-2022  [30-07-2022
Comm)/81/2022 BANK LTD Vs SHYAMAGRAWAL(P),
SUNDER
19 MS. SUKHVINDERShahdara |CS MS EASTMAN AUTO ANDIAASHEESH 0560284991  [kgconsossllp@gmail.com 02-07-2022  [02-07-2022
IKAUR DJ COMM - 02 COMM)/408/2022 |POWER LTD Vs MSGUPTA(P),
GREEN KAIKETSU]|
AUTOMOTIVE INDIA
PVT LTD
CS (COMM)/414/2022[PRADEEP KUMAR VgVIVEK 0810562468  jadvviveke502@gamil.com 05-07-2022  [05-07-2022
SMT JASBIRI BHARDWAJ(P),
CS BANK OF BARODA VYSUSHIL KUMAR[7838889297 |aaspiresapra2oio@gmail.com [02-07-2022 [02-07-2022
COMM)/407/2022 |PREM CHAND SHARMA [SAPRA(P),




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

CS JASVINDER SINGH VYVINAY KUMARQ910973311 curdeep070490@gmail.com [12-07-2022 12-07-2022
COMM)/424/2022 [SURJEET SINGH VIRDHIMISHRA(P),
CS (COMM)/415/2022|0XFORD HEALTHCARREARUN 0810375150 arkumaradv@gmail.com 06-07-2022  [06-07-2022
INCORP Vs KARE[KUMAR(P),
IPARTNER GROUP INDIA
IPVT LTD
CS RAM KUMAR SINGH VYNETRAPAL 0873557711 advnpsso@gmail.com 21-07-2022  [21-07-2022
COMM)/448/2022 [TEJASVITA SINGH(P),
[ELECETRONICE LLP
CS SANCO INDUSTREESSAGAR 09009942765  |advocatesagarbhardwaj@gmaillo2-07-2022  |02-07-2022
COMM)/406/2022 [LIMITED Vs PINKI SETHIBHARDWAJ(P), .com
CS [PRECISION PLASTIQRAHUL 0310972268  [rahulcklow@gmail.com 18-07-2022  [18-07-2022
COMM)/439/2022 [INDUSTRIES PVT LTDIKUMAR(P),
THROUGH ITS AR V
VEDIKA ENTERPRISE
THROUGH IT
IPROPRIETOR SANJA
MAHESHWART
CS (COMM)/416/2022M/S A K DENIM Vs M/SMOHAMMAD [9891146454 |mohdbabaradv@gmail.com |o7-07-2022 [07-07-2022
[DRONA ENTERPRISES |BABAR(P),

ofDate of e-




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS AMIT KUMAR JAIN VsSparsh
COMM)/420/2022 |RAKESH SABHARWAL [Sharma(P),

8860346364 [csbhandariADV@gmail.com |11-07-2022 11-07-2022

CS (COMM)/455/2022|SHRI SHAKTIABHISHEK KR9899787372  [abhi.j.rai@gmail.com 27-07-2022  [27-07-2022
ENTERPRISES Vs NAKSH|RAI(P),
IPRINT AND PACKS
CS ADIDAS AG THROUGHHAASTHA 0718209970  [aastha@theligist.com 12-07-2022  [12-07-2022
COMM)/423/2022 [NARENDRA SINGH VYSHARMA(P),
ASHOK KUMAR
CS M/S OPTIONSRahul Bindal(P), [9811056620  Jankurjain1977@yahoo.com 12-07-2022  [12-07-2022
COMM)/422/2022 [PRINTOFAST Vs MO
[LEARNERS
IPUBLICATIONS
CS (COMM)/421/2022]MEENA RANI JAIN V§SHIV SHANKARQ811478243 lawxcel @gmail.com 12-07-2022  [12-07-2022

HIMANSHU SINGHAL  [MISHRA(P),

CS (COMM)/431/2022[M/S M J FLAAVOURS VYSANJEEV 0811129304 sanjeev.singh@singjassociates. [13-07-2022  [13-07-2022
K K PAN PRODUCT KUMAR com
SINGH(P),




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

CS TIRUPATI DENIM VSYKAPIL 0811330059  |kappiljksinghal@gmail.com  [16-07-2022  [16-07-2022
COMM)/438/2022 [BERRY AND BERRY CO [SINGHAL(P),
CS (COMM)/453/2022PUNJAB NATIONALBINEY KUMARQ868113796 bkmdilhi@gmail.com 27-07-2022  [27-07-2022
BANK Vs  SANJEEVIMISHRA(P),
MOSES DAVIDSON
CS PUNJAB NATIONALBINEY KUMAR|9868113796 bkmdilhi@gmail.com 27-07-2022  [27-07-2022
COMM)/454/2022 [BANK Vs POOJA JAIN  [MISHRA(P),
CS (COMM)/451/2022|PUNJAB NATIONAIBINEY KUMAR|9868113796 bkmdilhi@gmail.com 07-07-2022  [27-07-2022
BANK Vs SANGEETAMISHRA(P),
BABBAR
CS (COMM)/452/2022PUNJAB NATIONAIBINEY KUMAR|9868113796 bkmdilhi@gmail.com 07-07-2022  [27-07-2022
IBANK Vs AKASHIMISHRA(P),
RAJPOOT
CS PUNJAB NATIONALBINEY KUMAR]9868113796  [bkmdilhi@gmail.com 07-07-2022  [27-07-2022
COMM)/450/2022 |[BANK Vs JITENDRAMISHRA(P),
SINGH

ofDate of e-




District

Case No.

CS (COMM)/437/2022)

Petitioner Name VS
Respondent Name

BERRY AND BERRY CO

Advocate

KAPIL
SINGHAL(P),

Advocate
Nobile
Number

0811330059

Advocate email id

kapiljksinghal @gmail.com

Date

ofDate of e-

Registration filing

SHANKER DENIM V. ‘

16-07-2022

16-07-2022

CS (COMM)/447/2022|

DALIP MAHAJAN Vs
CHANDEL
[ENGINERRING
COMPANY
THROUGH PROPRIETOR
ASHWANI KUMAR
CHANDET

GAURAV
MAHAJAN(P),

0811688721

n

gauravmahajan23@yahoo.co.i

21-07-2022

21-07-2022

CS
COMM)/446/2022

ADIDAS AG Vs ASHOK
KUMAR UNKNOWN

AASTHA
SHARMA(P),

0718209970

aastha@theligist.com

>0-07-2022

20-07-2022

CS
COMM)/463/2022

M/S HANS RUBBER AND|

M/S INDIAN INSTITUTE
OF PATENT AND TRADE
[EDUCATION AND|
RESEEARCH (05
LIMITED

JITENDER

SPORTS(P) LIMITED VSKUMAR

KHULLAR(P),

8130676011

jitenderkullar@gmail.com

23-07-2022

23-07-2022

CS (COMM)/461/2022

STATE BANK OF INDIA
Vs DEVESH MISHRA

Shalini
Upadhyay(P),

0899408618

shaliniadvocate@gmail.com

28-07-2022

28-07-2022

CS
COMM)/462/2022

STATE BANK OF INDIA
Vs AKSHAY KUMAR
AWASTHI

Shalini
(Upadhyay(P),

0899408618

shaliniadvocate@gmail.com

28-07-2022

8-07-2022




District

Case No.

MISC DJ/446/2022

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

DD SHARMA @ DHARA 0810514363 ajaykaushikv@gmail.com 12-07-2022  [12-07-2022
DUTT SHARMA V§KUMAR
SURINDER KUMARISHARMA(P),
GHAI
OMP (COMM)/9/2022VIRENDER SINGHIPAWAN KUMAR/9758996339  [p.k.singh@gmail.com 18-07-2022  [18-07-2022
UHAKAR Vs M/S ANMOLSHARMA(P),
[FINANCIAL SERVICE
LTD
OMP (M/s SHREE RAMISAJJAN KUMARP811642330  [s,k.aggarwal@gmail.com 18-07-2022  [18-07-2022
COMM)/192/2022 [FINANCE COMPANY VYAGGARWAL(P),
INARESH KUMAR
S/O SH VIJAY PAL
OMP M/S SHREE ANKID K Singh(P), [0811108641 dksinghassociatee207@radiff [27-07-2022  [27-07-2022
COMM)/10/2022 FINHOLD PVT LTD Vs mail.com
BHAWAR SINGH
[Execution [KOTAK MAHINDRAIMAYANK 7503464680 |mayak_mahajanos@yahoo.co [02-07-2022  [02-07-2022
Comm)/44/2022 IBANK LTD Vs MANJU IMAHAJAN(P), m
Execution [KISHAN DEEPKAILASH 0810202014  [tarunsighla@yahoo.com 12-07-2022  [12-07-2022
Comm)/49/2022 [ENTERPRISES VSCHANDRA
CHAKRADHAR RICEJOSHI(P),
IMILL




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Execution [KOTAK MAHINDRAIVISHAL 8368965416  |patinelawoffices@gmail.com [13-07-2022  [13-07-2022
Comm)/57/2022 BANK LTD Vs JAYSHRI |[KHATTAR(P),

AGGARWAL
Execution RBL. BANK LTD VYVIDUR 8923507004  [sakshi.sharma@sethiassociatesfi3-07-2022  [13-07-2022
Comm)/56/2022 DIVANSHU VASISHT  [SIKKA(P),
Execution M/S UTKARSH SMALIVIBHOR 0560425989  |support@arvlawchambers.comfi6-07-2022  |16-07-2022
Comm)/58/2022 FINANCE BANK Vs AMITIMATHUR(P),

JAIN
Execution KOTAK MAHINDRARAJEEV 0311022104 anjanandcompany@gmail.com|16-07-2022  [16-07-2022
Comm)/59/2022 PRIME LTD Vs SHAHID S|IKUMAR

RANJAN(P),

Execution [KOTAK MAHINDRAVISHAL 0311022104 ranjanandcompnay@gmail.co [26-07-2022  [26-07-2022
Comm)/71/2022 BANK LTD Vs BHARATIKHATTAR(P), m

SONI
Execution HINDUJA HOUSINGSShilpi 0891467200  |caadv2000@gmail.com 18-07-2022  [18-07-2022
Comm)/60/2022 FINANCE LIMITED VsUpadhyay(P),

ANKUR GUPTA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Execution KOTAK MAHINDRATANUJ 0599153502 tagrawals@gmail.com 27-07-2022  [27-07-2022
Comm)/72/2022 IBANK LTD Vs RITESH AGRAWAL(P),
Execution SMT PARUL RANI Vs SH|Nilesh Kumar9810244197  [waghayvi@yahoo.co.in 20-07-2022  [20-07-2022
Comm)/65/2022 SUNIL MIGLANI Arya(P),
Execution BAJAJ FINANCE LTD VsgArun Kumar9953785048  [gloriouslawassociates@gmail.c[21-07-2022  [21-07-2022
Comm)/67/2022 INISHA MAMGAIN ISharma(P), om
Execution KOTAK MAHINDRARohit Bohra(P), 9999045885 [ankita@bambhaandnandan.in [21-07-2022  [21-07-2022
Comm)/66/2022 PRIME LTD Vs AMIT]

KUMAR
Execution AU SMALL FINANCERAJIV 0811057626  [advdilippandita@gmail.com [26-07-2022  [26-07-2022
Comm)/70/2022 BANK LTD Vs RAHUIRANJAN(P),

KUMAR
Execution [HDFC BANK LTD VYSANJEEV 8285002845 [lltigation@srcslegal.com 26-07-2022  [26-07-2022
Comm)/69/2022 JAOODIN SAHABOODIN [KUMAR(P),




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Execution HDFC BANK LTD VSAMITA 0311851166 gurmeet@gbalawoffices.com [28-07-2022  [28-07-2022
Comm)/77/2022 PARUL GUPTA KUMARI(P),
Execution HDFC BANK LTD VSAMITA 0311851166 gurmeet@gbalawoffices.com [28-07-2022  [28-07-2022

Comm)/79/2022 SUNIL KUMAR JAIN KUMARI(P),

Execution MANPREET SINGH VYINDERJEET 0818357878  [inderjeetsingh@gmail.com 28-07-2022  [28-07-2022
Comm)/78/2022 M/S WHITEKITTEN [SINGH(P),
[ECOMMERCE
CS PRINTAL AROMATICVSANIL KUMARQ971773474 allipcare@gmail.com 02.-07-2022  [02-07—2022
COMM)/408/2022 [V/s ATMARAM|SAHU
AGRAWAL
20 SH. GURDEEPNorth-West [NIL
SINGH, DISTRICT]
JUDGE

(COMMERCIAL)




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

VIRENDERNORTH CS (COMM)/359/2022(M/S TECHNO PRIMENOT NOT INOT MENTIONED ASj1-07-2022 NOT
y DISTRICT] RMC PVIT LTD VYMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
JUDGE TAPENDER AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
CHOUDHARY PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
CS IKAILASH BHAGAT VgNOT NOT INOT MENTIONED ASj11-07-2022 NOT
COMM)/370/2022 [AAKASH CHAUHAN MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
CS CANARA BANK Vs PINTUNOT NOT INOT MENTIONED ASj11-07-2022 NOT
COMM)/360/2022 |BHARDWAJPROP M/SMENTIONED [MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
IKARTIK AIRIAS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE
ICONDITIONER PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS (COMM)/361/2022|CANARA BANK VNOT NOT INOT MENTIONED ASj11-07-2022 NOT
SANTOSH KHANNAPROPMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
MAHALAKSHMI AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
[ENTERPRISES PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
CS KRISHIV POLYINOT NOT INOT MENTIONED ASj11-07-2022 NOT
COMM)/362/2022 [PRODUCTS LLP Vs MDPMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED| MENTIONED
[ENTERPRISES AND ORS |AS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
CS IBANK OHRNOT NOT INOT MENTIONED ASjh1-07-2022 NOT
COMM)/363/2022 [BARODATHROUGH ITSMENTIONED |[MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AUTHORISED jg’s SINGLEAS SINGLETHROUGH MAIL AS SINGLE
REPRESENTATIVE VYPAGE ISPAGE IS PAGE IS
JAYVEER KUMAR RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS BANK  OF BARODANNOT NOT INOT MENTIONED ASj11-07-2022 NOT
COMM)/364/2022 |THROUGH ITSMENTIONED MENTIONED [SINGLE PAGE IS RECIEVED| MENTIONED
AUTHORISED AS SINGLEAS SINGLETHROUGH MAIL AS  SINGLE
REPRASENTATIVE VSPAGE ISPAGE IS PAGE IS
IMTIAZ HUSSAINRECIEVED RECIEVED RECIEVED
PROPRITER OF M/STHROUGH THROUGH THROUGH
[UNIQUE DESIGN MAIL MAIL MAIL
CS [UNION BANK OF INDIANOT NOT INOT MENTIONED ASp8-07-2022  [NOT
COMM)/398/2022 |Vs M/S GEETAMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
[ENTERPRISES AS SINGLEAS SINGLETHROUGH MAIL AS  SINGLE
PAGE ISPAGE IS| PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
CS [UNION BANK OF INDIANNOT NOT INOT MENTIONED ASp8-07-2022  [NOT
COMM)/399/2022 |[Vs M/S AP INDUSTRIES |MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AS SINGLEAS SINGLETHROUGH MAIL AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS M/S HANS PICTUR NOT INOT MENTIONED ASji18-07-2022 [NOT
COMM)/400/2022 [THROUGH ITSMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
PROPRIETOR MR HANSAS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
RAJ RAILHAN Vs MRPAGE ISPAGE IS PAGE IS
ARVIND DUBEY S/ORECIEVED RECIEVED RECIEVED
LATE MAHENDRA[THROUGH THROUGH THROUGH
INARAYAN DUBEY MAIL MAIL MAIL
CS (COMM)/397/2022JCANARA BANK VYNOT NOT INOT MENTIONED ASji8-07-2022  [NOT
SACHIN KUMAR MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
Execution AU SMALL FINANCENOT NOT INOT MENTIONED ASj18-07-2022 NOT
Comm)/113/2022 BANK LTD Vs VIKAS MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

Execution AU SMALL FINANCENOT NOT INOT MENTIONED ASi8-07-2022 NOT
Comm)/112/2022 BANK LTD Vs JAIMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
BHAGWAN AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
PAGE ISPAGE 1S PAGE IR
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
[Execution HDFC BANK LTD VSNOT NOT NOT MENTIONED ASi8-07-2022 NOT
Comm)/111/2022 INEENA GARG MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED| MENTIONED
AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
PAGE ISPAGE 1S PAGE IR
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
CS (COMM)/419/2022[M/S RATTAN LAL ANDNOT NOT NOT MENTIONED ASj21-07-2022 NOT
CO Vs M/S GUNPATIMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
[FRUIT COMPANY AS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IN
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS (COMM)/418/2022[VINOD SHARMA Vs M/SINOT NOT INOT MENTIONED ASp1-07-2022  [NOT
RAVI SAROJ AVADHMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
KUMAR AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
CS M/S RATTAN LAL ANDINOT NOT INOT MENTIONED ASl21-07-2022 NOT
COMM)/420/2022 |CO Vs SANJAY KUMARMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED| MENTIONED
IPARDIA AND ANR AS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
CS ARUN KUMAR VERMAINOT NOT INOT MENTIONED ASl23-07-2022  [NOT
COMM)/428/2022 |[Vs RAJESH ANAND MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS (COMM)/427/2022]PUNJAB NATIONAINOT NOT INOT MENTIONED ASp3-07-2022  [NOT
BANK Vs M/S STUDENTIMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
IPOINT AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
CS RITU GUPTA Vs VIMAINOT NOT INOT MENTIONED AS|23-07-2022 NOT
COMM)/426/2022 |CHAND JAINMENTIONED |[MENTIONED [SINGLE PAGE IS RECIEVED| MENTIONED
IPROPRIETOR AS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
CS (COMM)/425/2022ARUN KUMAR VERMANOT NOT INOT MENTIONED ASl23-07-2022  [NOT
Vs AVI ANAND MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile

Advocate email id

Date

ofDate of e-

Registration filing

CS ARUN KUMAR VERMANOT NOT INOT MENTIONED ASp3-07-2022  [NOT
COMM)/424/2022 |Vs RAJESH ANAND ANDIMENTIONED |[MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
SONS HUFTHROUGH ITSAS SINGLEAS SINGLETHROUGH MAIL AS  SINGLE
IKARTARAJESH ANAND [PAGE ISPAGE IS PAGE IR
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
CS M/S BALAJINOT NOT INOT MENTIONED AS|26-07-2022 NOT
COMM)/438/2022 [INDUSTRIES Vs M/SMENTIONED |[MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
GANESH INDUSTRIES |AS SINGLEAS SINGLETHROUGH MAIL AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL MAIL
CS (COMM)/441/2022|]SACHIN KUMARINOT NOT INOT MENTIONED ASp6-07-2022  [NOT
SINGHAL SOLEMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED| MENTIONED
PROPRIETOR OF M/SAS SINGLEAS SINGLETHROUGH MAIL AS SINGLE
SINGHAL ENTERPRISESPAGE ISPAGE IS PAGE IS
Vs M/S RMS POWERRECIEVED RECIEVED RECIEVED
SOLUTIONS PVT LTDITHROUGH THROUGH THROUGH
THROUGH ITSMAIL MAIL MAIL
IDIRECTOR SHR
RAKESH RUHIL




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS BLUE STAR LIMITED VYNOT NOT INOT MENTIONED ASp6-07-2022 NOT
COMM)/442/2022 [FASHION BULL INDIAMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED| MENTIONED
RETAIL PRIVATHAS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE|
LIMITED PAGE ISPAGE 1S PAGE IR
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
CS MS TANYA Vs M/SNOT NOT NOT MENTIONED AS|26-07-2022 NOT
COMM)/439/2022 [YADAV ENTERPRISES |[MENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED MENTIONED
AS SINGLEAS SINGLEHTHROUGH MAIL AS SINGLE|
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IMAIL MAIL MAIL
22 SH. PANKAJ GUPTA, South-West [CS COMM. 318/2022 [UNION BANK OF INDIAS.K.VASHIST 0868142331 SKVASISHT623@GMAIL.CO [01.07.2022 09.06.2022
IDISTRICT JUDGE VS SANDEEP M
(COMMERCIAL)




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM. 319/2022 [UNION BANK OF INDIAS.K.VASHIST (9868142331 SKVASISHT623@GMAIL.CO [01.07.2022 09.06.2022
VS M/S MY AGENCIES M

CS COMM. 320/2022 |[CANARA BANK VSSUMIT 0873245548  [Sumit.virmai2@gmail.com 01.07.2022 09.06.2022
MUKESH KUMAR VIRMANI

CS COMM. 321/2022 |[CANARA BANK VS M/SSUMIT 0873245548  [Sumit.virmai2@gmail.com 01.07.2022 09.06.2022
ANUPAM SWEETS VIRMANI

CS COMM. 322/2022 |[CANARA BANK VS |SUMIT 0873245548  [Sumit.virmai2@gmail.com 01.07.2022 07.06.2022
VINTAGE VIRMANI




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS COMM. 323/2022 [SHADOWFAX ANUBHAV 0654610260 [janubhav.almadi@gmail.com [01.07.2022 08.06.2022
TECHNOLOGE P. LTD. VSALMADI
SANGEETA SUPPLY|
CHAIN SOLUTION

CS COMM. 324/2022 [SANJANA AGARWAL VSPULKIT 0099624542 [advpulkithareja@gmail.com |01.07.2022 09.06.2022
INAMOSHIVAI APPARELSTHAREJA
P. LTD.

CS COMM. 325/2022 [ROHAN SHARMA VSJITERNDER KR.[9013447365 [adv.jiten@yahoo.com 01.07.2022 10.06.2022
MOHAN SINGH GARG

CS COMM. 326/2022 |BIJAY KUMAR TIWARIPANKAJ 0990008967 |advpankajtiwariis@gmail.com [01.07.2022 10.06.2022
VS LARSEN AND TURBOKUMAR
LTD.




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CANARA BANK VS M/SSANDEEP 0099886249  [sktyagi@gmail.com 02.07.2022
SHAGUM SOLUTION TYAGI

CS COMM. 327/2022 01.07.2022

CS COMM. 328/2022 |[SUMAN PRODUES PJSAGAR 09580007581 jadvocatesagarsharma@gmail.c|02.07.2022 01.07.2022
LTD. VS SUPPORTMANT[SHARMA om
GLOBAL SERVICES

CS COMM. 329/2022 [KUMAR NIBHAY|[PRABHASH 0968834523 jadv.k.prabhash@gmail.com [02.07.2022 09.06.2022
SUKSENA VS MANOJ[KUMAR
KUMAR MISHRA

CS COMM. 330/2022 |DYNAMIC STAFFINGASHOK KUMARB587937809 Jashokkaushikadv.27@gmail.co|02.07.2022  [10.06.2022
SERVICE VS M/S ASTAMIKAUSHIK m
VASU CONSULTANT




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

SHAMIM AHMED VS M/SSANDEEP VYAS (9810080836 [sandeep vyas 02.07.2022
ADVANCE SERVICES P,
LTD.

CS COMM. 331/2022 01.07.2022

CS COMM. 332/2022 [MUKUL AGGARWAL VSRAKESH 0818623752  jadvrakesh@gmail.com 04.07.2022  [18.05.2022
IDIAMOND MULTISTATE [KUMAR

CS COMM. 333/2022 [CANARA BANK VSSUMIT 0873245548  [virmanilawco@gmail.com 04.07.2022  [01.07.2022
SIDDHARTH VIRMANI
CS COMM. 334/2022 |[CANARA BANK VS LTJSUMIT 0873245548  [virmanilawco@gmail.com 04.07.2022  [01.07.2022

SMT. PREMA ASHOK VIRMANI




District

Case No.

CS COMM. 335/2022

Petitioner Name VS
Respondent Name

CANARA BANK VS M/S

360 FITNESS ACADEMY

Advocate

AMIT GUPTA

Advocate
Nobile
Number

0810224024

Advocate email id

amitguptaadv366 @gmail.com

Date

ofDate of e-

Registration filing

05.07.2022

02.07.2022

VS M/S SHRIBALAJI
TRADEM

CS COMM. 336/2022 [EAST INDIA TRANSPORT|RAJIV SHUKLA (9810110572 admin@justitialaw.com 05.07.2022 27.06.2022
AGENCIES VS AEROSHIP
ILOGISTICS P. LTD.

CS COMM. 337/2022 [M/S KOHINOOR RIBBONJARVIND GUPTA 9811317311 advocatearvindgupta@gmail.c [05.07.2022 09.06.2022
I[FACTORY P. LTD. VS MS, om
INAZMA BEE

CS COMM. 338/2022 [M/S SKMIPRADEEP 0971221616 pradeepsehrawat74@gmail.co [06.07.2022  |04.07.2022
INTERNATIONAL P. LTD/SHERAWAT m




District Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

VS ASHOK CHANDER

CS COMM. 340/2022 |[CANARA BANK VS M/SREKHA 0810168405  [rekharustagi@gmail.com 08.07.2022  [02.07.2022
SATENDRA REPAIR RUSTOGI

CS COMM. 341/2022 |[STATE BANK OF INDIAR.K.SINHA 0811255673 advocatesinha@rediffmail.com|08.07.2022  [01.07.2022
VS RAKESH KUMAR

CS COMM. 342/2022 |[STATE BANK OF INDIAR.K.SINHA 0811255673 advocatesinha@rediffmail.com|08.07.2022  [01.07.2022
VS MONIYA

CS COMM. 343/2022 |STATE BANK OF INDIAR.K.SINHA 0811255673 advocatesinha@rediffmail.com|08.07.2022  |01.07.2022




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM. 344/2022 [DEEPAK ADITYA 0650668623  [varunlum@gmail.com 08.07.2022  [07.07.2022
INAGPAL VS FUTURESHARMA
RETAIL

CS COMM. 346/2022 [YANTRIX GLOBAL PJRANVIR SINGH [8595128169 advocatepradeepsingh@gmail. [11.07.2022 01.06.2022
ILTD. VS TECTONUS LTD. com

CS COMM. 347/2022 [M/S SHIV BHATTA COJAAKASH 8750052500 |aakashjangraoi@gmail.com [11.07.2022 04.07.2022
VS M/S B S DWARKA JANGRA

CS COMM. 348/2022 |B S GLOBAL VS NAVYUGVINEET 0810209570  [vineetbhagat@gmail.com 11.07.2022 01.07.2022
INDUSTRIES BHAGAT




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM. 349/2022 [MOGLI LABS (I) P. LTDJZENITH LAW|9467194651 infozlc@co.in 11.07.2022 01.07.2022
VS COLDEX LOGISTICSCHAMBERS
P. LTD.

CS COMM. 350/2022 [BANK OF MAHARASTRARAJIV RANJAN [9205290440 [rranjanadvocate@gmail.com [13.07.2022 07.07.2022
VS ANSHUL KUMAR

CS COMM. 351/2022 [M/S PILE TEST.COMIAISHWARYA [9557844741 legalaishwarya@gmail.com 13.07.2022 11.07.2022
LTD. VS UMD|DOBHAL
[ENTERPRISES

CS COMM. 352/2022 [HOUSING PRADEEP JHA [9953133627  [jhapradeep2010@hotmail.comfi4.07.2022 07.07.2022
IDEVELOPMENT
FINANCE VS ANIL
VERMA




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS COMM. 353/2022 [BBL FINANCE LTD. VSRAJESH 0953064640
M/S ELITE MEDIAKHAWARE
WORLD

tlas.partners@gmail.com 15.07.2022 13.07.2022

CS COMM. 354/2022 [M/S BATTERIESLEGUM ACE 0873903395 [arorapawan1968@gmail.com [15.07.2022 11.07.2022
INDIA.COM VS SHYAM
SONS

CS COMM. 355/2022 [BANK OF BARODA VSMITHILESH KR.981169252 sif.legalite@gmail.com 16.07.2022 11.07.2022
SHRI VIJENDER[PANDEY
SOLANKI

CS COMM. 356/2022 [M/S BARKAT RAYRAJAN BAJAJ [9910728882  [adv.rajanbajaj@gmail.com 16.07.2022 13.07.2022
CAPITAL VS M/S
SKIPPER PROPERTIES




District

Case No.

CS COMM. 357/2022

VS

Petitioner Name
Respondent Name

CANARA BANK

Advocate

Advocate
Nobile
Number

0810092257

Advocate email id

bhatianadcompany1@ @gmail.

Date

ofDate of

Registration filing

18.07.2022

01.07.2022

M/S ANSHUL
INTERNATIONAL

IDAGAR

RAJESH KUMAR BHATIA com

CS COMM. 358/2022 |[CANARA BANK VSVANDANA 0810092257  |bhatianadcompany1@ @gmail. [18.07.2022 18.07.2022
MANISH KUMAR BHATIA com

CS COMM. 359/2022 |[CANARA BANK VS M/SS.K.JHA 0810840045 [skjhaassociates@yahoo.com [18.07.2022 07.07.2022
IN.K. ENTERPRISES

CS COMM. 360/2022 [YES GLOBAL CARGO VSRAJESHWAR [8447574340 [khatrimanjula@gmail.com 18.07.2022 14.07.2022




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

BANK VS M/S METTY|
EXPORTS

CS COMM. 361/2022 [ICICI BANK VS TARUN|C. PARKASH 0810654872  Jadvocatecp@gmail.com 20.07.2022 07.06.2022
KUMAR SHARMA

CS COMM. 362/2022 [ICICI BANK VS JJC. PARKASH 0810654872  Jadvocatecp@gmail.com 20.07.2022 02.06.2022
KATKHO

CS COMM. 363/2022 [M/S SUNSTARSAMEER 0444446565 [SAMEERSIDHAR@MEIROPO[22.07.2022 21.07.2022
[ENTERPRISES VS M/SSIDHAR [LITANLEGAL.IN
R.R. CLOTHING

CS COMM. 364/2022 |PUNJAB NATIONALJA.K. SHAKYA (9810362626 [akshakyao1@gmail.com 22.07.2022 01.07.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS COMM. 365/2022 [M/S URBAN VILLAGHS.K.TTWARI 0811952753 advshivkumartiwari@gmail.co [22.07.2022 20.07.2022
PROJECT VS HOME m
INTERIROR DESIGN

CS COMM. 366/2022 [SANJAY PRASAD VS S.KJAMIT JOSHI 0811299468  |a.joshi@bmjlawpartners.com [22.07.2022 01.07.2022
PRODUCT

CS COMM. 367/2022 [HOUSING IAMRITA SINGH [8860008286 [amritasingh.adv@gmail.com [22.07.2022 06.06.2022
DEVELOPMENT
FINANCE VS DASHINA
PATHAN

CS COMM. 368/2022 [M/S OFF COMM SYSTEM|ARVIND 0810574316 arvindsharma67@yahoo.com [23.07.2022 07.06.2022
VS TARA BHUSHANSHARMA
SINGH




District Case No.

CS COMM. 369/2022

Petitioner Name VSAdvocate

Respondent Name

BANK OF BARODA VY
INARSINGH KUMAR

BIMAL KUMAR

Advocate

Nobile
Number

9205460591

Advocate email id

bimal-advocateo1@yahoo.com

Date

ofDate of e-

Registration filing

23.07.2022

30.05.2022

SANJAY S S STEEL

MALHOTRA

CS COMM. 371/2022 [MAMTA VS  MEDIAIPARITOSH 0896470598 Jadvparitoshsharma@gmail.co |25.07.2022 01.07.2022
STREET SHARMA m

CS COMM. 372/2022 [M/S SERVOTECHINEERAJ GUPTA[9811267045 info@juslawoffices.com 25.07.2022 18.07.2022
POWER SYSTEM VS M/S
SENEX LOGISOLUTION
P. LTD.

CS COMM. 373/2022 |[CANARA BANK  VSRASHMI 0818539397  [rashmimalhotra. 25.07.2022 18.07.2022




District

Case No.

CS COMM. 374/2022

Petitioner Name VS
Respondent Name

[POORVI SALES VS
VIKING AVIATION P,
LTD.

Advocate

SUNIL KUMAR

Advocate
Nobile
Number

0010909818

Advocate email id

sk30372@gmail.com

Date

ofDate of

Registration filing

26.07.2022

19.07.2022

CS COMM. 375/2022 |[CANARA BANK VS M/SSHIVAM 0873768234  [shivam.tripathi@gmail.com [26.07.2022 16.07.2022
BELSEN ENTERPRISES |[TRIPATHI

CS COMM. 376/2022 [FAB FINVEST I LTD. VSASHISH GUPTA [9811517880 ashish@agcpartners.co.in 26.07.2022 18.07.2022
SANTOSH KR. PUUHAN

CS COMM. 377/2022 |STATE BANK OF INDIARUCHI 0811170646 ruchikhurana@hotmail.com [28.07.2022  [18.07.2022
VS SURESH KUMAR KHURANA




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS COMM. 378/2022 |STATE BANK OF INDIARUCHI 0811170646 ruchikhurana@hotmail.com [28.07.2022
VS BHUPINDER GUPTA |[KHURANA

16.07.2022

Ex COMM. 53/2022 |KOTAK MAHINDRAIAMITA GAUR 9718174346 amitagaur@sethiassociates.in [2.7.2022 7.6.2022
BANK LTD VS SAURAV
RISHI

Ex COMM. 54/2022 [KOTAK MAHINDRAIAMITA GAUR 9718174346 amitagaur@sethiassociates.in [2.7.2022 7.6.2022
BANK LTD VS ANOOP
KUMAR

Ex COMM. 55/2022 [I[IFL FINANCE LTD VSAMITA GAUR [9718174346 amitagaur@sethiassociates.in [2.7.2022 8.6.2022

JANAK MEDICOS




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

Ex COMM. 56/2022 [[IFL. FINANCE LTD VSAMITA GAUR [9718174346 amitagaur@sethiassociates.in [2.7.2022 8.6.2022
KRISHNA GARMENTS

Ex COMM. 57/2022 |[MAHINDRA MAHINDRAINITIN MEHTA 8802218291 [ADVOCATE.MEHTAASSOCIA |5.7.2022 11.5.2022
IFINACE SERVICE LTD VS TE09@GMAIL.COM
MANOJ MAHINDRA
SINGH

Ex COMM. 58/2022 [|AU SMALL FINACE BANKINITIN MEHTA [8802218291 [ADVOCATE.MEHTAASSOCIA |5.7.2022 12.5.2022
LTD VS DHARMENDER| TE09@GMAIL.COM
RANA

Ex COMM. 59/2022 |AU SMALL FINACE BANKINITIN MEHTA 8802218291 [ADVOCATE.MEHTAASSOCIA |5.7.2022 1.7.2022
ILTD VS AMIT KUMAR TE09@GMAIL.COM




District

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Ex COMM. 60/2022 |AU SMALL FINACE BANKINITIN MEHTA 8802218291 [ADVOCATE.MEHTAASSOCIA |5.7.2022 1.7.2022
[LTD VS LALIT KUMAR TE09@GMAIL.COM

Ex COMM. 61/2022 |AU SMALL FINACE BANKINITIN MEHTA 8802218291 [ADVOCATE.MEHTAASSOCIA |5.7.2022 1.7.2022
LTD VS SAMAR JEET] TE09@GMAIL.COM
KUMAR

Ex COMM. 62/2022 [|AU SMALL FINACE BANKINITIN MEHTA [8802218291 [ADVOCATE.MEHTAASSOCIA |5.7.2022 1.7.2022
LTD VS GOPAL TE09@GMAIL.COM
BHARDWAJ

Ex COMM. 63/2022 [NEO GROWTH CREDITIKHALID RANA [9899785004 |[legeslocusconsociate@gmail.col6.7.2022 1.7.2022
PVT LTD VS BODY LINE m
GYM




District

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Ex COMM. 64/2022 [NEO GROWTH CREDITIKHALID RANA 9899785004 [legeslocusconsociate@gmail.col6.7.2022
PVT LTD VS GRANDWAY| m
INNOVATION PVT LTD

1.7.2022

Ex COMM. 65/2022 [KOTAK MAHINDRABABHA
BANK LTD VS SANGUINEINANDAN
MARI TIME PVT LTD

2

0369850733  [bnnlitigation@gmail.com 7.7.2022 6.6.2022

Ex COMM. 66/2022 [KOTAK MAHINDRABABHA
BANK LTD VS SHIKHARNANDAN
CHAWLA

2

0369850733  [bnnlitigation@gmail.com 7.7.2022 8.6.2022

Ex COMM. 67/2022 [KOTAK MAHINDRABABHA
BANK LTD VS HARISHINANDAN
KUMAR

2

0369850733  [bnnlitigation@gmail.com 7.7.2022 1.7.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

RUREPLAY

Ex COMM. 68/2022 |KOTAK MAHIND ABHA 0369850733  [bnnlitigation@gmail.com 7.7.2022 1.7.2022
BANK LTD VSNANDAN
HIMANSHU BHADAURIA

Ex COMM. 69/2022 |KOTAK MAHINDRABABHA 0369850733  [bnnlitigation@gmail.com 7.7.2022 1.7.2022
BANK LTD VS MONIKA [NANDAN

Ex COMM. 70/2022 [BAJAJ FINANCE LTD VSSHARVAN 0990151720 gloriouslawassociates@gmail.c[7.7.2022 18.5.2022
VINEET AWASTHI IKAUSHIK om

Ex COMM. 71/2022 |INDIABULLS RAHUL 8376049807 |JAMARNATHRBC@YAHOO.C [7.7.2022 1.7.2022
CONSUMER FINANCE VSBHARDWAJ OM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Ex COMM. 72/2022 [EQUITAS SMALL 9811079695 RISHAB@RJASSOCIATE.CO [7.7.2022 1.7.2022
FINANCE BVANK VS BAIJAIN M
KISHAN

Ex COMM. 73/2022 [EQUITAS SMALIRISHAB RAJ|9811079695 RISHAB@RJASSOCIATE.CO [7.7.2022 1.7.2022
FINANCE BVANK VSJAIN M
ARJUN SINGH

Ex COMM. 74/2022 |AXIS BANK VS NARESHIRAHUL 0971891788 info@aualegal.com 14.7.2022 1.6.2022
KUMAR CHAUHAN

Ex COMM. 75/2022 [POONAWALA FINCORPRANJAN &9311022104 ranjan.and.company@gmailco [14.7.2022 1.7.2022
VS RR INDIA PVT COMPANY m




District

Case No.

Ex COMM. 76/2022

Petitioner Name VS
Respondent Name

POONAWALA FINCORP

Advocate

Advocate

Nobile
Number

0311022104

Advocate email id

ranjan.and.company@gmailco

Date

ofDate of

Registration filing

14.7.2022

1.7.2022

SONI

VS BULLDYERS COMPANY m

Ex COMM. 77/2022 [POONAWALA FINCORPRANJAN &9311022104 ranjan.and.company@gmailco [14.7.2022 1.7.2022
VS HARI KISHAN|COMPANY m
[ENTERPRISE

Ex COMM. 78/2022 [KOTAK MAHINDRASAGAR MISHRA[8860535139  [sagarmishra249o@gmail.com [14.7.2022 11.7.2022
BANK LTD VS MANISHA|
SHARMA

Ex COMM. 79/2022 |RBL BANK LTD VS BPUNEET 0068249214  |puneet@prulegal.co.in 15.7.2022 11.7.2022




District Case No.

Ex COMM. 80/2022

Petitioner Name VSAdvocate
Respondent Name

[KONTOOR BRANDS PVTIINDUS LAW

Advocate
Nobile
Number

0818941816

Advocate email id

mayank.mishra@induslaw.co

Date

ofDate of

Registration filing

15.7.2022

1.7.2022

JAGRITI TRANSPORT

KUMAR

LTD VS VISHAL m
[FURNISHERS

Ex COMM. 81/2022 [INDUSIND BANK VSPANKAJ 0958732424  [roy.pankaj@yahoo.co.in 21.7.2022 16.7.2022
PARDEEP KUMAR KUMAR

Ex COMM. 82/2022 [INDUSIND BANK VSPANKAJ 0958732424  [roy.pankaj@yahoo.co.in 21.7.2022 16.7.2022
JAGRITI TRANSPORT KUMAR

Ex COMM. 83/2022 |INDUSIND BANK VSPANKAJ 0058732424  [roy.pankaj@yahoo.co.in 21.7.2022 16.7.2022




District

Case No.

Ex COMM. 84/2022

Petitioner Name VS
Respondent Name

INDUSIND BANK VY

SANDEEP YADAV

Advocate

PANKAJ

KUMAR

Advocate

Nobile
Number

0958732424

Advocate email id

roy.pankaj@yahoo.co.in

Date

ofDate of

Registration filing

21.7.2022

16.7.2022

Ex COMM. 85/2022

VAGISHA SUNEJA VSPPUJYA KUMAR|

[KRISHAN KUMAR

SINGH

0868759344

singhpujya@gmail.com

21.7.2022

11.07.2022

Ex COMM. 86/2022

KOTAK MAHINDRA
BANK LTD VS SEHGAL
TRANSPORT SERVICE

TANUJ
AGARWAL

9599153502

tagarwal.5@gmail.com

>1.7.2022

16.07.2022

Ex COMM. 87/2022

KOTAK MAHINDRA
BANK LTD VS SEHGAL
TRANSPORT SERVICE

TANUJ
AGARWAL

9599153502

tagarwal.5@gmail.com

>1.7.2022

15.07.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile

Number

Advocate email id

Date

ofDate of

Registration filing

Ex COMM. 88/2022 [HDFC BANK VS SHIV 0650810426 |msvermachambers@gmail.co [22.7.2022 14.7.2022
SHAKTI BUILDERS VERMA m

Ex COMM. 89/2022 [HDFC BANK VSMANISH 0650810426 |msvermachambers@gmail.co [22.7.2022 16.7.2022
AUTHENTIC TRAVELSVERMA m
PVT LTD

Ex COMM. 9o/2022 [HDFC BANK VS SHIVIMANISH 0650810426 |msvermachambers@gmail.co [22.7.2022 16.7.2022
SHAKTI BUILDERS VERMA m

Ex COMM. 91/2022 [PAWAN KUMARIGAYATRI PURI [9899901068 [gayatripuriadv@gmail.com 25.7.2022 19.07.2022
CHHABRA VS SACHIN
KUMAR SHARMA




District

Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

Ex COMM. 92/2022 [PAWAN KUMARIGAYATRI PURI 9899901068 [gayatripuriadv@gmail.com 25.7.2022 20.07.2022
CHHABRA VS OM|
IENTERPRISES

Ex COMM. 93/2022 [PAWAN KUMARIGAYATRI PURI 9899901068 [gayatripuriadv@gmail.com 25.7.2022 20.07.2022
CHHABRA VS OM|
IENTERPRISES

Ex COMM. 94/2022 [PAWAN KUMARIGAYATRI PURI 9899901068 [gayatripuriadv@gmail.com 25.7.2022 20.07.2022
CHHABRA VS OM|
[ENTERPRISES

Ex COMM. 95/2022 |BAJAJ FINANCE LTD VSDEPENDER 09011122997 dependerkumar@gmail.com [25.7.2022 08.07.2022
SANTOSH KUMARKUMAR
VERMA




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

34/2022

[ENTERPRISES

[PATHAK

Ex COMM. 96/2022 |SUNDARAM  FINANCEMANISHA 8826750777  manishabarwahlegal@gmail.colz5.7.2022 23.07.2022
LTD VS SHRIPAIJBARWAH m
THAKAR
Ex. 308/2022 SBI CARDS ANDISANJAY 0810508115 leagumassociates@gmail.com [5.7.2022 £5.11.2021
PAYMENT VS AJAYIKUMAR SINGH
MEHRA
OMP(I) COMM JAYESA INGENIEMAIPRIYABRAT 0910382830  [Priyabrat@apexpartner.in 08.07.2022 08.07.2022
33/2022 ARQUITETUTIE vSTIRPATHY
INATIONAL  HIGHWAY|
AUTHORITY OF INDIA
OMP(I) COMMHDFC BANK VS YASH[SANJEEV 825008845 Manjul.sood@srcclegal.com  |21.07.2022 08.07.2022




S.No Court District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

HOUSING FINANCE CO.
LTD.

il.com

OMP(I) COMMHDFC BANK VS YASHISANJEEV 825008845 Manjul.sood@srcclegal.com  [21.07.2022 08.07.2022

35/2022 [ENTERPRISES PATHAK

OMP COMM. 21/2022 [RENU VS HDBR.K.SOLANKI 7982646102 [Solankirajig@gmail.com 05.07.2022 01.07.2022
[FINANCIAL SERVICES

OMP COMM. 22/2022[RAHUL SHARMA VS M/SHARI KISHAN 0818038911 |hka.delhi@gmail.com 05.07.2022  [01.07.2022
INIKON FINLEASE P,
LTD.

OMP COMM. 23/2022[M/S ANAND &DEBASISH 0810083020 [DEBASISHMOITRA@GMAIL. [19.07.2022 19.07.2022
ASSOCIATE VSMOITRA COM
VOLKSWAGON FIRM

OMP COMM. 24/2022|SAPNA SAINI VS DEWANATUL KUMAR [9560960020 [advabhimanyusharma89@gmaj22.07.2022 14.07.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP COMM. 25/2022]AIRPORT  AUTHORITY|VAIBHA KALRA [90650310194  [Vaibhavs.kalra@kalraco.com [22.07.2022
OF INDIA VS M/S BASU|
IDEV

07.07.2022

OMP COMM. 26/2022[WHITE SWAN INC VSH.K.SHEKHER [9810767301 [Shekhershushantdeci3@gmail.23.07.2022 22.07.2022
RBL BANK LTD. com

Total 1841
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